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रवार क�याण मं�ालय�वा��य और प
रवार क�याण मं�ालय�वा��य और प
रवार क�याण मं�ालय�वा��य और प
रवार क�याण मं�ालय    (भारतीय खा� सुर�ा और मानक �ािधकरण)(भारतीय खा� सुर�ा और मानक �ािधकरण)(भारतीय खा� सुर�ा और मानक �ािधकरण)(भारतीय खा� सुर�ा और मानक �ािधकरण)    अिधसूचनाअिधसूचनाअिधसूचनाअिधसूचना    नई �द�ली, 7 फरवरी, 2018 संसंसंसं....    12121212/01/2010/01/2010/01/2010/01/2010////�शासन�शासन�शासन�शासन----एफ.एस.एस.ए.आईएफ.एस.एस.ए.आईएफ.एस.एस.ए.आईएफ.एस.एस.ए.आई....————भारतीय खा� सुर�ा और मानक �ािधकरण (एफ.एस.एस.ए.आई), क�� सरकार के पूवा नुमोदन से, खा� सुर�ा और मानक अिधिनयम, 2006 (2006 का 34) क% धारा 9 क% उप-धारा 3 के खंड (अ) 'ारा  �द( त शि*य+ का �योग करते -ए, उन सभी 0ि*य+ क% जानकारी के िलए उ* अिधिनयम क%  धारा 92 क% उप-धारा (2) क% अपे�ा के अनुसार �कािशत �कया जाता ह6 िजनके उससे �भािवत होने �क संभावना ह ैऔर यह सूचना दी जाती ह ै �क उ: त �ा;प  िविनयम+ पर उस ितिथ से, िजसको उस राजप< क% �ितया, िजसम� यह अिधसूचना �कािशत �क जाती ह ैजनता को उपल=ध करा दी जाती है  तीस �दन+ क% अविध क% समाि> के प? चात् िवचार �कया जाएगा;  आ�ेप या सुझाव, य�द कोई हो, को  मुA य काय कारी अिधकारी, भारतीय खा� सुर�ा और मानक �ािधकरण, एफ.डी.ए. भवन, कोटला रोड, नई �द� ली-110002 को या  estt@fssai.gov.in के ई-मेल पते पर भेजे  जा सकते  ह6 ।  उ: त �ा;प िविनयम+ के संबंध म� �कसी C यि* से  �ा> आ�ेप+ या सुझाव+ पर िविनEद F अविध के अवसान से पूव  खा� �ािधकरण 'ारा िवचार �कया जाएगा;  �ा!प िविनयम�ा!प िविनयम�ा!प िविनयम�ा!प िविनयम    अ# याअ# याअ# याअ# याय 1य 1य 1य 1    �� ता�� ता�� ता�� तावना वना वना वना     1. संि�$ तसंि�$ तसंि�$ तसंि�$ त नाम एवं आरंभ नाम एवं आरंभ नाम एवं आरंभ नाम एवं आरंभ –(क) इन िविनयम+ को भारतीय खा� सुर�ा एवं मानक �ािधकरण (भतI एवं िनयुि*) िविनयम, 2018 के नाम से जाना जाएगा। (ख) ये िविनयम राजक%य राजप< म� �कािश त होने के ितिथ से �वृ( त ह+गे।  
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 (ग) यह िविनयम इन िविनयम+ क% अनुसूची म� िनEद F पद+ पर लागू ह+गे। 2. प
रभाषाएंप
रभाषाएंप
रभाषाएंप
रभाषाएं–––– इन िनयम+ म� जब तक �क अM यथा संदभ  क% आव? यकता नहN हो, - क- “अिधिनयम” का अथ  ह ै�क भारतीय खा� सुर�ा एवं मानक अिधिनयम, 2006 (2006 का 34)। ख- “केM � सरकार” का अथ  O वाO P य एवं पQरवार क� याण मं<ालय, भारत सरकार से है; ग- “आयु” से अथ  अनुसूची म� वRण त उS चतम आयु सीमा से है।  घ-  ‘’िनयो: ता एवं अनुशासक%य �ािधकारी’’ खा� �ािधकरण के तहत �कसी भी पद के संदभ  म� अथ  ह,ै- i. सभी समूह “क” O तर 14 एवं उS चतर(144200-218200) के पद+ के संबंध म� अT य�, भारतीय खा� सुर�ा एवं मानक �ािधकरण, परM तु मुA य काय कारी अिधकारी को छोड़कर।  ii. सभी समूह “क” O तर 14 (144200-218200) से कम के पद+ के संबंध म� मुA य काय कारी अिधकारी, भारतीय खा� सुर�ा एवं मानक �ािधकरण।  iii. सभी समूह “ख” के पद+ के संबंध म� काय पालक िनदशेक (पूव  म�, मुA य �बंधन सेवा अिधकारी); और  iv. भारतीय खा� सुर�ा एवं मानक �ािधकरण के मुA यालय अथवा �े<ीय काया लय+ अथवा �योगशलाW म� समूह “ग” म� आने वाले एवं समक� सभी O वीकृत पद+ के संबंध म� मुA यालय अथवा �े<ीय काया लय अथवा �योगशालाW म� िOथत O थापना अनुभाग के �भारी िनदशेक।   (ड) “अT य�” से अथ  है भारतीय खा� सुर�ा एवं मानक �ािधकरण के अT य�; (च) ‘’मुA य काय कारी अिधकारी’’ से अथ  ह ैभारतीय खा� सुर�ा एवं मानक �ािधकरण के मुA य काय कारी अिधकारी;  (छ) ‘’उX मीदवार’’ से अथ  उस C यि* से है जो �क इन िविनयम+ के अM तग त वRण त अनुसूची म� �कसी पद पर िवचार करने के िलए पा< ह;ै (ज) ‘’अनुबंध कम चारी’’ से अथ  उस कम चारी से ह ैिजसका सेवायोजन िनधा Qरत समयाविध के िलए अनुबंध पर आधाQरत ह;ै (झ) ‘’सिमित’’से अथ  है इन िविनयम के तहत अनुसूची या िविशF �ावधान+ म� िनEद F खोज और चयन सिमित, िवभागीय पदोYित सिमित, OZ%[नंग या िवशेष] सिमित या आकलन बोड  सिहत से ह6; (ञ)“सीधी भतI” से अथ  �ािधकरण 'ारा अिधसूिचत िनयम+ के �ावधान+ के अनुसार अ�पकािलक अनुबंध सिहत �ितिनयुि* पर Oथानांतरण 'ारा या अनुबंध के आधार पर 'ारा क% गई �कसी िनयुि* के अलावा िनयुि* से ह।ै (ट)“�ितिनयुि*” से अथ  उस िनयुि* ��Zया से ह ैिजस के तहत केM � सरकार के मं<ालय+ या िवभाग+ या रा_ य/केM � शािसत �दशे+ या उपZम+ के अिधकाQरय+ को भारतीय खा� सुर�ा एवं मानक �ािधकरण म� पद(W) पर िनयु: त �कया जाता ह।ै  (ठ) “खा� �ािधकरण” से अथ  खा� सुर�ा एवं मानक अिधिनयम, 2006 क% धारा 4 क% उपधारा 1 के तहत O थािपत िनकाय भारतीय खा� सुर�ा एवं मान क �ािधकरण से है और संि�a त म� ‘�ािधकरण’ ह।ै (ड) “पQरवी�ा”से अथ  है �क �कसी भी पद पर िनयु* 0ि* अनुसूची म� उ� लेिखत िनधा Qरत अविध के िलए पQरवी�ा पर होगा। (ढ) “माM यता �ाa त िव? विव�ालय या शैि�क बोड ” का अथ  ह ै �क भारत म� क� �ीय या रा_य िवधानमंडल के �कसी भी कानून के तहत Oथािपत �कया गया कोई भी िवbिव�ालय या बोड  और / या िवbिव�ालय अनुदान आयोग 'ारा माMयता �ा> या इस के उcे?य के िलए क� � और रा_य सरकार+ 'ारा �ािधकृत कोई संOथा से ह;ै (ण) "लघु अविध के अनुबंध" का अथ  ह ै�कसी भी गैर सरकारी संOथा, जैसे िवbिव�ालय+, माMयता �ा> अनुसंधान संOथान+, साव जिनक �े< के उपZम+ के अिधकाQरय+ क% �ािधकरण म� एक िविशF अविध के िलए िनयुि*।  (त) इन िविनयम+ म� �यु* िजन श=द+ और अिभ0ि*य+ का �योग -आ है परM तु पQरभािषत नहN �कया गया ह,ै उनका अथ  Zमश: भारत सरकार 'ारा जारी िनयम+ / िविनयम+ के अनुसार खा� सुर�ा और मानक अिधिनयम, 2006 (Zमशः 2006का 34) के अनुसार सामाMय िनयम अिधिनयम, 1897 (1897का 10) और िसिवल ��Zया संिहता, 1908 (1908 का 5)म� िनिहत अथ  से होगा। 
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 अ# याअ# याअ# याअ# यायययय----2222    पद( का वग*करण पद( का वग*करण पद( का वग*करण पद( का वग*करण     3. �ारंिभक गठन – वे सभी C यि* िजनक% िनयुि* खा� �ािधकरण मे इन िविनयम+ से पूव  िनयिमत आधार पर क% जा चुक% ह,ै उन सभी क% िनयुि* इन िविनयम+ के तहत मानी जाएगी एवं उनके 'ारा क% गई सेवा को पदोM M ती एवं अM य सेवा शतi के लाभ के िलए माना जाएगा। 4. पद+ का वगIकरण–खा� �ािधकरण म� पद+ का वगIकरण िनX न आधार पर �कया जाता ह:ै -  Z.सं वगIकरण  पद+ का वगIकरण   1 वेतन O तर 10 और उस से उS च पद  समूह “क” 2 वेतन O तर 6 से 9 तक के पद  समूह “ख” 3 वेतन O तर 1 से 5 तक के पद समूह “ग”  5. पद, संवग , वगIकरण एवं वेतन मान-  (क) भारतीय खा� सुर�ा एवं मानक �ािधकरण म� तीन संवग  ह+गे, अथा त्, वै]ािनक एवं तकनीक% संवग ; �शासिनक एवं िव( तीय संवग  और सूचना �ौ�ोिगक% एवं अM य िवशेषीकृत सेवाW का संवग ।  (ख) स�म �ािधकारी के अनुमोदन से एवं िलिखत म� कारण दज  करने के प? चात्,आव? यकता एवं योl य उX मीदवार+ के उपल= धता के आधार पर पद O तर 11 से 13 को सभी सवंग  और O तर के पद+ का सामाMय समुmयन बनाया जा सकता है।   (ग) भारतीय खा� सुर�ा एवं मानक �ािधकरण म� समूह “क” एवं समूह “ख” के सभी पद+ का संवग  �बंधन का काय  केिM�य nप से भारतीय खा� सुर�ा एवं मानक �ािधकरण के मुA यालय म� �कया जाएगा।  (घ) समूह “ग” के पद+ का संवग  �बंधन मुA यालय 'ारा ही �कया जाएगा जब तक �क उ: त पद+ के संबंध म� यह काय  �े<ीय मुA यालय+ और �योगशालाW के संबंिधत �े<ािधकार �(यायोिजत नहN कर �दया जाता ह।ै   (ड.) पद+ का वगIकरण एवं वेतन मान का िव वरण इस िविनयम के साथ संलl न अनुसूची म� वRण त ह।ै   (6) पद+ का सृजन:  (क) खा� �ािधकरण समय-समय पर �ािधकरण क% सेवा म� �( येक वRण त पद+ क% संA याW को िनधा Qरत करेगा।  (ख) िनX न सारणी के अनुसार Oतंभ (क)म� िनEद F �ािधकाQरय+ को Oतंभ (ख) म� िनEद F िववरण के �ािधकरण म� नए या अितQर* पद+ का िनमा ण करने का अिधकार होगा। सासासासारणी रणी रणी रणी     �ािधकारी  वग   क  ख  केM � सरकार  वेतन O तर 10 एवं उच्  चतर पद   खा� �ािधकरण  वेतन O तर 1 से 9 तक के सभी पद   
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 (ग) इन िविनयम+ म� िनिहत कुछ भी �ावधान होने के बावजूद, जब एक नये पद का सृजन �कया जाएगा तो �ािधकारी के 'ारा ऐसे पद+ का सृजन करते समय िवशेष nप से पद का वेतन मान (जो �क �ािधकरण के 'ारा अपनाए गये मानक वेतनमान से िभM न नहN होगा), िनयुि* करने का तरीका और योl यता एवं आयु-सीमा का उ� लेख य�द लागू हो तो िनEद p ट �कया जाएगा। इस के बाद ही इन पद+ को उनके उपयु: त वग  क% सारणी म� शािमल �कया जाएगा।  7.खा� �ािधकरण म� िनयुि* क% सामाM य शतr- उप िविनयम “क” से “च” तक क% सामाM य शतr खा� �ािधकरण म� होने वाली सभी िनयुि*W पर समान nप से लागू ह+गी। (क) खा� �ा िधकरण िनयुि* एंव पदोM नती क% ��Zया को िनधा Qरत करेगा। (ख) इन िविनयम+ म� कोई �ावधान अनुसूिचत जाित, अनुसूिचत जन जाित, अM य िपछड़ा वग , भूतपूव  सैिनक एवं अM य िवशेष sेिणय+ के C यि*य+ को केM � सरकार के समय-समय पर जारी आदशे+ के अनुसार �ाa त होने वाली आर�ण, आयु-सीमा म� Qरयायत एवं अM य सुिवधाW को �भािवत नहN करेगा; (ग) कोई भी C यि* िजसक% उt 18 वष  से कम ह ैखा� �ािधकरण म� िनयुि* �ाa त करने का पा< नहN होगा। िवभागीय उX मीदवार+ के िलये सीधी भतI म� �कसी भी पद के िलए अनूसूची म� िनEद p ट अिधकतम आयू सीमा लागू नहN होगी; (घ) कोई भी C यि* खा� �ािधकरण म� िनयुि* के िलए तब ही पा< होगा जब �क वह,- (i)   वह भारत का नागQरक हो।  (ii) क� � सरकार 'ारा सरकार के अधीन सेवा के िलए िनयुि* के िलए पा< अिधसूिचत नागQरकता के �कसी भी अMय sेणी से हो: �कसी 0ि* को नागQरकता के अMय वग  के ;प म� तभी माना जाएगा जब भारत सरकार 'ारा ऐसे 0ि* के प� म� पा<ता का �माणप< �दान �कया गया हो। (ङ) ऐसे �कसी भी C यि* को खा� �ािधकरण म� िनयुि* नहN दी जाएगी य�द वह िनX न आव? यकताW को पूरा नहN करता ह:ै  (i) वह एक अSछा नैितक चQर< वाला 0ि* ह ैऔर �कसी भी अपराध के िलए पूव  म� दोषी नहN ठहराया गया ह।ै (ii) उसे �कसी भी सरकारी या साव जिनक उ�म या िनजी नौकरी या �कसी अMय संगठन से नैितक अधम  या गलत तरीके से द0ु वहार के आधार पर पदSयुत या िनp कािषत या अिनवाय  ;प से सेवािनवृu या अMयथा न �कया गया हो।  (च) (i)कोई भी C यि* िनयुि* के िलए पा< नहN होगा, य�द, - (i) िजसने एक पित या पvी के रहने वाले 0ि* के साथ शादी कर ली हो या अनुबंध िववाह �कया हो; या (ii) िजसने अपने पित या प( नी के जीिवत रहते -ए दसूरी शादी या अनुबंध िववाह कर िलया हो;  (iii) �( येक व्  यि* को िनयुि* से पूव  िनधा Qरत �प< म� शादी से संबािधत उद् �ोषणा प< भरकर �O तुत करना होगा: बशतw स�म �ािधकारी सहमत ह+ �क इस तरह के िववाह को ऐसे 0ि* और िववाह म� दसूरे प� पर लागू होने वाले 0ि*गत कानून के तहत अनुमित ह ैऔर ऐसा करने के िलए अMय आधार ह6, इस िविनयम के संचालन से �कसी भी 0ि* को छूट दी जा सकती है।  8.िनयुि* म� छूट– इन िविनयम+ म� �कसी �ावधान के बावजूद, स�म �ािधकारी �ितिनयुि*/अ�पाविध अनुबंध/ अनुबंध के माTयम से िनयुि* को अनुमो�दत कर सकते ह6 जब तक �क फ%डर yेड म� पदोYित के िलए योlय अिधकारी पदोYित के िलए पा< नहN होते ह6। 9.  भतI िनयम- (क) पद+, वेतन मान, आयु-सीमा, योlयता और इसके साथ जुड़ ेअMय मामल+ म� अनुसूची म� िनEद F भतI क% िविध �ावधान+ के अनुसार ह+गे।  (ख) भारत म� उXमीदवार+ से आवेदन �ा> होने क% अंितम ितिथ (और असम, मेघालय, अnणाचल �दशे, िमजोरम, मिणपुर, नागाल6ड, ि<पुरा, िस�zम, जXमू और क?मीर रा_य के लcाख िडवीजन, िहमाचल �देश के लाहोल और Oपीित िजला और चंबा िजले के पंगी उप िडवीजन, अंडमान एवं िनकोबार 'ीप समूह या ल�'ीप के िलए िनधा Qरत अंितम ितिथ नहN) िव]ािपत क% गई पद+ क% ऊपरी आयु-सीमा िनधा Qरत करने क% ितिथ होगी। 
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 (ग) उX मीदवार+ क% चयन सूची - चयन सिमित क% िसफाQरश+ के आधार पर एवं स�म �ािधकारी क% O वीकाय ता से उXमीदवार+ क% एक चयन सूची िजसम� एकमेQरट सूची और एक आरि�त सूची होगी, तैयार क% जाएगी। यह एक वष  क% अविध के िलए वैध रहगेी या स�म �ािधकारी इन सूिचय+ को िवOताQरत अविध के िलए िनEद F कर सकते ह6। (घ) उX मीदवार+ का चयन-  (कककक) िनयुि* �O तावप< चयिनत उX मीदवार+ को चयन सूची म� �दखाए गए योlयता के Zम म� जारी �कया जाएगा िजसम� उXमीदवार को पद भार yहण करने क% समय सीमा िनEद F होगी, इस समय सीमा को स�म �ािधकारी के िववेक से बढ़ाया जा सकता ह;ै (खखखख) िनयुि* �Oतावप< म� चयिनत उXमीदवार 'ारा िनयुि* से पहले पूरी क% जाने वाली शतi का िववरण �दया  जाएगा;  (गगगग) य�द चयिनत उXमीदवार िनयुि* प< से पहले िनधा Qरत शतi को पूरा करने म� िवफल रहता है या उXमीदवार िनEद F अविध के भीतर पद भार yहण करने म� िवफल रहता ह ैतो स�म �ािधकारी के 'ारा िनयुि* �Oतावप< को रc �कया जा सकता ह;ै (घघघघ) सीधी भतI 'ारा सभी िनयुि*यां चQर< और पूव वRत य+ के स(यापन के अधीन ह+गी; (ङङङङ) य�द उपयु * खंड (ग) म� िनधा Qरत तरीके से िनयुि* के �Oताव को रc कर �दया गया हो, तो स�म �ािधकारी अपने िववेक से चयन सूची म� योlयता के Zम म� नीचे �दए गए उXमीदवार को िनयुि* का �Oतावप< जारी कर सकता ह।ै (चचचच) िनयु* कम चारी  भारत या िवदेश म� कहN भी सेवा के िलए उuरदायी ह+गे। (छछछछ) �(येक 0ि* को अपनी िनयुि* से पहले आिधकाQरक गोपनीयता अिधिनयम, 1923 (1923 का 19) के तहत शपथ लेनी होगी।  10.  सीधी भतI- (क)  (i) िजन पद+ को भरा जाना ह ैउनको सरकार के �दशा िनदwश+ के अनुसार 0ापक ;प से िव]ािपत �कया जाएगा; (ii) िव]ापन म� उ� लेिखत आिखरी ितिथ के बाद �ा> आवेदन+ या ऐसे अ}यRथ य+ के आवेदन जो �क िनधा Qरत शतi को पूरा नहN करते ह6, उMह� अंितम ;प से अOवीकार कर �दया जाएगा: बशतw �क स�म �ािधकारी 'ारा आवेदन �ा> करने क% अंितम ितिथ को बढाया जा सकता ह।ै (ख) वे अ} यथI जो �क इन िनयम+ के तहत अनुसूची और अMय �ावधान+ के अनुसार शैि�क योlयता और अनुभव रखते ह6 वे चयन ��Zया के माTयम से सीधे भतI के िलए पा< ह+गे। स�म �ािधकारी अपने िववेक से, जहां कहN भी उिचत समझते ह6, यह भी िनधा Qरत कर सकते ह6 �क िलिखत परी�ा या सा�ा(कार या दोन+ को चयन ��Zया का िहOसा बनाया जाए।  (ग) स�म �ािधकारी, अपने िववेक से, चयन सिमित क% िसफाQरश+ के अनुसार उपयु* उXमीदवार+ के नाम+ का एक पैनल बना सकते ह6। ऐसे �कसी भी तैयार पैनल क% वै�ता उसके अनुमोदन क% तारीख से एक वष  से अिधक नहN होगी। (घ) य�द कोई िवभागीय उXमीदवार सीधे भतI 'ारा िनयुि* के िलए चुना जाता ह,ै तो पद को सीधे भतI से भरा माना जाएगा। (ङ) खा� �ािधकरण के अनुमोदन से, इन भतI िनयम+ क% अिधसूचना क% तारीख म� खा� �ािधकरण क% सेवाW म� अनुबंध पर काय रत सभी 0ि*य+ को सीधे भतI म� िनEद F ऊपरी आयु-सीमा म� छूट दी जा सकती ह ैऔर उMह� �ािधकरण के काय  म� लगे होने के कारण चयन म� मह(व �दया जा सकता ह।ै 11. आमेलन- (क) केM � सरकार के अMय मं<ालय+ और िवभाग+, रा_य सरकार+, िवbिव�ालय+, साव जिनक �े< के उपZम+ और सरकारी िनयंि<त या िवu पोिषत माMयता �ा> अनुसंधान संगठन+ या संOथान+ के उXमीदवार+ को आमेलन के आधार पर िनयु* िनX न शतi के पूरा होने पर �कया जा सकता है। (i) उXमीदवार के पास अनुसूिच म� िनEद F Mयूनतम शैि�क योlयता और अनुभव होना चािहए; तथा  (ii) उX मीदवार ने िजस पद के िलए आवेदन �दया ह ैउस पद के समतु� य पद धाQरत करता हो (ख) स�म �ािधकारी, समय-समय पर उपयु* आदशे 'ारा, Oथायी ;प से खा� �ािधकरण म� �ितिनयुि* पर िनयु* �कसी भी 0ि* को आमेिलत कर सकते ह6: 
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 बशतw �क कोई 0ि* खा� �ािधकरण म� आमेिलत तब ही �कया जाएगा, जब �क वह 0ि*,- 
(i) खा� �ािधकरण म� समामेिलत होने के �O ताव �दये जाने पर खा� �ािधकरण म� Oथायी ;प से आमेिलत होने के अपने िवक�प को िलिखत म� द ेऔर 
(ii) इन िनयम+ क% अनुसूची म� िविनEद F Mयूनतम शैि�क योlयता और अनुभव रखता हो और खा� �ािधकरण म� �ितिनयुि* पर कम से कम दो वष  पूरे कर चुका हो। (ग) स�म �ािधकारी उप-िनयम (क) और (ख) उपरो* म� िनEद F 0ि*य+ के आमेलन के िलए िवचार कर सकते ह6,-  (i)  चयन सिमित क% िसफाQरश पर और खा� �ािधकरण म� ऐसे 0ि* क% उपयु*ता और आव?यकता होने पर; और  (ii)  ऐसे 0ि* के मूल काया लय के साथ परामश  से;  (iii) ऐसे 0ि* को अपने मूल पद से इOतीफा दनेे और उसके मूल संगठन 'ारा Oवीकार �कए जाने के बाद �ािधकरण म� समामेिलत �कया जाएगा (iv) आमेलन क% कोई भी ऐसी संभावना िव]ापन म� दशा यी जाएगी। 12. �ितिनयुि* (अ� पाविध अनुबंध सिहत)- (क)  इन िनयम+ के तहत खा� �ािधकरण म� अ�पाविध अनुबंध सिहत बा� िवभाग सेवा शतi पर �ितिनयुि* पर क% गई सभी िनयुि*यां पहली बार म� तीन वषi से अिधक क% अविध के िलए नहN होगी, िजसे स�म �ािधकारी के िववेक एवं उनके 'ारा �दये गये �दशा िनदwश+ के अनुसार उXमीदवार के �दश न, मू�यांकन और मूल िवभाग के साथ परामश  के आधार पर सरकार के िनयमानुसार बढ़ाया जा सकता ह।ै�ािधकरण म� अनुसूची म� िनEद F पद+ पर �ितिनयुि* को त(काल आमेलन के िनयम से छूट दी गई ह।ै  (ख) केM�ीय सरकार के मं<ालय और िवभाग+, रा_य सरकार+, िवbिव�ालय+, साव जिनक �े< के उपZम+ और सरकार 'ारा िनयंि<त या िवu पोिषत माMयता �ा> अनुसंधान संगठन+ या संOथान+ के उXमीदवार+ को �ितिनयुि* पर िलया जा सकता ह,ै बशतw �क वे इन िनयम+ और िवषय+ क% िन�िलिखत शतi को पूरा करते ह+, अथा त्:- (i) अनुसूची म� िनEद F Mयूनतम शैि�क योlयता और अनुभव रखते ह+, और (ii) िजस पद के िलए आवेदन �कया गया ह ैउस पद के समतु� य पद धाQरत करते ह+ या उ: त पद से नीचे के पद पर �ितिनयुि* पद या उसके समतु� य पद पर पदोM नती के िलए आव? यक सेवा काल पूरा �कया हो। (ग) िवभागीय उXमीदवार जो पदोYित क% सीधी पंि* म� ह6, वे अM य संवग  के पद+ िजसके िलए वे फ%डर yेड अिधकारी नहN ह6,को छोड़कर �ितिनयुि* पर िनयुि* के िलए पा< नहN ह+गे । (घ) य�द कोई कम चारी �कसी भी िवभाग या संगठन म� �ितिनयुि* पर जाता ह,ै तो ऐसे कम चारी क% सेवा क% शतr और िनयम मौजूदा सरकार के िनयम+ के तहत शािसत ह+गे। 13. पदोM नती के 'ारा िनयुि*.-  (क) पदोYित 'ारा िनयिमत ;प से कम चाQरय+ क% िनयुि* जो िविभY sेणी के अनुसूची म� िनधा Qरत पा<ता मानदडं को पूरा करते ह6, िन� या फ%डर yेड से उनके वQर�ता के Zम म� पदोYित क% सीधी पंि* म� अगले उm पद तक Qरि* क% उपल=धता के आधार पर िवभागीय पदोYित सिमित क% िसफाQरश+ के आधार पर क% जाएगी। इस िवषय पर सरकार के मौजूदा िनदwश+ के अनुसार िवभागीय पदोYित सिमित का गठन �कया जाएगा।      (ख)   वQरp ठता- वQर�ता का िनधा रण क� � सरकार 'ारा िनधा Qरत वQर�ता के सामाMय िनदwश+ या िस�ांत+ के अनुसार �कया जाएगा और Oथानांतरीक% वQर�ता का िनधा रण, तथािप, ऐसे आमेलन क% तारीख से पहले �कए गए अगले उm yेड म� �कसी भी िनयिमत पदोYित को �भािवत नहN करेगा;   
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 14. अनुबंध िनयुि* – (क) स�म �ािधकारी एक िनि�त अविध के िलए अनुबंध पर कम चाQरय+ को सामाMय माTयम से Qर* पद+ को भरने म� िवफलता से उ(पY अंतQरम आव?यकताW को पूरा करने के िलए, �वेश योlयता पर, समक� Oवीकृत पद+ और िनयम+ और शतi के अनुnप के साथ अपेि�त आव?यकता के अनुसार �ािधकरण के अT य� महोदय क% अनुमित से िनयु: त कर सकता है।  बशतw इस तरह क% िनयुि*य+ क% कुल संAया Oवीकृत पद+ के भीतर हो और Oवीकृत पद+ क% कुल संAया म� से पांच �ितशत से अिधक नहN हो। (ख) �ािधकरण, खा� �ािधकरण को स�पे गए कायi और कत 0+ से संबंिधत,�ािधकरण के अTय� के अनुमोदन से और शतi के अनुसार,अMय िवषय+ के िलए खुले बाजार से ऐसे सलाहकार+ क% सेवाएं ले सकता ह,ैजो �क भतI िविनयम+ म� शािमल नहN ह6 और जहां ऐसे कायi म� िवशेष कौशल और द�ता आव?यक ह6। इस तरह क% िनयुि*यां Oवीकृत पद+ से अिधक और ऊपर ह+गी, ले�कन कुल Oवीकृत पद+ के �कसी भी समय पांच �ितशत से अिधक नहN हो सकती ह6। (ग) उपरो* उप-िनयमन (क) और (ख) के तहत सलाहकार+ क% िनयुि* क% अविध 3 वषi से अिधक नहN होगी और इसके बाद Oथायी िनयुि* के िलए कोई दावा नहN �कया जा सकता ह।ै (घ) अनुबंध पर िनयु* कम चाQरय+ क% िनयुि* के चयन के िलए ��Zया और मानदडं (उप-िनयमन (क) और (ख) म�) मोटे तौर पर इन िनयम+ के साथ संरेिखत �कया जाएगा और इस तरह के �(येक मामले म� �ािधकरण के अTय� 'ारा िनण य िलया जाएगा। (ड)अनुबंध के आधार पर िनयु* अिधकाQरय+ को उस पद के िखलाफ धारणािधकार का कोई �ावधान नहN होगा । 15. चयन - (क) पद+ के िलए िनयुि* अनुसूची म� िविनEद F चयन सिमितय+ के माTयम से क% जाएगी। (ख) चयन सिमित 'ारा अनुशंिसत पैनल एक वष  के िलए वैध होगा। य�द एक वष  क% अविध के भीतर पैनल से कोई चयन नहN �कया जाता ह,ै तो एक नया पैनल तैयार करने के िलए एक नई सिमित का गठन �कया जाएगा।यह सिमित पूव  पैनल म� शािमल नाम+ पर भी िवचार कर सकती ह।ै  (ग) इस ��Zया के माTयम से भतI उXमीदवार+ के िलए Mयूनतम शै�िणक योlयता और अनुभव का उ� लेख अनुसूची म� �कया जाएगा, ले�कन िवशेष िवषय+ म� उm िवशेष]ता रखने वाले उXमीदवार+ के मामले म� Mयूनतम अविध का अनुभव म� Qरयायत दी जा सकती ह,ै बशतw वह चयन सिमित 'ारा िलिखत म� दज  �कया गया हो। Qरयायत के �ावधान Qरि* पQरप< या िव]ापन म� शािमल �कए जाएंगे। 16. छूट क% शि* -इन भतI िनयम+ के �ावधान म� छूट क% शि* क� � सरकार के साथ समािहत होगी। 17. C याA या-य�द इन िनयम+ क% 0ाAया से संबंिधत कोई भी �? न उठता है, तो इसे क� � सरकार के पास भेजा जाएगा और क� � सरकार का िनण य अंितम होगा। अनुसूचीअनुसूचीअनुसूचीअनुसूची    पद का नाम पद� क� सं	 या पद का वग�करण वेतन मै��� स म� � तर चयन पद अथवा गैर-चयन पद सीधी भत� के िलए आयु सीमा सीधी भत� के िलए अपेि"त शैि"क  एवं अ$ य यो& यताए ँ � या  सीधी भत� के िलए िविहत आयु एवं शैि"क यो& यताएँ पदो$ नित के िलए लागू ह�गी 1 2 3 4 5 6 7 8 काय+ कारी िनदशेक *21 (2017) सामा$ य क� ,ीय  सेवा, समूह  क वेतन � तर 14 (..1,44,200-2,18,200)  लागू नह/ लागू नह/ लागू नह/ लागू नह/ 
                                                1काय�कारी िनदशेक के 02 पद, िजनम� से एक पद मु� य �बंधन सेवा अिधकारी के एक � वीकृत पद क  जगह समान वेतन � तर म� केवल पदनाम म� प$रवत�न करके होगा और एक पद वेतन � तर 13क म� वै*ािनक समूह-IV(5) के � वीकृत पद क  जगह होगा।  
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 प�रवी"ा अविध, य0द कोई हो भत� क� प1ित सीधी भत� 2ारा अथवा पदो$ नित 2ारा अथवा 4ितिनयुि5/� थानांतरण 2ारा तथा िविभ$ न प1ितय� से भरी जाने वाली �रि5य� का 4ितशत 
पदो$ नित/4ितिनयुि5/ � थानांतरण 2ारा भत� क� ि�थित म� 8ेड िजसस ेपदो$ नित/4ितिनयुि5/� थानांतरण होगा िवभागीय पदो$ नित सिमित होने पर उसका गठन वे ि�थितयाँ िजनम� भत� के िलए संघ लोक सेवा आयोग स ेपरामश+ 0कया जाएगा 9 10 11 12 13 लागू नह/ 4ितिनयुि5 क� , सरकार/रा< य सरकार�/संघ शािसत "े=� क� सरकार�/िव>िव?ालय/मा$ यता-4द@ त अनसुंधान स�ं थाA/साव+जिनक "े= के उपCम�/अध+ सरकारी, संवैधािनक अथवा � वायतशासी संगठन� के वे अिधकारी:-  (i) जो मूल संवग+/िवभाग म� समतुF य पद पर िनयिमत आधार पर काय+रत ह�; अथवा (ii) िज$ ह�ने मूल संवग+/िवभाग म� वेतन � तर 13 अथवा मूल संवग+/ िवभाग म� समतुF य पद पर िनयुि5 के बाद 8ेड म� पाँच वष+ क� िनयिमत सेवा क� हो; और (iii) िज$ ह� 4शासन, िव@ त अथवा/ और सतक+ ता का 10 वष+ का अनुभव हो। 

खोजखोजखोजखोज----सहसहसहसह----चयन सिमित म	 चयन सिमित म	 चयन सिमित म	 चयन सिमित म	 िन
 निन
 निन
 निन
 निलिखत ह�गे:िलिखत ह�गे:िलिखत ह�गे:िलिखत ह�गे:----        (i) अL य", एफएसएसए आई-  अL य" (ii) मु	 य काय+कारी अिधकारी, एफएसएसएआई – सद� य  (iii) � वा� M य एवं प�रवार कF याण मं=ालय 2ारा नािमत एक 4ितिनिध –सद� य  (iv) अL य" 2ारा नािमत उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 

 1 2 3 4 5 6 7 8 सलाहकार *42 (2017) सामा$ य क� ,ीय सेवा,समूह क,गैर-अनु- सिचवीय  वेतन  � तर  14  (1,44,200- 2,18,200) लागू नह/ लागू नह/ लागू नह/ लागू नह/ 
 9 10 11 12 13 लागू नह/ 4ितिनयुि5 क� , सरकार/रा< य सरकार�/ संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/ मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, संवैधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार पर काय+रत ह�; अथवा (ii) िज$ ह�ने मूल संवग+/ िवभाग म� वेतन � तर 13 अथवा मूल सवंग+/ िवभाग म� समतुF य पद पर िनयुि5 के बाद 8ेड म� पाँच वष+ क� िनयिमत सेवा क� हो; और (iii) जो 0कसी मा$ यता-4द@ त िवP विव?ालय अथवा सं� था से रासायिनक�/जैव 

खोजखोजखोजखोज----सहसहसहसह----चयन सिमित म	 चयन सिमित म	 चयन सिमित म	 चयन सिमित म	 िन
 निन
 निन
 निन
 निलिखत ह�ग:ेिलिखत ह�ग:ेिलिखत ह�ग:ेिलिखत ह�ग:े----        (i)अL य", एफएसएसए आई-  अL य" (ii) मु	 य काय+कारी अिधकारी, एफएसएसएआई– सद� य (iii) � वा� M य एवं प�रवार कF याण मं=ालय 2ारा नािमत एक 4ितिनिध – सद� य  (v) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 

                                                2समान वेतन � तर म� मु� य पी.ए.. यू.ए अिधकारी और मु� य �वत�न अिधकारी के 02 � वीकृत पद/, वेतन � तर 15 म� मु� य वै*ािनक अिधकारी के 01 � वीकृत पद और वेतन � तर 13क म� वै*ािनक समूह-IV(5) के 01 � वीकृत पद क  जगह पदनाम/ म� प$रवत�न करके सलाहकार के 04 पद। 
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 रासायिनक�/खा? 4ौ?ोिगक�/खा? तले 4ौ?ोिगक�/सूS म जीव िवNान/डेयरी 4ै?ोिगक�/कृिष िवNान/पशु िवNान/जैव 4ौ?ोिगक�/पोषण/आिवष िवNान/नैनो 4ौ?ोिगक�/फल और सV जी 4ौ?ोिगक�/खा? सुर"ा और गुणता आP वासन/जीवन िवNान/जन � वा� M य/औषध अथवा 0कसी अ$ य सW ब1 "े= म� परा-� नातक अथवा समक" हो तथािज$ ह� खा? िवNान/मानक/सुर"ा के "े= म� 4योगशालाA/अनुसंधान स�ं थाA/वैNािनक संगठन�म� अनसुंधान एवं िवकास काय+ का 18 वषY का अनुभव हो। इन 18 वषY म� स ेकम से कम 9 वष+ का अनुभव पय+वे"ण के पद पर हो;अथवा उपयु+� त िवषय� म� से 0कसी िवषय म� डॉ� टरेट क� उपािध तथा इस पैरा म� ऊपर उिFलिखत "े=� म� 4योगशालाA/ अनुसंधान सं� थाA/वैNािनक संगठन� म� काय+ का 15 वषY का अनुभव हो तथा इन 15 वषY म� से कम से कम 8 वष+ का अनभुव 0कसी पय+वे"ण पद पर हो; और (iv) संबंिधत "े= म� उa च � तर का 4कािशत अनुसंधान सािह@ य।  
 1 2 3 4 5 6 7 8 मु	 य 4ौ?ोिगक� अिधकारी 1 (नया पद) सामा$ य क� ,ीय  सेवा, समूह  क, गैर- अनु- सिचवीय  

वेतन  � तर  13  (1,23, 100- 2,15, 900)  अथवा अनुभव के वषY के आधार पर .. (160000- 258300) क� र�ज म� समे0कत पा�रeिमक 

लागू नह/ 50 वष+ (i) 0कसी 4ितिfत िवP विव?ालय स ेइंजीिनयरी के 0कसी "े= म� � नातक/ � नातको@ तर क� उपािध (ii) सूचना 4ौ?ोिगक� के "े= म� कम से कम 16 वषY के काय+ का अनुभव, िजसम� स ेकम से 10 वष+ का अनुभव बड़ ेएg लीकेशन के िवकास म� हो, (iii) सरकार/साव+जिनक "े= म� काय+ का कम से कम 5 वष+ का अनुभव �ट� प�ट� प�ट� प�ट� पणी 1:णी 1:णी 1:णी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानसुार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त 

लागू नह/ 
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 �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ैतो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानसुार छूट द ेसकता ह।ै  
 9 10 11 12 13 1 वष+ 100% सीधी भत� लागू नह/ चयन सिमित म� िनW निलिखत ह�गे:-  (i) अL य", एफएसएसए आई-  अL य" (ii) मु	 य काय+कारी अिधकारी, एफएसएसएआई – सद� य (iii) � वा� M य एवं प�रवार कF याण मं=ालय 2ारा नािमत एक 4ितिनिध – सद� य (iv) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 

लागू नह/ 
 1 2 3 4 5 6 7 8 िनदशेक *163(2017) सामा$ य क�,ीय  सेवा, समूह  क, गैर- अनु- सिचवीय  

वेतन  � तर  13  (1,23, 100- 2,15, 900)   
चयन 50 वष+ (क)(i)मा$ यता-4द@ त िवP विव?ालय/सं� था स े� नातक क� उपािध; और  (ii)पद क� अपे"ानुसार 4शासन, िव@ त, मानव संसाधन िवकास अथवा/ और सतक+ता का काय+ दखेने का 15 वषY का अनुभव। वांछनीय: मा$ यता-4द@ त िवP विव?ालय/सं� था स ेिविध क� उपािध अथवा एम.बी.ए क� उपािध अथवा समतुF य यो& यता। अथवा (ख)(i) मा$ यता-4द@ त िवP विव?ालय अथवा सं� था स ेरासायिनक�/जैव रासायिनक�/खा? 4ौ?ोिगक�/खा? तेल 

नह/ 

                                                3समान वेतन � तर 13 म� पदनाम म� आंिशक प$रवत�न करके िनदशेक/ के 11 � वीकृत पद/, िव1 तीय सलाहकार के 01 पद और वै*ािनक IV(4) के 04 पद/ क  जगह। 
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 4ौ?ोिगक�/सूS म जीव िवNान/डयेरी 4ौ?ोिगक�/ कृिष िवNान/पशु िवNान/ जैव 4ौ?ोिगक�/पोषण/ आिवष िवNान/नैनो 4ौ?ोिगक�/फल और सV जी 4ौ?ोिगक�/खा? सुर"ा और गुणता आवP वासन/जीवन िवNान/ जन � वा� M य/औषध अथवा 0कसी अ$ य सW ब1 "े= म� � नातको@ तर अथवा समक" तथा खा? िवNान/मानक/ सुर"ा के "े= म� 4योगशालाA/अनुसंधान सं� थाA/ वैNािनक संगठन� म� अनुसंधान एवं िवकास काय+ का 15 वषY का अनुभव। इन 15 वषY म� स ेकम से कम 5 वष+ का अनभुव 8ुप लीडर अथवा पय+वे"ण पद पर हो तथा खा? िवNान संबंधी काय+Cम� से संबंिधत काय+ 0कया हो, िजसम� आयोजना, िवकास और सम$ वयन का काय+ शािमल हो।   अथवा (ग)(i) उपयु+� त िवषय� म� स े 0कसी िवषय म� डॉ� टरेट क� उपािध तथा खा? िवNान/मानक/सुर"ा के "े=� म� 4योगशालाA/अनुसंधान सं� थाA/वैNािनक संगठन� म� काय+ का 12 वषY का अनुभव तथा इन 12 वषY म� से कम स ेकम 5 वषY का अनुभव 8ुप लीडर अथवा पय+वे"ण पद पर हो और खा? िवNान संबंधी काय+Cम� से संबंिधत काय+ 0कया हो, िजसम� आयोजना, िवकास और सम$ वयन का काय+ शािमल हो; और  (ग)(ii) सबंंिधत "े= म� 4कािशत अनुसंधान सािह@ य। �टg पणी 1: अ$ यथा 
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 सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �ट� प�ट� प�ट� प�ट� पणी 2:णी 2:णी 2:णी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनभुव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� सभंावना नह/ है, तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै  �ट� प�ट� प�ट� प�ट� पणी 3:णी 3:णी 3:णी 3: उपयु+� त शैि"क यो& यताA एव ंअनुभव के बारे म� िनण+य पद क� काया+@ मक आवP यकता के अनुसार िलया जाएगा, िजसका उF लेख िवNापन म� हर बार 0कया जाएगा।  
 9 10 11 12 13 1 वष+ (i) पदो$ नित 2ारा 60%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/आमेलन 2ारा। (ii) 40% सीधी भत� 2ारा 

(क) पदो$ नित के िलए:  � तर 12 (.. 78,800-2,09,200) म� संयु� त िनदशेक, 8ेड म� िनयिमत आधार पर िनयुि5 के बाद 5 वष+ क� सेवा।  (ख) 4ितिनयुि5 (अF प कािलक अनुबंध सिहत)/आमेलन के िलए: क� , सरकार/रा< य सरकार�/ संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार पर काय+रत ह�; अथवा (i) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 12 अथवा मूल 

चयन सिमित म� िनW निलिखत ह�गे:-  (i) अL य", एफएसएसएआई                -  अL य" (ii) काय+कारी िनदशेक, एफएसएसएआई – सद� य (iii) सलाहकार, एफएसएसएआई – सद� य (iv) � वा� M य और प�रवार कF याण मं=ालय 2ारा नािमत एक 4ितिनिध – सद� य (v) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN                       – सद� य 

लागू नह/ 
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 संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� पाँच वष+ क� िनयिमत सेवा क� हो; और (ख) जो कॉलम 7 म� सीधी भत� के िलए िविहत शैि"क यो& यताएँ और अनुभव रखते ह�।  
 1 2 3 4 5 6 7 8 संयु� त िनदशेक *184(2017) 22 (नए पद) सामा$ य क�,ीय  सेवा, समूह  क, गैर- अनु- सिचवीय  

वेतन � तर 12 (.. 78,800- 2,09, 200)  चयन 50 वष+ (क)(i) 0कसी मा$ यता-4द@ त िवP विव?ालय/सं� था स े� नातक उपािध; और  (ii)पद क� अपे"ानुसार 4शासन, िव@ त, मानव संसाधन िवकास अथवा/ और सतक+ता का काय+ दखेने का 12 वषY का अनुभव। वांछनीय: मा$ यता-4द@ त  िवP विव?ालय/ सं� था स ेएम.बी.ए क� उपािध अथवा समतुF य यो& यता। अथवा (ख)मा$ यता-4द@ त िवP विव?ालय अथवा सं� था से िविध के "े= म� � नातक क� पूण+कािलक उपािध तथा िविधक मामले दखेने का 12 वषY का अनुभव अथवा 0कसी 4ितिfत सरकारी/� वायत शासी/अनुसंधान सं� थान/ िवP विव?ालय/साव+जिनक "े= के उपCम�/िविधक कंपनी म� िविध अिधकारी के kप म� काय+ का अनुभव। अथवा  (ग) मा$ यता-4द@ त िवP विव?ालय अथवा सं� था से रासायिनक�/ जैव रासायिनक�/खा? 4ौ?ोिगक�/खा? तेल 4ौ?ोिगक�/सूS म जीव िवNान/डयेरी 4ै?ोिगक�/ कृिष िवNान/पशु िवNान/ जैव 4ौ?ोिगक�/पोषण/ आिवष िवNान/नैनो 4ौ?ोिगक�/फल और सV जी 4ौ?ोिगक�/खा? सुर"ा और गुणता 

नह/ 

                                                4संयु. त िनदशेक के 12 और वै*ािनक IV(3) के 06 � वीकृत पद/ क  जगह समान वेतन � तर 12 म� पदनाम म� आंिशक प$रवत�न करके संयु. त िनदशेक के 18 पद। 
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 आवP वासन/जीवन िवNान/ जन � वा� M य/औषध अथवा 0कसी अ$ य सW ब1 "े= म� � नातको@ तर अथवा समक" तथा खा? िवNान/मानक/ सुर"ा के "े= म� 4योगशालाA/अनुसंधान सं� थाA/ वैNािनक संगठन� म� अनुसंधान एवं िवकास काय+ का 12 वषY का अनुभव। इन 12 वषY म� से कम से कम 5 वष+ का अनुभव 8पु लीडर अथवा पय+वे"ण पद पर हो तथा खा? िवNान सबंंधी काय+Cम� से सबंंिधत काय+ 0कया हो, िजसम� आयोजना, िवकास और सम$ वयन का काय+ शािमल हो।   अथवा (घ)(i) उपयु+� त िवषय� म� से 0कसी िवषय म� डॉ� टरेट क� उपािध तथा खा? िवNान/ मानक/सुर"ा के "े=� म� 4योगशालाA/अनुसंधान सं� थाA/वैNािनक संगठन� म� काय+ का 9 वषY का अनुभव तथा इन 9वषY म� से कम से कम 5 वषY का अनुभव 8पु लीडर अथवा पय+वे"ण पद पर हो और खा? िवNान सबंंधी काय+Cम� से सबंंिधत काय+ 0कया हो, िजसम� आयोजना, िवकास और सम$ वयन का काय+ शािमल हो; और  (ii) संबंिधत "े= म� 4कािशत अनुसंधान सािह@ य। �ट� प�ट� प�ट� प�ट� पणी 1:णी 1:णी 1:णी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �ट� प�ट� प�ट� प�ट� पणी 2:णी 2:णी 2:णी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए 
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 आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखने वाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपने िववेकानुसार छूट द ेसकता ह।ै  �टप्  पणी 3: उपयु+� त शैि"क यो& यताA एव ंअनुभव के बारे म� िनण+य पद क� काया+@ मक आवP यकता के अनुसार िलया जाएगा, िजसका उF लेख िवNापन म� हर बार 0कया जाएगा।  
 9 10 11 12 13 1 वष+ (i) पदो$ नित 2ारा 60%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/आमेलन 2ारा। (ii) 40% सीधी भत� 2ारा 

(क) पदो$ नित के िलए:  � तर11 (.. 67,700-2,08,700) म� उप िनदेशक, 8ेड म� िनयिमत आधार पर िनयुि5 के बाद 5 वष+ क� सवेा।  (ख) 4ितिनयुि5 (अF प कािलक अनुबंध सिहत)/ आमेलन के िलए: क� , सरकार/रा< य सरकार�/ संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार परकाय+रत ह�; अथवा (i) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 11 अथवा मूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� पाँच वष+ क� िनयिमत सेवा क� हो; और (ख) जो कॉलम 7 म� सीधी भत� के िलए िविहत शैि"क यो& यताएँ और अनुभव रखते ह�।  

चयन सिमित म� िनW निलिखत ह�गे:-  (i) मु	 य काय+कारी अिधकारी, एफएसएसएआई -  अL य" (ii) काय+कारी िनदशेक, एफएसएसएआई – सद� य (iii) सलाहकार, एफएसएसएआई                            – सद� य (iv) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN                             – सद� य 
लागू नह/ 
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 1 2 3 4 5 6 7 8 उप िनदशेक *445(2017) 8 (नए पद) सामा$ य क�,ीय  सेवा, समूह  क, गैर- अनु- सिचवीय  
वेतन � तर 11 (.. 67,700- 2,08, 700)  चयन 40 वष+ (क)(i) 0कसी मा$ यता-4द@ त िवP विव?ालय/सं� था स ेस्  नातक उपािध; और  (ii)पद क� अपे"ानुसार 4शासन, िव@ त, मानव संसाधन िवकास अथवा/ और सतक+ता का काय+ दखेने का 10 वषY का अनुभव। वांछनीय: मा$ यता-4द@ त  िवP विव?ालय/सं� था स ेएम.बी.ए क� उपािध अथवा समतुF य यो& यता। अथवा (ख)मा$ यता-4द@ त िवP विव?ालय अथवा सं� था से िविध � नातक क� पूण+कािलक उपािध तथा िविधक मामले दखेने का 6 वषY का अनुभव अथवा 0कसी 4ितिfत सरकारी/ � वायतशासी/अनुसंधान सं� थान/िवP विव?ालय/ साव+जिनक "े= के उपCम/िविधक कंपनी म� िविध अिधकारी के kप म� काय+ का अनुभव। अथवा  (ग) मा$ यता-4द@ त िवP विव?ालय अथवा सं� था स ेरासायिनक�/जैव रासायिनक�/खा? 4ौ?ोिगक�/खा? तेल 4ौ?ोिगक�/सूS म जीव िवNान/डयेरी 4ै?ोिगक�/ कृिष िवNान/पशु िवNान/ जैव 4ौ?ोिगक�/पोषण/ आिवष िवNान/नैनो 4ौ?ोिगक�/फल और सV जी 4ौ?ोिगक�/खा? सुर"ा और गुणता आवP वासन/जीवन िवNान/ जन � वा� M य/औषध अथवा 0कसी अ$ य सW ब1 "े= म� � नातको@ तर अथवा 

नह/ 

                                                5समान वेतन � तर 11 म� उप िनदशेक के 30, मु� य तकनीक  अिधकारी के 03, सू3 म जैव िव*ानी के 05 और वै*ािनक IV(2) के 06 � वीकृत पद/ क  जगह उप िनदशेक के 44 पद। 
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 समक" तथा खा? िवNान/मानक/ सुर"ा के "े= म� 4योगशालाA/अनुसंधान सं� थाA/ वैNािनक संगठन� म� अनुसंधान एवं िवकास काय+ का 10 वषY का अनुभव। इन 10 वषY म� स ेकम से कम 4 वष+ का अनभुव 8ुप लीडर अथवा पय+वे"ण पद पर हो तथा खा? िवNान संबंधी काय+Cम� से संबंिधत काय+ 0कया हो, िजसम� आयोजना, िवकास और सम$ वयन का काय+ शािमल हो।   अथवा (घ)(i) उपयु+� त िवषय� म� स े 0कसी िवषय म� डॉ� टरेट क� उपािध तथा खा? िवNान/ मानक/सुर"ा के "े=� म� 4योगशालाA/अनुसंधान सं� थाA/वैNािनक संगठन� म� काय+ का 7 वषY का अनुभव तथा इन वषY म� से कम स ेकम 4 वषY का अनुभव 8ुप लीडर अथवा पय+वे"ण पद पर हो और खा? िवNान संबंधी काय+Cम� से संबंिधत काय+ 0कया हो, िजसम� आयोजना, िवकास और सम$ वयन का काय+ शािमल हो; और  (घ)संबंिधत "े= म� अनुसंधान सािह@ य 4कािशत कराया हो। �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के 
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 अपेि"त अनभुव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� सभंावना नह/ है, तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै  �टg पणी 3: उपयु+� त शैि"क यो& यताA एव ंअनुभव के बारे म� िनण+य पद क� काया+@ मक आवP यकता के अनुसार िलया जाएगा, िजसका उF लेख िवNापन म� हर बार 0कया जाएगा। 
 9 10 11 12 13 2 वष+ (i) पदो$ नित 2ारा 60%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/आमेलन 2ारा। (ii) 40% सीधी भत� 2ारा 

(क) पदो$ नित के िलए:  स्  तर10 (.. 56,100-1,77,500) म� सहायक िनदशेक/ सहायक िनदशेक (तकनीक�)/खा? िवP लेषक 8ेड म� िनयिमत आधार पर िनयुि5 के बाद 5 वष+ क� सवेा। �ट� प�ट� प�ट� प�ट� पणी 1:णी 1:णी 1:णी 1: पदो$ नित के िलए पा=ता सूची अिधका�रय� 2ारा अपन े8ेड/पद पर िनधा+�रत अह+क सेवा 4ाg त कर लेने क� ितिथ के सापे" तैयार क� जाएगी। �ट� प�ट� प�ट� प�ट� पणी 2:णी 2:णी 2:णी 2: अह+क/पा=ता सवेा पूरी कर चुके किनn ठ अिधका�रय� के पदो$ नित हतेु िवचार 0कए जाने पर उनके साथ उनके व�रn ठ अिधका�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सेवा अपेि"त अह+क/पा=ता सेवा के आधे से अिधक,  अथवा दो वष+, जो भी कम हो,से कम न हो,और उ$ ह�ने अगले उa च 8ेड पर पदो$ नित के िलए प�रवी"ा अविध सफलतापूव+क परूी कर ली हो (ख) 4ितिनयुि5 (अF प कािलक अनुबंध सिहत)/आमेलन के िलए: क� , सरकार/रा< य सरकार�/संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  

चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) मु	 य काय+कारी अिधकारी, एफएसएसएआई -  अL य" (ii) काय+कारी िनदशेक, एफएसएसएआई – सद� य (iii) सलाहकार,एफएसएसएआई – सद� य (iv) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ । 
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 (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार परकाय+रत ह�; अथवा (ii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 10 अथवामूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� पाँच वष+ क� िनयिमत सेवा क� हो;अथवा (iii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 8 अथवामूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� छह वष+ क� िनयिमत सवेा क� हो; (ख) जो कॉलम 7 म� सीधी भत� के िलए िविहत शैि"क यो& यताएँ और अनुभव रखते ह�। 
 1 2 3 4 5 6 7 8 सहायक िनदशेक *226(2017) सामा$ य क�,ीय  सेवा, समूह  क, गैर- अनु- सिचवीय  

वेतन � तर 10 (.. 56, 100- 1,77, 500)  चयन 35 वष+ (क)0कसी मा$ यता-4द@ त िवP विव?ालय/ सं� था से � नातक उपािध; और पद क� अपे"ानुसार 4शासन, िव@ त, मानव संसाधन िवकास अथवा/ और सतक+ता का काय+ दखेन ेका 6 वषY का अनुभव। वांछनीय: मा$ यता-4द@ त िवP विव?ालय/ सं� था स े एम.बी.ए क� उपािध। अथवा (ख)मा$ यता-4द@ त िवP विव?ालय अथवा सं� था स े िविध � नातक क� उपािध तथा िविधक मामले दखेने का 3 वषY का अनुभव अथवा 0कसी 4ितिfत सरकारी/ � वायत शासी/अनुसंधान सं� थान/िवP विव?ालय/ साव+जिनक "े= के उपCम/िविधक कंपनी म� िविध अिधकारी के kप म� काय+ का अनुभव। �ट� प�ट� प�ट� प�ट� पणी 1:णी 1:णी 1:णी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� 

नह/ 

                                                6वेतन � तर 10 म� सहायक िनदशेक के 22 � वीकृत पद/ क  जगह सहायक िनदशेक के 22 पद। 
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 स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� सभंावना नह/ है, तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव संबंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै  �टg पणी 3: उपयु+� त शैि"क यो& यताA एव ंअनुभव के बारे म� िनण+य पद क� काया+@ मक आवP यकता के अनुसार िलया जाएगा, िजसका उF लेख िवNापन म� हर बार 0कया जाएगा। 
 9 10 11 12 13 2 वष+ (i) पदो$ नित 2ारा 50%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/आमेलन 2ारा। (ii) 50% सीधी भत� 2ारा 

(क) पदो$ नित के िलए:  � तर8 (.. 47,600-1,51,100) म� 4शासिनक अिध कारी 8ेड म� िनयिमत आधार पर िनयुि5 के बाद 2 वष+ क� सवेा।  (ख) 4ितिनयुि5 (अF प कािलक अनुबंध सिहत)/आमेलन के िलए: क� , सरकार/रा< य सरकार�/ संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार परकाय+रत ह�; अथवामूल संवग+/िवभाग म� (ii) िज$ ह�ने मूल सवंग+/िवभाग म� 

चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) मु	 य काय+कारी अिधकारी, एफएसएसएआई -  अL य" (ii) काय+कारी िनदशेक, एफएसएसएआई – सद� य (iii) सलाहकार, एफएसएसएआई – सद� य (iv) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 
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 वेतन � तर 8 अथवा मूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� दो वष+ क� िनयिमत सेवा क� हो; अथवा (iii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 7 अथवा मूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� तीन वष+ क� िनयिमत सवेा क� हो; (iv) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 6 अथवा उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� आठ वष+ क� िनयिमत सेवा क� हो;  (ख) जो कॉलम 7 म� सीधी भत� के िलए िविहत शैि"क यो& यताएँ और अनुभव रखते ह�। 
 1 2 3 4 5 6 7 8 4शासिनक अिधकारी *117 (2017) (नया पद) सामा$ य क� ,ीय  सेवा, समूह  ख, गैर- अनु- सिचवीय  

वेतन � तर 8 (.. 47,600- 1,51, 100)  चयन 30 वष+ (क)0कसी मा$ यता-4द@ त िवP विव?ालय/सं� था स े� नातक उपािध; और पद क� अपे"ानुसार 4शासन, िव@ त, मानव संसाधन िवकास अथवा/और सतक+ ता का काय+ दखेने का 3वषY का अनुभव। वांछनीय: मा$ यता-4द@ त िवP विव?ालय अथवा स�ं था स ेकाqम+क/मानव संसाधान 4बंधन अथवा िव@ त म� एम.बी.ए उपािध।  �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त 

नह/ 

                                                7वेतन � तर 9 म� व$र6 ठ िव1 त एवं लेखा अिधकारी/व$र6 ठ लेखा अिधकारी (�योगशाला) के 04 � वीकृत पद/ और वेतन � तर 8 म� िव1 त एवं लेखा अिधकारी/�शासिनक एवं लेखा अिधकारी (अंचल) के 07 � वीकृत पद/ क  जगह �शासिनक अिधकारी के 11 पद। 
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 �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै  �टg पणी 3: उपयु+� त शैि"क यो& यताA एव ंअनुभव के बारे म� िनण+य पद क� काया+@ मक आवP यकता के अनुसार िलया जाएगा, िजसका उF लेख िवNापन म� हर बार 0कया जाएगा। 
 9 10 11 12 13 2 वष+ (i) पदो$ नित 2ारा 90%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/आमेलन 2ारा। (ii) 10% सीधी भत� 2ारा 

(क) पदो$ नित के िलए:  � तर6 (.. 35,400-1,12,400) म� सहायक 8ेड म� िनयिमत आधार पर िनयुि5 के बाद 6 वष+ क� सवेा सिहत।  (ख) 4ितिनयुि5 (अF प कािलक अनुबंध सिहत)/आमेलन के िलए: क� , सरकार/रा< य सरकार�/संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार पर काय+रत ह�; अथवा (v) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 7 अथवा मूल संवग+/ िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� दो वष+ क� िनयिमत सेवा क� हो; अथवा (vi) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 6 अथवा मूल संवग+/ िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� छह वष+ क� िनयिमत सेवा क� हो; (ख) जो कॉलम 7 म� सीधी भत� के िलए िविहत शैि"क यो& यताएँ और अनुभव रखते ह�। 

चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) काय+कारी िनदशेक, एफएसएसएआई –अL य" (ii) सलाहकार, एफएसएसएआई – सद� य (iii) िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 
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 1 2 3 4 5 6 7 8 सहायक  *398 (2017) 62 (नए पद) सामा$ य क� ,ीय  सेवा, समूह  ख, गैर- अनु- सिचवीय  
वेतन � तर 6 (.. 35,400- 1,12, 400)  चयन 30 वष+ 0कसी मा$ यता-4द@ त िवP विव?ालय/सं� था स े� नातक उपािध; �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै  

नह/ 

 9 10 11 12 13 2 (i) पदो$ नित 2ारा 10%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/आमेलन 2ारा। (ii) 90% सीधी भत� 2ारा 
(क) पदो$ नित के िलए:  � तर4(.. 25,500-81,100) म� किनn ठ सहायक (8ेड-1) म� िनयिमत आधार पर िनयुि5 के बाद 10 वष+ क� सेवा।  (ख) 4ितिनयुि5 (अF प कािलक अनुबंध सिहत)/आमेलन के िलए: क� , सरकार/रा< य सरकार�/संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार परकाय+रत ह�; अथवा (ii) िज$ ह�ने मूल सवंग+/िवभाग म� 

चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) काय+कारी िनदशेक, एफएसएसएआई –अL य" (ii) सलाहकार, एफएसएसएआई – सद� य (iii) िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 

                                                8वेतन � तर 6 म� सहायक के 12 � वीकृत पद/, पु� तका< य= के 01 � वीकृत पद, वेतन � तर 6 म� लेखा सहायक के 03 � वीकृत पद/ और वेतन � तर 3 म� �योगशाला सहायक के 23 � वीकृत पद/ क  जगह सहायक/ के 39 पद। 



24       THE   GAZETTE   OF  INDIA : EXTRAORDINARY              [PART III—SEC. 4] 

 वेतन � तर 4 अथवामूल संवग+/ िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� दस वष+ क� िनयिमत सेवा क� हो;और (iii) िज$ ह� पद क� अपे"ा के अनुसार 4शासन, मानव ससंाधान िवकास, अथवा/और सतक+ ता संबंधी मामल� म� 3 वषY का अनुभव हो। (ख) जो कॉलम 7 म� सीधी भत� के िलए िविहत शैि"क यो& यताएँ और अनुभव रखते ह�। 
 1 2 3 4 5 6 7 8 किनn ठ सहायक (8ेड-I)  *129 (2017) सामा$ य क� ,ीय  सेवा, समूह ग, गैर- अनु- सिचवीय  

वेतन � तर 04 (.. 25,500-81,100)  चयन 25 वष+ 0कसी मा$ यता-4द@ त िवP विव?ालय/सं� था स े� नातक उपािध; �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै  

नह/ 

 9 10 11 12 13 2 वष+ (i) पदो$ नित 2ारा 10%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/आमेलन 2ारा। (ii) 90% सीधी भत� 2ारा 
पदो$ नित के िलए:  � तर2(..19,900-63,200) म� किनn ठ सहायक 8ेड-II के kप म� िनयिमत आधार पर िनयुि5 के बाद 8 वष+ क� सवेा।  चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) िनदशेक, एफएसएसएआई – अL य" (ii) संयु� त िनदशेक, एफएसएसएआई – सद� य 

लागू नह/ 
                                                9वेतन � तर5 म� व$रष्  ठ �योगशाला सहायक के 12 � वीकृत पद/ क  जगह वेतन � तर 4 म� किन6 ठ सहायक/ के 12 पद। 
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  (iii) उपिनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
 1 2 3 4 5 6 7 8 किनn ठ सहायक (8ेड-II)  *13 (2017)  13 (नए पद) सामा$ य क� ,ीय  सेवा, समूह ग, गैर- अनु- सिचवीय  

वेतन � तर 02 (.. 19,900-63,200)  चयन लागू नह/ 0कसी मा$ यता-4द@ त िवP विव?ालय/सं� था स े� नातक उपािध; �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै  

नह/ 

 9 10 11 12 13 2 वष+ (i) पदो$ नित 2ारा 100%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/आमेलन 2ारा।  
पदो$ नित के िलए:  � तर1(.. 18,000-56,900) म� बr-काय+ � टाफ के kप म� िनयिमत आधार पर िनयुि5 के बाद 3 वष+ क� सेवा।  �टg पणी 1: अह+क/पा=ता सेवा पूरी कर चुके किनn ठ कम+चा�रय� के पदो$ नित हतेु िवचार 0कए जाने पर उनके साथ उनके व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सेवा अपेि"त अह+क/पा=ता सेवा के आधे से अिधक,  अथवा दो वष+, जो भी कम हो, स ेकम न हो, और उ$ ह�ने अगले उa च 8ेड पर पदो$ नित के िलए प�रवी"ा अविध सफलतापूव+क पूरी कर ली हो 

चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) िनदशेक, एफएसएसएआई – अL य" (ii) संयु� त िनदशेक, एफएसएसएआई – सद� य (iii) उपिनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 
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 1 2 3 4 5 6 7 8 सहायक िनदशेक (राजभाषा) 1 (नया पद) सामा$ य क� ,ीय सेवा, समूहक गैर- अनु- सिचवीय वेतन � तर 10  (.. 56,100-1,77,500)  चयन लागू नह/ लागू नह/ नह/ 
 9 10 11 12 13 2 वष+ पदो$ नित 2ारा 100%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/ आमेलन 2ारा।  

पदो$ नित के िलए:  � तर6(.. 35,400-1,12,400) म� sहदंी अनुवादक के kप म� िनयिमत आधार पर िनयुि5 के बाद 8 वष+ क� सेवा।  �टg पणी 1: अह+क/पा=ता सेवा पूरी कर चुके किनn ठ अिधका�रय� के पदो$ नित हतेु िवचार 0कए जाने पर उनके साथ उनके व�रn ठ अिधका�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सेवा अपेि"त अह+क/पा=ता सेवा के आधे से अिधक,  अथवा दो वष+, जो भी कम हो, स ेकम न हो, और उ$ ह�ने अगले उa च 8ेड पर पदो$ नित के िलए प�रवी"ा अविध सफलतापूव+क पूरी कर ली हो (ख) 4ितिनयुि5 (अF प कािलक अनुबंध सिहत)/आमेलन के िलए: क� , सरकार/रा< य सरकार�/संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार परकाय+रत ह�; अथवा (ii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 8 अथवामूल संवग+/ िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 2 वष+ क� िनयिमत सवेा क� हो;अथवा (iii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 7अथवामूल संवग+/ िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8डे म� 3वष+ क� िनयिमत सवेा क� हो;अथवा (iv) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 6अथवा उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 8वष+ क� िनयिमत सवेा 

चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) मु	 य काय+कारी अिधकारी, एफएसएसएआई – अL य" (ii) काय+कारी िनदशेक, एफएसएसएआई – सद� य (iii) सलाहकार,एफएसएसएआई – सद� य (iv) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 
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 क� हो;और (ख) िनW निलिखत शैि"क यो& यता और अनुभव रखते ह�:-  � नातक � तर पर अं8ेजी अिनवाय+ अथवा चयिनत िवषय अथवा परी"ा के माL यम के kप म� रखत ेrए 0कसी मा$ यता-4द@ त  िवP विव?ालय से sहदंी म� � नातको@ तर उपािध; अथवा  � नातक � तर पर sहदंी अिनवाय+ अथवा चयिनत िवषय अथवा परी"ा के माL यम के kप म� रखत ेrए 0कसी मा$ यता-4द@ त  िवP विव?ालय से अं8ेजी म� � नातको@ तर उपािध; अथवा � नातक � तर पर अं8ेजी  अिनवाय+ अथवा चयिनत िवषय अथवा परी"ा के माL यम के kप म� रखत ेrए 0कसी मा$ यता-4द@ त  िवP विव?ालय से sहदंी अथवा अं8ेजी के अलावा 0कसी भी िवषय म� sहदंी माL यम से � नातको@ तर उपािध; अथवा  � नातक � तर पर sहदंी अिनवाय+ अथवा चयिनत िवषय अथवा परी"ा के माL यम के kप म� रखत ेrए 0कसी मा$ यता-4द@ त  िवP विव?ालय से sहदंी अथवा अं8ेजी के अलावा 0कसी भी िवषय म� अं8ेजी माL यम से � नातको@ तर उपािध; अथवा � नातक � तर पर sहदंी और अं8ेजी अिनवाय+ अथवा चयिनत िवषय� के kप म� रखते rए अथवा इनम� से कोई एक परी"ा के माL यम के kप म� तथा दसूरी अिनवाय+ अथवा चयिनत िवषय के kप म� रखते rए sहदंी अथवा अं8ेजी के अलावा 0कसी भी अ$ य िवषय म� 0कसी मा$ यता-4द@ त िवP विव?ालय से � नातको@ तर उपािध; और (ii) क� ,ीय/रा< य सरकार/� वायतशासी सं� था/संवैधािनक संगठन/साव+जिनक "े= के उपCम/िवP विव?ालय� अथवा मा$ यता-4द@ त अनसुंधान अथवा शैि"क सं� था म�sहदंी शV दावली (पा�रभािषक शV दावली) के उपयोग/ अनु4योग तथा अं8ेजी स ेsहदंी म� अथवा िवलोम अनवुाद काय+, अिधमानत: तकनीक� और वैNािनक अनुवाद काय+, का तीन वष+ का अनुभव। 
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 अथवा क� ,ीय/रा< य सरकार/� वायतशासी सं� था/संवैधािनक संगठन/साव+जिनक "े= के उपCम�/िवP विव?ालय� अथवा मा$ यता-4द@ त अनसुंधान अथवा शैि"क सं� था म� sहदंी और अं8ेजी अL यापन अथवा sहदंी या अं8ेजी म� अनुसंधान का तीन वष+ का अनुभव। 
 1 2 3 4 5 6 7 8 sहदंी अनुवादक 5 (नए पद)  सामा$ य क� ,ीय सेवा,समूह ‘ख’ गैर-अनु-सिचवीय 

वेतन � तर 06 (.. 35,400- 1,12,400) लागू नह/ 30 वष+ � नातक � तर पर अं8ेजी अिनवाय+ अथवा चयिनत िवषय अथवा परी"ा के माL यम के kप म� रखत ेrए 0कसी मा$ यता-4द@ त  िवP विव?ालय से sहदंी म� � नातको@ तर उपािध; अथवा  � नातक � तर पर sहंदी अिनवाय+ अथवा चयिनत िवषय अथवा परी"ा के माL यम के kप म� रखत ेrए 0कसी मा$ यता-4द@ त  िवP विव?ालय से अं8ेजी म� � नातको@ तर उपािध; अथवा � नातक � तर पर अं8ेजी  अिनवाय+ अथवा चयिनत िवषय अथवा परी"ा के माL यम के kप म� रखत ेrए 0कसी मा$ यता-4द@ त  िवP विव?ालय से sहदंी अथवा अं8ेजी के अलावा 0कसी भी िवषय म� sहदंी माL यम से � नातको@ तर उपािध; अथवा  � नातक � तर पर sहंदी अिनवाय+ अथवा चयिनत िवषय अथवा परी"ा के माL यम के kप म� रखत ेrए 0कसी मा$ यता-4द@ त  िवP विव?ालय से sहदंी अथवा अं8ेजी के अलावा 0कसी भी िवषय म� अं8ेजी माL यम से � नातको@ तर उपािध; अथवा � नातक � तर पर sहंदी और अं8ेजी अिनवाय+ अथवा चयिनत िवषय� के kप म� रखते rए अथवा इनम� से कोई एक परी"ा के माL यम के kप म� तथा दसूरी अिनवाय+ अथवा चयिनत िवषय के 

लागू नह/ 
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 kप म� रखते rए sहदंी अथवा अं8ेजी के अलावा 0कसी भी अ$ य िवषय म� 0कसी मा$ यता-4द@ त िवP विव?ालय स े� नातको@ तर उपािध; और sहदंी से अं8ेजी अथवा िवलोम अनुवाद का मा$ यता-4द@ त िडg लोमा अथवा 4माण-प= पाuCम अथवा भारत सरकार के उपCम सिहत क� , या रा< य सरकार के काया+लय म� sहदंी स ेअं8ेजी अथवा िवलोम अनुवाद काय+ का दो वषY का अनुभव। �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै 
 9 10 11 12 13 2 वष+ 100% सीधी भत� 2ारा लागू नह/ चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) काय+कारी िनदशेक, एफएसएसएआई – अL य" (ii) िनदशेक, एफएसएसएआई – सद� य (iii) संयु� त िनदशेक,एफएसएसएआई – सद� य 

लागू नह/ 
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 (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
 1 2 3 4 5 6 7 8 व�रn ठ िनजी सिचव *310 (2017) 6 (नए पद) सामा$ य क� ,ीय सवेा, समूह ख गैर- अनु- सिचवीय वेतन � तर 08 (.. 47,600- 1,51,100)  चयन लागू नह/ लागू नह/ नह/ 
 9 10 11 12 13 लागू नह/ 100%पदो$ नित 2ारा, ऐसा न हो सकने पर 4ितिनयुि5 (अF पकािलक अनुबंध सिहत)/ आमेलन 2ारा पदो$ नित के िलए:  � तर7(.. 44,900-1,42,400) म� िनजी सिचव के kप म� िनयिमत आधार पर िनयुि5 के बाद दो वष+ क� सेवा।  �टg पणी 1: पदो$ नित के िलए पा=ता सूची अिधका�रय� 2ारा अपन े8ेड/पद पर िनधा+�रत अह+क सेवा पूरी कर लेने क� ितिथ के सापे" तैयार क� जाएगी। �टg पणी 2: अह+क/पा=ता सेवा पूरी कर चुके किनn ठ कम+चा�रय� के पदो$ नित हतेु िवचार 0कए जाने पर उनके साथ उनके व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सेवा अपेि"त अह+क/पा=ता सेवा के आधे से अिधक,  अथवा दो वष+, जो भी कम हो, स ेकम न हो, और उ$ ह�ने अगले उa च 8ेड पर पदो$ नित के िलए प�रवी"ा अविध सफलतापूव+क पूरी कर ली हो (ख) 4ितिनयुि5(अF पकािलक अनुबंध सिहत)/आमेलनके िलए: क� , सरकार/रा< य सरकार�/संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार परकाय+रत ह�; अथवा (ii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 6 अथवामूल संवग+/ िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 2 वष+ क� िनयिमत सवेा क� हो। 

चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) काय+कारी िनदशेक, एफएसएसएआई – अL य" (ii) सलाहकार, एफएसएसएआई – सद� य (iii) िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 

 

                                                10वेतन � तर 8 म� व$र6 ठ िनजी सिचव के 03 � वीकृत पद/ क  जगह व$र6 ठ िनजी सिचव के 03 पद। 
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 1 2 3 4 5 6 7 8 िनजी सिचव 17 (नए पद) सामा$ य क� ,ीय सेवा,समूह ख गैर- अनु- सिचवीय 
वेतन � तर 07 (.. 44,900- 1,42,400)  चयन लागू नह/ लागू नह/ लागू नह/ 

 9 10 11 12 13 लागू नह/ पदो$ नित 2ारा 100%, ऐसा न हो सकने पर 4ितिनयुि5  (अF पकािलक अनुबंध सिहत)/ आमेलन 2ारा।  
पदो$ नित के िलए:  � तर6(.. 35, 400-1,12,400) म� िनजी सहायक के kप म� िनयिमत आधार पर िनयुि5 के बाद पाँच वष+ क� सेवा।  �टg पणी 1: पदो$ नित के िलए पा=ता सूची अिधका�रय� 2ारा अपन े8ेड/पद पर िविहत यो& यता पूरी कर लेने क� ितिथ के सापे" तैयार क� जाएगी। �टg पणी 2: अह+क/पा=ता सेवा पूरी कर चुके किनn ठ अिधका�रय� के पदो$ नित हतेु िवचार 0कए जाने पर उनके साथ उनके व�रn ठ अिधका�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सेवा अपेि"त अह+क/पा=ता सेवा के आधे से अिधक,  अथवा दो वष+, जो भी कम हो, स ेकम न हो, और उ$ ह�ने अगले उa च 8ेड पर पदो$ नित के िलए प�रवी"ा अविध सफलतापूव+क पूरी कर ली हो (ख) 4ितिनयुि5 के िलए: क� , सरकार/रा< य सरकार�/संघ शािसत "े=� क� सरकार�/ िव>िव?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार परकाय+रत ह�; अथवा (ii) िज$ ह�ने मूल संवग+/िवभाग म� वेतन � तर 6 अथवा मूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 5 वष+ क� िनयिमत सेवा क� हो। 

चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) काय+कारी िनदशेक, एफएसएसएआई – अL य" (ii) सलाहकार, एफएसएसएआई – सद� य (iii) िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 
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 1 2 3 4 5 6 7 8 िनजी सहायक *3311 (2017) 19 (नए पद) सामा$ य क� ,ीय सेवा, समूह ख गैर-अनु-सिचवीय वेतन � तर 06 (.. 35,400- 1,12,400)  लागू नह/ 30 वष+ (i) मा$ यता-4द@ त िवP विव?ालय/सं� था स ेस्  नातक क� उपािध तथा आशुिलिप म� 80 शV द 4ित िमनट और अं8ेजी टाइsपंग म� 40 शV द 4ित िमनट और/अथवा sहदंी म� 35 शV द 4ित िमनट क� गित क� द"ता। (ii) कंg यूटर-सा"र हो तथा एमएस ऑ0फस और इंटरनेट इ@ या0द पर काय+ करने म� द" हो। वांछनीय: 0कसी मा$ यता-4द@ त िवP विव?ालय अथवा 4ितिfत स�ं था स ेकाया+लय 4बंधन और सिचवालयी 40Cया म� िडg लोमा अथवा 4माण-प=।  �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै 

लागू नह/ 

 9 10 11 12 13 2 वष+ 100%सीधी भत� 2ारा  लागू नह/ चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) काय+कारी िनदशेक, लागू नह/ 
                                                11वेतन � तर 6 म� िनजी सहायक के 15 � वीकृत पद/ और वेतन � तर 6म� िनजी सिचव/ के 18 � वीकृत पद/ क  जगह िनजी सहायक/ के 33 पद। 
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 एफएसएसएआई – अL य" (ii) सलाहकार, एफएसएसएआई – सद� य (iii) िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
 1 2 3 4 5 6 7 8 � टाफ कार wाइवर (साधारण 8ेड) *712 (2017) 2 (नए पद) सामा$ य क� ,ीय सवेा, समूह ग, गैर-  अनु- सिचवीय 

वेतन � तर 02 (.. 19,900- 63,200)  लागू नह/ 25 वष+ (i) मोटर कार� के िलए वैध wाइिवग लाइस�सधारी; (ii) मोटर काय+-4णाली का Nान (उW मीदवार वाहन म� छोटी-मोटी खरािबयाँ दरू करने म� स"म हो) (iii) मोटर कार चलाने का कम से कम 3 वष+ का अनुभव; (iv) दसव/ क"ा पास।  �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै 

लागू नह/ 

                                                12वेतन � तर 02 म� Cाइवर के 01 � वीकृत पद और वेतन � तर 2 म� िनE न Fेणी िलिपक/� टोर क पर/Iहदंी टाइिप� ट/� टोर . लक�  के 06 � वीकृत पद/ क  जगह � टाफ कार Cाइवर (साधारण Jेड) के 07 पद। 
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 9 10 11 12 13 2 वष+ 4ितिनयुि5/ आमेलन 2ारा, ऐसा न हो सकने पर सीधी भत� 2ारा। सश� = बल� के काqम+क� के िलए:  4ितिनयुि5/ पुनqन+योजन 4ितिनयुि5/आमेलन: 0कसी भी सरकारी संगठन से वेतन � तर-1 म� उन िनयिमत � टाफ कार wाइवर� म� स े जो कॉलम 7 म� उिFलिखत आवP यक यो& यताए ँरखते ह�।  चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) िनदशेक, एफएसएसएआई – अL य" (ii) संयु� त िनदशेक, एफएसएसएआई –सद� य (iii) उप िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 

 1 2 3 4 5 6 7 8 बr-काय+ � टाफ (एम.टी. एस)  *5013 (2017) 5 (नए पद) सामा$ य क� ,ीय सवेा, समूह ग, गैर-  अनु-  सिचवीय वेतन � तर 01 (.. 18,000- 56,900)  लागू नह/ 25 वष+ मा$ यता-4द@ त बोड+ स ेमै��क अथवा समतुF य। �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै 

लागू नह/ 

 9 10 11 12 13 2 वष+ सीधी भत� 2ारा 100% नह/ चयन सिमित म� िनW न- िलिखत ह�गे:-  (i) िनदशेक, एफएसएसएआई                  – अL य" (ii) संयु� त िनदशेक, एफएसएसएआई – सद� य (iii) उप िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 

 

                                                13वेतन � तर 1 म� चपरािसय/ के 26 � वीकृत पद/ और वेतन � तर 1 म� �योगशाला प$रचर/चपरासी/दरवान/वाचमैन/सफाई कम�चारी के 24 � वीकृत पद/ क  जगह बO-काय� � टाफ (एम.टी.एस) के 50 पद।  
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 1 2 3 4 5 6 7 8 सहायक िनदशेक (तकनीक�) *3114 (2017) 37 (नए पद)  सामा$ य क� ,ीय सवेा, समूह क, गैर-  अनु-  सिचवीय 
वेतर � तर 10 (.. 56,100-1,77,500) चयन 35 वष+ मा$ यता-4द@ त िवP विव?ालय अथवा सं� था स ेरासायिनक�/जैव रासायिनक�/खा? 4ौ?ोिगक�/खा? तेल 4ौ?ोिगक�/ सूS म जीव िवNान/डयेरी 4ै?ोिगक�/ कृिष िवNान/पशु िवNान/ जैव 4ौ?ोिगक�/पोषण/ आिवष िवNान/नैनो 4ौ?ोिगक�/फल और सV जी 4ौ?ोिगक�/खा? सुर"ा और गुणता आP वासन/जीवन िवNान/ जन � वा� M य/औषध अथवा 0कसी अ$ य सW ब1 "े= म� � नातको@ तर अथवा समक"। वांछनीय यो& यताएँ उपयु+� त िवषय� म� स े0कसी एक िवषय पर डा� टरेट क� उपािध। �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै 

नह/ 

 

                                                14वेतन � तर 10 म� सहायक िनदशेक के 07 � वीकृत पद/, वेतन � तर 10 म� व$र6 ठ िवP लषेक के 12 � वीकृत पद/ और वेतन � तर 10 म� वै*ािनक समूह IV (1) के 12 � वीकृत पद/ के िवQR पदनाम म� प$रवत�न करके सहायक िनदशेक (तकनीक ) के 31 पद। 
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 9 10 11 12 13 2 वष+ (i) पदो$ नित 2ारा 60%, ऐसा न हो सकने पर 4ितिनयुि5 (अल्  पकािलक अनुबंध सिहत)/ आमेलन 2ारा (ii) 40% सीधी भत� 2ारा   
पदो$ नित के िलए:  � तर7(.. 44,900-1,42,400) म� िनयिमत आधार पर िनयुि5 के बाद तीन वष+ क� सवेा वाले तकनीक� अिधका�रय� म� से 80%;और � तर7(.. 44,900-1,42,400) म� िनयिमत आधार पर िनयुि5 के बाद तीन वष+ क� सवेा वाले क� ,ीय खा? सुर"ा अिधका�रय� म� स े20%; �टg पणी 1: पदो$ नित के िलए पा=ता सूची अिधका�रय� 2ारा अपन े8ेड/पद पर िविहत यो& यता पूरी कर लेने क� ितिथ के सापे" तैयार क� जाएगी। �टg पणी 2: अह+क/पा=ता सवेा पूरी कर चुके किनn ठ कम+चा�रय� के पदो$ नित हतेु िवचार 0कए जाने पर उनके साथ उनसे व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सवेा म� कमी अपेि"त अह+क/पा=ता सेवा के आधे से अिधक,  अथवा दो वष+ स,े जो भी कम हो,स ेकम न हो और उ$ ह�ने अगले उa च 8ेड म� पदो$ नित के िलए प�रवी"ा अविध सफलतापूव+क पूरी कर ली हो। (ख) 4ितिनयुि5 के िलए: क� , सरकार/रा< य सरकार�/संघ शािसत "े=� क� सरकार�/ िवP व?ालय�/मा$ यता-4द@ त अनुसंधान सं� थाA/साव+जिनक "े= के उ?म�/अध+ सरकारी, सवैंधािनक अथवा � वायतशासी सगंठन� के वे अिधकारी:-  (क)(i) जो मूल संवग+/ िवभाग म� समतुF य पद पर िनयिमत आधार पर काय+रत ह�; अथवा (ii) िज$ ह�ने मूल संवग+/िवभाग म� वेतन � तर 8 अथवा मूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 2 वष+ क� िनयिमत सेवा क� हो; अथवा  (iii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 7अथवा उसके मूल संवग+/िवभाग म� समतुF य पद पर िनयुि5 के बाद 8ेड म� 3 वष+ क� िनयिमत सवेा क� हो; अथवा  (iv) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 6 अथवा मूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 8वष+ क� िनयिमत सवेा क� हो। (ख) जो कॉलम 7 म� सीधी भत� के िलए िविहत शैि"क यो& यताए ँऔर अनुभव रखते ह�। 

चयन सिमित म� िनW निलिखत ह�गे:-  (i) मु	 य काय+कारी अिधकारी, एफएसएसएआई        – अL य" (ii) काय+कारी िनदशेक, एफएसएसएआई       – सद� य (iii) सलाहकार,एफएसएसएआई                             – सद� य (iv) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN                            – सद� य 
लागू नह/ 
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 1 2 3 4 5 6 7 8 खा? िवP लेषक 10 (नए पद) सामा$ य क� ,ीय सवेा, समूह क, गैर- अनु-  सिचवीय 
वेतन � तर 10 (.. 56,100-1,77,500)  लागू नह/ 35 वष+ भारत म� िविध 2ारा � थािपत 0कसी िवP विव?ालय स ेरासायिनक� अथवा जैव रासायिनक� अथवा सूS म जैव िवNान अथवा डयेरी रासायिनक� अथवा खा? 4ौ?ोिगक�,खा? और पोषण म� � नातको@ तर उपािध अथवा डेयरी/तेल 4ौ?ोिगक� म� बी.टेक उपािध अथवा पशु िवNान म� � नातक उपािध अथवा इं� टीxूशन ऑफ केिम� yस (इंिडया) 2ारा संचािलत खा? िवP लेषक खंड म� परी"ा दकेर इं� टीxूशन ऑफ केिम� yस (इंिडया) के एसोिशएट अथवा ऐस े4योजन के िलए क� ,ीय सरकार 2ारा मा$ यता-4द@ त और अिधसूिचत अ$ य कोई समतुF य यो& यता तथा खा? िवP लेषण का अ$ यून तीन वष+ का अनुभव; और  (ii) 4ािधकरण 2ारा िनयु� त और अिधसूिचत बोड+ 2ारा खा? िवP लेषक के kप म� यो& य घोिषत हो। �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के 

नह/ 
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 उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै 
 9 10 11 12 13 2 वष+ 100% सीधी भत� 2ारा लागू नह/ चयन सिमित म� िनW निलिखत ह�गे:-  (i) मु	 य काय+कारी अिधकारी, एफएसएसएआई – अL य" (ii) सलाहकार, एफएसएसएआई – सद� य (iii) काय+कारी िनदशेक,एफएसएसएआई – सद� य (iv) अL य" 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 

लागू नह/ 
 1 2 3 4 5 6 7 8 तकनीक� अिधकारी *6215 (2017) 219 (नए पद) सामा$ य क� ,ीय सवेा, समूह ख गैर- अनु-  सिचवीय वेतन � तर 07 (.. 44,900- 1,42,400)  तकनीक� अिधका�रय� को तीन वष+ और छह वष+ पूरे कर लेने पर सतक+ ता अनुमित िमलने के बाद Cमश: वेतन � तर 8 और 9 म� गैर- काय+कारी अप8ेडशेन 0दया जा सकता ह।ै 

लागू नह/ 30 वष+ मा$ यता-4द@ त िवP विव?ालय अथवा सं� था स ेरासायिनक�/जैव रासायिनक�/खा? 4ौ?ोिगक�/खा? तेल 4ौ?ोिगक�/ सूS म जीव िवNान/डयेरी 4ै?ोिगक�/ कृिष इंजीिनयरी/पशु िवNान/ जैव 4ौ?ोिगक�/पोषण/ आिवष िवNान/जन � वा� M य/फल और सV जी 4ौ?ोिगक�/खा? सुर"ा और गुणता आP वासन/जीवन िवNान/ जन � वा� M य/औषध अथवा 0कसी अ$ य सW ब1 "े= म� � नातको@ तर अथवा समक"। अथवा खा? 4ौ?ोिगक� अथवा डयेरी 4ौ?ोिगक� अथवा 

नह/ 

                                                15तकनीक  अिधका$रय/ के 20 � वीकृत पद/ और तकनीक  अिधकारी/�व. ता, किन6 ठ िवP लेषक, किन6 ठ िवP लेषक (सू3 म जीव िव*ानी) के 42 � वीकृत पद/ क  जगह नाम म� प$रवत�न करके तकनीक  अिधका$रय/ के 62 पद। 



¹Hkkx IIIµ[k.M 4º Hkkjr dk jkti=k % vlk/kj.k 39 

 जैव 4ौ?ोिगक� अथवा तेल 4ौ?ोिगक� अथवा कृिष िवNान अथवा पशु िवNान अथवा जैव रासायिनक� अथवा सूS म जीव िवNान म� बी.ई/बी.टके। 
 9 10 11 12 13  100% सीधी भत� 2ारा लागू नह/ चयन सिमित म� िनW निलिखत ह�गे:-  (i काय+कारी िनदेशक, एफएसएसएआई – अL य" (ii) सलाहकार, एफएसएसएआई – सद� य (iii) िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 

लागू नह/ 
 1 2 3 4 5 6 7 8 क�,ीय खा? सुर"ा अिधकारी 74 (नए पद) सामा$ य क� ,ीय सवेा, समूह ख, गैर-  अनु- सिचवीय 

वेतन � तर 07 (.. 44,900- 1,42,400)  क�,ीय खा? सुर"ा अिधका�रय� को तीन वष+ और छह वष+ पूरे कर लेने पर सतक+ ता अनुमित िमलने के बाद Cमश: वेतन � तर 8 और 9 म� गैर- काय+कारी अप8ेडशेन 0दया जा सकता ह।ै 

लागू नह/ 30 वष+ (i) 0कसी मा$ यता-4द@ त िवP विव?ालय से खा? 4ौ?ोिगक� अथवा डयेरी 4ौ?ोिगक� अथवा जैव 4ौ?ोिगक� अथवा तेल 4ौ?ोिगक� अथवा कृिष िवNान अथवा पश िवNान अथवा जैव रासायिनक� अथवा सूS म जीव िवNान म� � नातक उपािध अथवा रासायिनक� म� � नातको@ तर उपािध अथवा औषध म� � नातक उपािध, अथवा (ii) क�,ीय सरकार 2ारा अिधसूिचत अ$ य कोई समतुF य/मा$ यता-4द@ त यो& यता। �टg पणी 1: अ$ यथा सुयो& य उW मीदवार� के मामले म� यो& यताA म� स"म 4ािधकारी के िववेकानसुार छूट दी जा सकती ह।ै �टg पणी 2: चयन के 0कसी � तर पर स"म 4ािधकारी को यह िवP वास हो जाने पर 0क अनुसूिचत जाित/जन 

नह/ 
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 जाित के िलए आरि"त �रि5य� को भरने के िलए इन समुदाय� के अपेि"त अनुभव रखन ेवाले उW मीदवार� क� पया+g त सं	 या उपलV ध होने क� संभावना नह/ ह,ै तो स"म 4ािधकारी इन समुदाय� के उW मीदवार� के िलए अनुभव सबंंधी यो& यताA म� अपन ेिववेकानुसार छूट द ेसकता ह।ै 
 9 10 11 12 13 2 वष+ (प�रवी"ा अविध के दौरान सीधी भत� वाले अिधका�रय� को प� का होने के िलए 0कसी मा$ यता-4द@ त सं� था अथवा इस 4योजन के िलए अनुमो0दत सं� था स े खा? 4ािधकरण 2ारा िविहत 4िश"ण सफलतापूव+क पूरा करना होगा) 

100% सीधी भत� 2ारा लागू नह/ चयन सिमित म� िनW निलिखत ह�गे:-  (i काय+कारी िनदेशक, एफएसएसएआई – अL य" (ii) सलाहकार, एफएसएसएआई – सद� य (iii) िनदशेक,एफएसएसएआई – सद� य (iv) मु	 य काय+कारी अिधकारी 2ारा नािमत  उपयु� त � तर का एक बाहरी िवशेषN – सद� य 
लागू नह/ 

*काय�भार के आधार पर प$रवत�न के अ< यधीन।  $टT पणी –नए पद बनने तक एफ.एस.एस.ए.आई 356 � वीकृत पद/ से काय� करती रहगेी। 
 सूचना �ौघोिगक0 एवं िवशेषीकृत सेवाय3सूचना �ौघोिगक0 एवं िवशेषीकृत सेवाय3सूचना �ौघोिगक0 एवं िवशेषीकृत सेवाय3सूचना �ौघोिगक0 एवं िवशेषीकृत सेवाय3 
 पद का नाम  पद� क� सं	 या  पद का वग�करण  वेतन मै��� स म� � तर  चयन पद या गैर चयन पद  सीधी भत� हतेु आयु सीमा  सीधी भत� हतुे शैि"क एवं अ$ य यो& यताए ं सीधी भत� के िलए िनधा+�रत आयु और शै"िणक यो&यता � या पदो$ नती  के मामले म� लागू ह�गी  1 2 3 4 5 6 7 8 व�रn ठ 4बंधक (सू4ौ) 4 (नये पद ) सामा$ य के$ ,ीय सेवा, समूह क, गैर-अनुसिचवीय वेतन � तर 12 (..78,800-2,09,200) या अनुभव के वषY के आधार पर ..110000-..275000 क� eेणी म� 

चयन 50वष+  (i)कंgयूटर िवNान म� बीटेक / एम.टेक या 0कसी अ$य इंजीिनयzरंग िवधा/ एमसीए/4ासंिगक "े= म� {ातक क� िड8ी। (ii) कुल अनुभव के 10 से 29 वष+ (iii) 4ासंिगक "े= म� $यूनतम 5 वष+ का 
लागू  नह/  
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 समे0कत पा�रeिमक अनुभव। नोट 1: िवशेष यो& यताधारी अ|यqथ+य� के मामले म� स"म 4ािधकारी के िववेकानुसार छूट दी जा सकती ह}। नोट 2: चयन के 0कसी भी �तर पर य0द अनुसूिचत जाित या अनुसूिचत जनजाित के उWमीदवार� के मामले म� स"म 4ािधकारी के िववेकानुसार अनुभव और  यो&यता म� इन आरि"त पद� को भरने के िलए  छूट दी जा सकती ह।ै अगर  स"म 4ािधकारी इन समुदाय के अ| यqथ+य� म� उ� त अनुभव रखने वाले उW मीदवार� क� संभावना कम ह।ै   नोट 3:  उपरो5 शैि"क यो&यता और अनुभव केवल सूचक ह ैऔर इनम�  काया+@मक आधार पर बदलाव हो सकता ह,ै िजसे य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 
 प�रवी"ा क� अविध य0द कोई हो? भत� 40Cया चाह ेसीधी भत� 2ारा या पदो�ित 2ारा या 4ितिनयुि5 / ह�तांतरण और �रि5य� का 4ितशत िविभ� तरीक� से भरा जाए  पदो�ित / 4ितिनयुि5 / ह�तांतरण 2ारा भत� के मामले म�, िजस 8ेड स ेपदो�ित / 4ितिनयुि5 / ह�तांतरण 0कया जाना ह ै य0द िवभागीय पदो$ नती सिमित का गठन 0कया गया ह ैतो इसका गठन कैसे 0कया गया  ऐसी प�रि�थित यां िजसम� भत� करने के िलए संघ लोक सेवा आयोग से परामश+ 0कया जाना ह ै9 10 11 12 13 1 वष+ (i) पदो�ित से 25%, के अभाव म� 4ितिनयुि5 (अFपाविध अनुबंध सिहत) / आमेलन। (ii) सीधी भत� 2ारा 75%  

पदो$ $ ती के िलए: �तर 11 (..67700-208700) म�  4बंधक (सू4ौ) िनयिमतआधार पर िनयुि5 के बाद 5 साल क� सेवा सिहत। नोट 1: अह+क/पा=ता सवेा पूरी कर चुके किनष्  ठ कम+चा�रय�  के पदो$ नती हतेु िवचार 0कये जाने पर उनके साथ उनसे  व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सवेा म� कमी अपेि"त अह+क/पा=ता सेवा के आधे से अिधक, अथवा दो वष+ से  कम न हो, जो भी कम होसे कम न होऔर उ$ ह�ने अगले 

चयन सिमित म� िनW निलिखत ह�गे:  (i)मुo  काo अo-अL य" (ii)काय+पालक िनदशेक, एफएसएसएआई- सद� य  (iii) मु	 य तकनी0क अिधकारी,  एफएसएसएआई सद� य (iv) अL य" महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य   

लागू नह/ । 



42       THE   GAZETTE   OF  INDIA : EXTRAORDINARY              [PART III—SEC. 4] 

 उa च 8ेड म� पदो$ $ ती के िलए प�रवी"ा अविध सफलता पूव+क पूरी कर ली  हो।   4ितिनयुि5 (आईएसटीसी)/आमेलन: क� , सरकार / रा<य सरकार� / सघं रा<य "े=� / िव>िव?ालय� / मा$यता4ा� अनुसंधान स�ंथान / साव+जिनक "े= के उपCम / अध+-सरकारी, वैधािनक या �वाय� संगठन के अिधकारी: -(क)(i) मूलसवंग+ / िवभाग म� िनयिमत आधार पर समतुF य पद धारण करत ेह�; या (ii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 11 अथवा मूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8डे म� 5 वष+ क� िनयिमत सवेा क� हो; तथा (ख) �तंभ 7 के तहत सीधी भत� के िलए िनधा+�रत शैि"क यो&यता और अनुभव रखते ह�। 
 1 2 3 4 5 6 7 8 4बंधक (सू4ौ) 4(नये पद) सामा$ य के$ ,ीय सेवा, समूह क, गैर-अनुसिचवीय वेतन � तर 11 (..67,700-2,08,700)  या अनुभव के वषY के आधार पर  ..95000-..270000 क� eेणी म� समे0कत पा�रeिमक  

चयन 40 वष+ लागू नह/  लागू नह/  

 9 10 11 12 13 2 वष+ 100% पदो�ित 2ारा, के अभाव म� 4ितिनयुि5 (अFपाविध अनुबंध सिहत) / आमेलन/अनुबंध के आधार पर सीधी भत�।  पदो$ नती के िलए : �तर 10 (. 56,100-1,77,500) म� उप 4बंधक (सू4ौ)िनयिमत आधार पर िनयुि5 के बाद 5 साल क� सवेा।  नोट 1: अह+क/पा=ता सवेा पूरी कर चुके किनष्  ठ कम+चा�रय�  के पदो$ नती हतेु िवचार 0कये जाने पर उनके साथ उनसे  व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सवेा म� कमी अपेि"त अह+क/पा=ता सेवा के आधे से अिधक, 
चयन सिमित म� िन�िलिखत ह�गे:  1. मुo  काo अo(ii)काय+पालक िनदशेक, एफएसएसएआई सद� य  (iii) मु	 य तकनी0क अिधकारी,  एफएसएसएआई सद� य (iv) अL य" महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य  

लागू नह/ । 
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 अथवा दो वष+, जो भी कम हो, स ेकम न हो और उ$ ह�ने अगले उa च 8ेड म� पदो$ $ ती के िलए प�रवी"ा अविध सफलता पूव+क पूरी कर ली  हो।   4ितिनयुि5 (आईएसटीसी)/आमेलन: क� , सरकार / रा<य सरकार� / संघ रा<य "े=� / िव>िव?ालय� / मा$यता4ा� अनुसंधान स�ंथान / साव+जिनक "े= के उपCम / अध+-सरकारी, वैधािनक या �वाय� संगठन के अिधकारी: -(i) मूलसंवग+ / िवभाग म� िनयिमत आधार पर समतुF य पद धारण करते ह�; या (ii)िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 7 अथवा मूल संवग+/ िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 3वष+ क� िनयिमत सवेा क� हो; तथा (ख)  िनW न िलिखत शैि"क यो& यता और अनुभव रखते ह�:- (i)कW g यूटर िवNान िवषय म� बीटेक / एम.टेक या 0कसी अ$य शाखा म� इंजीिनयzरंग / एमसीए / 4ासंिगक "े= म� � नातक िड8ी (ii) 7 वषेा� का कुल अनुभव (iii) िनW नतम 5 वषY का सबंंिधत "े= म� अनुभव  नोट:-  उपरो5 शैि"क यो&यता और अनुभव बुिनयादी पा=ता मानदडं ह।ै काया+@मक आधार पर अित�र5 आवPयकताएं, य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 
 1 2 3 4 5 6 7 8 उप 4बंधक (सू4ौ) 9  नये पद सामा$ य के$ ,ीय सेवा, समूह क,  गैर-अनुसिचवीय वेतन � तर 10 (..56,100-1,77,500) या अनुभव के वषY के आधार पर  .. 80000-..234000 क� eेणी म� समे0कत पा�रeिमक   

चयन 35वष+  लागू नह/  लागू नह/  
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 9 10 11 12 13 2 वष+  100% पदो�ित 2ारा, के अभाव म� 4ितिनयुि5 (अFपाविध अनुबंध सिहत) / आमेलन/अनुबंध के आधार पर सीधी भत�। पदो$ नती के िलए : �तर 7(.. 44,900-1,42,400) म� सहायक 4बंधक (सू4ौ)  िनयिमतआधार पर िनयुि5 के बाद 3साल क� सवेा। नोट 1: अह+क/पा=ता सवेा पूरी कर चुके किनn ठ कम+चा�रय�  के पदो$ नती हतेू िवचार 0कये जाने पर उनके साथ उनसे  व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सवेा म� कमी अपेि"त अह+क/पा=ता सेवा के आधे से अिधक, अथवा दो वष+, जो भी कम हो, स ेकम न हो और उ$ ह�ने अगले उa च 8ेड म� पदो$ $ ती के िलए प�रवी"ा अविध सफलता पूव+क पूरी कर ली  हो।   क� , सरकार / रा<य सरकार� / सघं रा<य "े=� / िव>िव?ालय� / मा$यता4ा� अनुसंधान स�ंथान / साव+जिनक "े= के उपCम / अध+-सरकारी, वैधािनक या �वाय� संगठन के अिधकारी: - (i) मूलसवंग+ / िवभाग म� िनयिमत आधार पर समतुF य पद धारण करत ेह�; या (ii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 7 अथवामूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 3वष+ क� िनयिमत सवेा क� हो; तथा  (ख) िनW न िलिखत शैि"क यो& यता और अनुभव रखते ह�:- (i)  कW g यूटर िवNान िवषय म� बीटेक / एम.टके या 0कसी अ$य शाखा म� इंजीिनयzरंग / एमसीए / 4ासंिगक "े= म� � नातक िड8ी (ii) 7 वषY का कुल अनुभव (iii) िनW नतम 5 वषY का सबंंिधत "े= म� अनुभव  नोट:-  उपरो5 शैि"क यो&यता और अनुभव बुिनयादी पा=ता मानदडं ह।ै काया+@मक आधार पर अित�र5 आवPयकताएं, य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 

चयन सिमित म� िन� िलिखतह�गे:  1.मुकाअ         -अL य"  (ii) काय+पालक िनदशेक, एफएसएसएआई                -सद� य  (iii) मु	 य तकनी0क अिधकारी,  एफएसएसएआई           -सद� य (iv) अL य" महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य 

लागू नह/ । 

 

 

 



¹Hkkx IIIµ[k.M 4º Hkkjr dk jkti=k % vlk/kj.k 45 

 1 2 3 4 5 6 7 8 सहायक 4बंधक (सू4ौ) 25 (नये पद) सामा$ य के$ ,ीय सेवा, समूह ख  गैर-अनुसिचवीय 
वेतन � तर 07 (..44,900-1,42,400)  या अनुभव के वषY के आधार पर  .. ..60000-..186000 क� eेणी म� समे0कत पा�रeिमक  

चयन 30वष+  (i)  कW g यूटर िवNान िवषय म� बीटेक / एम.टेक या 0कसी अ$य शाखा म� इंजीिनयzरंग िवधा / एमसीए / 4ासंिगक "े= म� � नातक िड8ी (ii)  5 वषY का कुल अनुभव  (iii)  िनW नतम 3वषY का संबंिधत "े= म� अनभुव  नोट 1: सुयो&य अ|यqथ+य� के मामले म� स"म 4ािधकारी के िववेकानुसार यो&यताA म�  छूट दी जा सकती ह}। नोट 2: चयन के 0कसी भी �तर पर य0द अनुसूिचत जाित या अनुसूिचत जनजाित के उWमीदवार� के मामले म� स"म 4ािधकारी के िववेकानुसार अनुभव और  यो&यता म� इन आरि"त पद� को भरने के िलए  छूट दी जा सकती ह।ै अगर  स"म 4ािधकारी इन समुदाय के अ| यqथ+य� म� उ� त अनुभव रखने वाले उW मीदवार� क� संभावना कम ह।ै  नोट 3:  उपरो5 शैि"क यो&यता और अनुभव केवल सूचक ह ैऔर इनम�  काया+@मक आधार पर बदलाव हो सकता ह,ै िजसे य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 

लागू नह/ । 

 9 10 11 12 13 2 वष+ 95%- सीधी भत� 2ारा  5%- पदो$ नती के 2ारा, के अभाव म� 4ितिनयुि5 (अFपाविध अनुबंध सिहत) / आमेलन । पदो$ नती के िलए : �तर 6(..35400-112400) म�  सू4ौ सहायक  िनयिमत आधार पर िनयुि5 के बाद 5 साल क� सेवा। नोट 1: अह+क/पा=ता सवेा पूरी कर चुके किनn ठ कम+चा�रय�  के पदो$ नती हतेू िवचार 0कये जाने पर उनके साथ उनसे  व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सवेा म� कमी अपेि"त 
चयन सिमित म� िन� िलिखत ह�गे: (i)काय+पालक िनदशेक, एफएसएसएआई- अL य"  (ii) मु	 य तकनी0क अिधकारी,  एफएसएसएआई सद� य (iii)िनदशेक-एफएसएसएआई (iv) मु.का.अ.महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी 

लागू नह/ 
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 अह+क/पा=ता सेवा के आधे से अिधक, अथवा दो वष+, जो भी कम हो, स ेकम न हो और उ$ ह�ने अगले उa च 8ेड म� पदो$ $ ती के िलए प�रवी"ा अविध सफलता पूव+क पूरी कर ली  हो। 4ितिनयुि5 (आईएसटीसी)/आमेलन: क� , सरकार / रा<य सरकार� / सघं रा<य "े=� / िव>िव?ालय� / मा$यता4ा� अनुसंधान स�ंथान / साव+जिनक "े= के उपCम / अध+-सरकारी, वैधािनक या �वाय� संगठन के अिधकारी:- (i) मूलसवंग+ / िवभाग म� िनयिमत आधार पर समतुF य पद धारण करत ेह�; या (ii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 6 अथवा मूल संवग+/ िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 5 वष+ क� िनयिमत सवेा क� हो; तथा  ख) �तंभ 7 के तहत सीधी भत� के िलए िनधा+�रत शैि"क यो&यता और अनुभव रखते ह�। 

िवशेषN-सद� य   

 1 2 3 4 5 6 7 8 सू4ो सहायक 6 (नये पद) सामा$ य के$ ,ीय सेवा, समूह ग  गैर-अनुसिचवीय 
वेतन � तर 06 (..35400-112400) या अनुभव के वषY के आधार पर  .. 50000-150000 क� eेणी म� समे0कत पा�रeिमक  

लागू नह/  30वष+ (i) � नातक  (ii) संबंिधत "े= म� दो वषY का अनभुव  नोट:-  उपरो5 शैि"क यो&यता और अनुभव केवल सूचक ह ैऔर इनम�  काया+@मक आधार पर बदलाव हो सकता ह,ै िजसे य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 
 

 9 10 11 12 13 2 वष+ 100%-सीधी भत� 2ारा  लागू नह/  चयन सिमित म� िन� िलिखत ह�गे:  (i) िनदशेक-एफएसएसएआई- अL य"  (ii)  मु	 य सूचना तकनी0क अिधकारी,  एफएसएसएआई सद� य  (iii) उप िनदशेक, सद� य  (iv) मु.का.अ.महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य 
लागू नह/ । 
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 1 2 3 4 5 6 7 8 4धान 4बंधक 1 (नया  पद) सामा$ य के$ ,ीय सवेा, समूह क, गैर-अनुसिचवीय वेतन � तर 13 (..1,23,100-2,15,900)  या अनुभव के वषY के आधार पर  ..165000-..280000क� eेणी म� समे0कत पा�रeिमक   

लागू नह/ 50वष+ मा$यता 4ा� िव>िव?ालय या सं�थान से प=का�रता / जन संचार / साव+जिनक संबंध  म�  {ातको�र िड8ी /िडg लोमा  (पूण+कािलक पाuCम) या िवपणन म� िवशेषNता के साथ एमबीए अथवा 0कसी मा$यता 4ा� िव>िव?ालय या सं�थान से  सामािजक काय+ / मनोिवNान / eम और समाज कFयाण म�  {ातको�र िड8ी /िडgलोमा। नोट 1:सुयो&यअ|यqथ+य� के मामले म� स"म 4ािधकारी के िववेकानुसार यो&यताA म�  छूट दी जा सकती ह}। नोट 2: चयन के 0कसी भी �तर पर य0द अनुसूिचत जाित या अनुसूिचत जनजाित के उWमीदवार� के मामले म� स"म 4ािधकारी के िववेकानुसार अनुभव और  यो&यता म� इन आरि"त पद� को भरने के िलए  छूट दी जा सकती ह।ै अगर  स"म 4ािधकारी इन समुदाय के अ| यqथ+य� म� उ� त अनुभव रखने वाले उW मीदवार� क� संभावना कम ह।ै  नोट-3:-  उपरो5 शैि"क यो&यता और अनुभव केवल सूचक ह} और काया+@मक आधार पर इनम� बदलाव हो सकता ह ैिजसे, य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 

 

 9 10 11 12 13 1 वष+ 100% सीधी भत� 2ारा  लागू नह/  चयनसिमित म� ह�गे:  (i) मु	 य काय+कारी अिधकारी, एफएसएसएआई -अL य" (ii)काय+पालक िनदशेक, लागू नह/ । 
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 एफएसएसएआई सद� य  (iii) सला हकार,  एफएसएसएआई सद� य (iv) � वा� M य एवं प�रवार कF याण मं=ालय स े एक 4ितिनिध  (v) अL य" महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य     
 1 2 3 4 5 6 7 8 व�रn ठ 4बंधक 3 (नये पद) सामा$ य के$ ,ीय सेवा, समूह क  गैर-अनुसिचवीय 

वेतन � तर 12 (..78,800-2,09,200)  या अनुभव के वषY के आधार पर  ..110000-..275000 क� eेणी म� समे0कत पा�रeिमक   

चयन 50वष+ मा$यता 4ा� िव>िव?ालय या सं�थान से प=का�रता / जन संचार / साव+जिनक संबंध  म�  {ातको�र िड8ी / िडg लोमा (पूण+कािलक पाuCम) या िवपणन म� िवशेषNता के साथ एमबीए अथवा 0कसी मा$यता 4ा� िव>िव?ालय या सं�थान से  सामािजक काय+ / मनोिवNान / eम और समाज कFयाण म�  {ातको�र िड8ी /िडgलोमा। अथवा 0कसी मा$यता 4ा� िव>िव?ालय या सं�थान से  सामािजक काय+ / मनोिवNान / eम और समाज कFयाण म�  {ातको�र िड8ी /िडgलोमा। नोट 1: सुयो&य अ|यqथ+य� के मामले म� स"म 4ािधकारी के िववेकानुसार यो&यताA म�  छूट दी जा सकती ह}। नोट 2: चयन के 0कसी भी �तर पर य0द अनुसूिचत जाित या 
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 अनुसूिचत जनजाित के उWमीदवार� के मामले म� स"म 4ािधकारी के िववेकानुसार अनुभव और  यो&यता म� इन आरि"त पद� को भरने के िलए  छूट दी जा सकती ह।ै अगर  स"म 4ािधकारी इन समुदाय के अ| यqथ+य� म� उ� त अनुभव रखने वाले उW मीदवार� क� संभावना कम ह।ै  नोट-3:-   उपरो5 शैि"क यो&यता और अनुभव केवल सूचक ह ैऔर इनम�  काया+@मक आधार पर बदलाव हो सकता ह,ै िजसे य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 
 9 10 11 12 13 1  वष+ (i) 75% सीधी भत� 2ारा (ii) 25% पदो$ नती 2ारा, के, अभाव म� 4ितिनयुि5 2ारा (अF पकािलक अनुबंध सिहत)/आमेलन। 

पदो$ नती के िलए : �तर 11(.. 67,700-2,08,700) म�  4बंधक  िनयिमतआधार पर िनयुि5 के बाद5 साल क� सेवा। नोट 1: अह+क/पा=ता सवेा पूरी कर चुके किनn ठ कम+चा�रय�  के पदो$ नती हतेू िवचार 0कये जाने पर उनके साथ उनसे  व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सेवा म� कमी अपेि"त अह+क/पा=ता सेवा के आधे से अिधक, अथवा दो वष+, जो भी कम हो, से कम न हो और उ$ ह�ने अगले उa च 8ेड म� पदो$ $ ती के िलए प�रवी"ा अविध सफलता पूव+क पूरी कर ली  हो। 4ितिनयुि5(आईएसटीसी)/ आमेलन क� , सरकार / रा<य सरकार� / सघं रा<य "े=� / िव>िव?ालय� / मा$यता4ा� अनुसंधान स�ंथान / साव+जिनक "े= के उपCम / अध+-सरकारी, वैधािनक या �वाय� संगठन के अिधकारी:- (i) मूलसवंग+ / िवभाग म� िनयिमत आधार पर समतुF य पद धारण करत ेह�; या (ii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 11अथवामूल संवग+/िवभाग म� उसके समतुF य पद 

चयन सिमित म� िन�िलिखत ह�गे:  (i) मु	 य काय+कारी अिधकारी एफएसएसएआई अL य"  (ii) काय+पालक िनदशेक, एफएसएसएआई सद� य (iii) सलाहकार, एफएसएसएआई सद� य (iii)िनदशेक-एफएसएसएआई (iv) अL य"-एफएसएसएआई  2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य  

लागू नह/  
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 पर िनयुि5 के बाद 8ेड म� 5वष+ क� िनयिमत सवेा क� हो; तथा  ख) �तंभ 7 के तहत सीधी भत� के िलए िनधा+�रत शैि"क यो&यता और अनुभव रखते ह�। 
 1 2 3 4 5 6 7 8 4बंधक 8 (नये पद) सामा$ य के$ ,ीय सेवा, समूह क  गैर-अनुसिचवीय 

वेतन � तर 11 (..67,700-2,08,700) या अनुभव के वषY के आधार पर  ..95000-..270000 क� eेणी म� समे0कत पा�रeिमक    

चयन 40वष+ मा$यता 4ा� िव>िव?ालय या सं�थान से प=का�रता / जन संचार / साव+जिनक संबंध  म�  {ातको�र िड8ी /िडg लोमा (पूण+कािलक पाuCम) या िवपणन म� िवशेषNता के साथ एमबीएअथवा 0कसी मा$यता 4ा� िव>िव?ालय या सं�थान से  सामािजक काय+ / मनोिवNान / eम और समाज कFयाण म�  {ातको�र िड8ी /िडgलोमा। अथवा (ग) (i) मा$यता 4ा� िव>िव?ालय या सं�थान से पु�तकालय िवNान या पु�तकालय और सूचना िवNान म� � ना@ को@ र िड8ी (ii) के$,ीय / रा<य सरकार /  �वशासीया सांिविधक संगठन / साव+जिनक उपCम /  िव>िव?ालय  के तहत  प�ुतकालय म� पांच वष+ का �ावसाियक अनुभव नोट 1:सुयो&यअ|यqथ+य� के मामले म� स"म 4ािधकारी के िववेकानुसार यो&यताA म�  छूट दी जा सकती ह}। नोट 2: चयन के 0कसी भी �तर पर य0द अनुसूिचत जाित या अनुसूिचत जनजाित के उWमीदवार� के मामले म� स"म 4ािधकारी के िववेकानुसार अनुभव और  यो&यता म� इन आरि"त पद� को भरने के िलए  छूट दी जा सकती ह।ै अगर  स"म 4ािधकारी इन समुदाय के अ| यqथ+य� म� उ� त 
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 अनुभव रखने वाले उW मीदवार� क� संभावना कम ह।ै  नोट-3   उपरो5 शैि"क यो&यता और अनुभव केवल सूचक ह ैऔर इनम�  काया+@मक आधार पर बदलाव हो सकता ह,ै िजसे य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 
 9 10 11 12 13 2 वष+ i) 75% सीधी भत� 2ारा (ii) 25% पदो$ नती 2ारा, के, अभाव म� 4ितिनयुि5 2ारा (अF पकािलक अनुबंध सिहत)/आमेलन। 

पदो$ नती के िलए : �तर 10(.. 56,100-1,77,500)म�  उप 4बंधक  िनयिमतआधार पर िनयुि5 के बाद5 साल क� सेवा।नोट 1: अह+क/पा=ता सेवा पूरी कर चुके किनn ठ कम+चा�रय� के पदो$ नती हतूे िवचार 0कये जाने पर उनके साथ उनस े  व�रn ठ कम+चा�रय� पर भी िवचार 0कया जाएगा, बशतo 0क उनक� सेवा म� कमी अपेि"त अह+क/पा=ता सेवा के आधे से अिधक, अथवा दो वष+, जो भी कम हो, स ेकम न हो और उ$ ह�ने अगले उa च 8ेड म� पदो$ $ ती के िलए प�रवी"ा अविध सफलता पूव+क पूरी कर ली  हो।  4ितिनयुि5(आईएसटीसी)/ आमेलन क� , सरकार / रा<य सरकार� / सघं रा<य "े=� / िव>िव?ालय� / मा$यता4ा� अनुसंधान स�ंथान / साव+जिनक "े= के उपCम / अध+-सरकारी, वैधािनक या �वाय� संगठन के अिधकारी:- (i)मूलसंवग+ / िवभाग म� िनयिमत आधार पर समतुF य पद धारण करत ेह�; या (ii) िज$ ह�ने मूल सवंग+/िवभाग म� वेतन � तर 10अथवामूल संवग+/िवभाग म� उसके समतुF य पद पर िनयुि5 के बाद 8ेड म� 5वष+ क� िनयिमत सवेा क� हो; तथा  ख) �तंभ 7 के तहत सीधी भत� के िलए िनधा+�रत शैि"क यो&यता और अनुभव रखते ह�। 

चयन सिमित म� िन�िलिखत ह�गे:  (i) मु	 य काय+कारी अिधकारी एफएसएसएआई अL य"  (ii) काय+पालक िनदशेक, एफएसएसएआई सद� य (iii) सलाहकार, एफएसएसएआई सद� य (iii)िनदशेक-एफएसएसएआई (iv) अL य" महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य     

लागू नह/  
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 1 2 3 4 5 6 7 8 उप 4बंधक 17 (नये पद) सामा$ य के$ ,ीय सेवा, समूह क  गैर-अनुसिचवीय 
वेतन � तर 10 (..56,100-1,77,500)  या अनुभव के वषY के आधार पर  ..80000-..234000 क� eेणी म� समे0कत पा�रeिमक   

लागू नह/ 35वष+ मा$यता 4ा� िव>िव?ालय या सं�थान से प=का�रता / जन संचार / साव+जिनक संबंध  म�  {ातको�र िड8ी /िडg लोमा (पूण+कािलक पाuCम) या िवपणन म� िवशेषNता के साथ एमबीएअथवा 0कसी मा$यता 4ा� िव>िव?ालय या सं�थान से  सामािजक काय+ / मनोिवNान / eम और समाज कFयाण म�  {ातको�र िड8ी /िडgलोमा। अथवा (ग)(i) मा$यता 4ा� िव>िव?ालय या सं�थान से पु�तकालय िवNान या पु�तकालय और सूचना िवNान म� � नातको@ तर िड8ी (ii) के$,ीय/रा<य सरकार /  �वशासीया सांिविधक संगठन / साव+जिनक उपCम /  िव>िव?ालय  के तहत  प�ुतकालय म� पांच वष+ का �ावसाियक अनुभव। नोट 1:सुयो&यअ|यqथ+य� के मामले म� स"म 4ािधकारी के िववेकानुसार यो&यताA म�  छूट दी जा सकती ह}। नोट 2: चयन के 0कसी भी �तर पर य0द अनुसूिचत जाित या अनुसूिचत जनजाित के उWमीदवार� के मामले म� स"म 4ािधकारी के िववेकानुसार अनुभव और  यो&यता म� इन आरि"त पद� को भरने के िलए  छूट दी जा सकती ह।ै अगर  स"म 4ािधकारी इन समुदाय के अ| यqथ+य� म� उ� त अनुभव रखने वाले उW मीदवार� क� संभावना कम ह।ै  नोट-3:-   उपरो5 शैि"क यो&यता और अनुभव केवल सूचक ह ै

लागू 
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 और इनम�  काया+@मक आधार पर बदलाव हो सकता ह,ै िजसे य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 
 9 10 11 12 13 2 वष+ 100 % सीधी भत� 2ारा  लागू नह/  चयन सिमित म� िन�िलिखत ह�गे:  (i) मु	 य काय+कारी अिधकारी एफएसएसएआई अL य"  (ii) काय+पालक िनदशेक, एफएसएसएआई सद� य (iii) सलाहकार, एफएसएसएआई सद� य (iii)िनदशेक-एफएसएसएआई (iv) अL य" महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य  

लागू नह/  

 1 2 3 4 5 6 7 8 सहायक 4बंधक 8 (नये पद) सामा$ य के$ ,ीय सेवा, समूह ख गैर-अनुसिचवीय वेतन � तर 07 (..44,900-1,42,400)  या अनुभव के वषY के आधार पर  ..60000-..186000 क� eेणी म� समे0कत पा�रeिमक   

लागू नह/ 30वष+  मा$यता 4ा� िव>िव?ालय या सं�थान से प=का�रता / जन संचार / साव+जिनक संबंध  म�  {ातको�र िड8ी / िडg लोमा (पूण+कािलक पाuCम) या िवपणन म� िवशेषNता के साथ एमबीएअथवा 0कसी मा$यता 4ा� िव>िव?ालय या सं�थान से  सामािजक काय+ / मनोिवNान / eम और समाज कFयाण म�  {ातको�र िड8ी /िडgलोमा। अथवा (ग)(i) मा$यता 4ा� िव>िव?ालय या सं�थान के पु�तकालय िवNान या पु�तकालय और सूचना िवNान म� � नातको@ तर िड8ी (ii) के$,ीय/रा<य सरकार /  �वशासीया सांिविधक संगठन / साव+जिनक उपCम /  िव>िव?ालय  के तहत  

लागू नह/  
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 प�ुतकालय म� दो  वष+ का �ावसाियक अनुभव। नोट 1:सुयो&यअ|यqथ+य� के मामले म� स"म 4ािधकारी के िववेकानुसार यो&यताA म�  छूट दी जा सकती ह}। नोट 2: चयन के 0कसी भी �तर पर य0द अनुसूिचत जाित या अनुसूिचत जनजाित के उWमीदवार� के मामले म� स"म 4ािधकारी के िववेकानुसार अनुभव और  यो&यता म� इन आरि"त पद� को भरने के िलए  छूट दी जा सकती ह।ै अगर  स"म 4ािधकारी इन समुदाय के अ| यqथ+य� म� उ� त अनुभव रखने वाले उW मीदवार� क� संभावना कम ह।ै   नोट-3:-  उपरो5 शैि"क यो&यता और अनुभव केवल सूचक ह ैऔर इनम�  काया+@मक आधार पर बदलाव हो सकता ह,ै िजसे य0द कोई होगी, 4@येक अवसर पर िवNापन म� उिFलिखत क� जा~गी। 
 9 10 11 12 13 2 वष+ 100% सीधी भत� 2ारा  लागू नह/  चयन सिमित म� िन�िलिखत ह�गे:  (i)  काय+पालक िनदशेक, एफएसएसएआई अL य"   (ii)  िनदशेक, एफएसएसएआई-सद� य  (iii)मुo काo अo महोदय 2ारा नामां0कत उपयु� त � तर का एक बाहरी िवशेषN-सद� य  

लागू नह/  
 [िव]ापन.-III/4/असा./425/17] पवन अyवाल, मुख्  य काय कारी अिधकारी  
 

 

 

 



¹Hkkx IIIµ[k.M 4º Hkkjr dk jkti=k % vlk/kj.k 55 

 
MINISTRY OF HEALTH AND FAMILY WELFARE 

(FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA) 

NOTIFICATION 

New Delhi, the 7th February, 2018 

No.12/01/2010-Admn.FSSAI.—The following draft regulations,  which the Food Safety and Standards 

Authority of India (FSSAI) proposes to make with the previous approval of the Central  Government, in exercise of 

powers conferred by clause (a) of sub-section (3) of section 9 of the Food Safety and Standards Act,  2006 (34 of 2006), 

is hereby published as required under sub-section (1) of section 92 of the said Act, for the information of all persons 

likely to be affected thereby and notice is hereby given that the said draft regulations shall be taken into consideration 

after the expiry of a period of thirty days from the date on which the copies of the Official Gazette containing this 

notification are made available to the public;  

Objections or suggestions, if any, may be addressed to the Chief Executive Officer, Food Safety and Standards 

Authority of India, Food and Drug Administration Bhawan, Kotla Road, New Delhi – 110002 or send it to the e-mail 

address of the Food Authority at estt@fssai.gov.in ;  

The objections or suggestions which may be received from any person with respect to the said draft regulations 

before the expiry of the period specified above shall be considered by the Food Authority. 

DRAFT REGULATIONS 

CHAPTER I 

PRELIMINARY 

1.  Short title and commencement. -(a) These Regulations may be called the Food Safety and Standards Authority 

of India (Recruitment and Appointment) Regulations, 2018. 

(b) They shall come into force on the date of their final publication in the Official Gazette. 

(c)  They shall apply to posts specified in Schedule to these Regulations.  

2. Definitions -In these Regulations unless the context otherwise requires, - 

(a) “Act” means the Food Safety and Standards Act, 2006; 

(b) “Central Government” means the Ministry of Health and family Welfare, Government of India; 

(c) “Age” means the upper age limit as specified in Schedule ; 

(d) “Appointing and Disciplinary Authority”  in relation to any post under the Food Authority means, - 

i. The Chairperson of the Authority in respect of all Group ‘A’ posts  of the level 14(144200-218200); and above 

but does not include the Chief Executive Officer; 

ii. The Chief Executive Officer of the Authority in respect of all Group ‘A’ posts  of the level less than 

14(Rs.144200-218200); 

iii. Executive Director (erstwhile Chief Management Services Officer) of the Authority in respect of all   Group ‘B’ 

posts; and 

iv. the Director in-charge of establishment at Food Safety and Standards Authority of India Headquarters or 

Regional Offices or Laboratories of the Authority in respect of all sanctioned posts equivalent to Group-‘C’ 

under their respective jurisdiction 

(e) “Chairperson” means the Chairperson of the Food Safety and Standards Authority of India; 

(f) “Chief Executive Officer” means the Chief Executive Officer of the Food Safety and Standards Authority of India;  

(g) “Candidate” means the person who is eligible for consideration  against  any of the posts specified in the Schedule of 

these Regulations; 

(h) “Contract employee” means an employee whose employment is on contract basis for a specific period; 

(i)“Committee” means and includes Search cum Selection Committee, Departmental Promotion Committee, Screening or 

Expert Committee or Assessment Board as specified in Schedule or specific provisions under these Regulations; 
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(j)“Direct  Appointment”  means any appointment made by the Authority otherwise than by appointment by transfer on 

deputation including short term contract or on contractual basis in accordance with the provisions of the regulations 

notified by the Authority. 

 (k) “Deputation” means a method of recruitment where officers of Central Government Departments or State/UT 

Governments  are appointed to post(s) in Food Safety and Standards Authority of India. 

(l) “Food Authority” means Food Safety and Standards Authority of India established under sub-section 1 of section 4 of 

Food Safety and Standards Act, 2006 and in short the ‘Authority’; 

(m) “Probation” means a person appointed to any post shall be on probation for the period as specified in the schedule. 

(n) “Recognised university or educational board” means any University or Board set up under any law of central or state 

legislature in India  and/or recognised by the University Grants Commission or any institution so authorised  by the 

Central and State Governments for the purpose; 

(o) “Short-term contract” means the method of recruitment of officers belonging to non-government bodies, such as 

Universities, recognised research institutions, Public Sector Undertakings to the Authority for a specified period.  

(p) Words and expressions used in these Regulations but not defined, shall have the meaning as respectively assigned to 

them in the Food Safety and Standards Act, 2006(34 of 2006) the rules/ regulations issued by Government of India, 

General Clauses Act, 1897(10 of 1897) and  the Code of Civil Procedure, 1908 (5 of 1908). 

 

CHAPTER II 

CLASSIFICATION OF POSTS  

3. Initial constitution. – All persons appointed in the service of the Food Authority on regular basis before the 

commencement of these Regulations shall be deemed to have been appointed under these regulations and the service 

rendered by them shall be counted for the purpose of benefit of promotion and other service conditions. 

4. Classification of Posts. - The posts in the Food Authority shall be classified as follows: - 

 

Sl 

No. 

Description. Classification of posts. 

 

1 Post of the Pay Level 10 or above Group “A” 

2 Post  of the  Pay Level 6 to Level 9  Group “B” 

3 Post  of the Pay Level 1 to level 5  Group “C” 

 

5. Post, Cadres, classification and scales of pay-  

(a) There shall be three  Cadres in Food Safety and Standards Authority of India, namely, Scientific 

andTechnical cadre; Administrative and Finance Cadre, and IT & other specialized Services cadre.  

(b) With the approval of the Competent Authority and for reasons to be recorded in writing, posts at levels 11 to 

13  can be operated as a common pool across cadres and levels, based on the requirement and availability of 

eligible candidates.  

(c) The Cadre management of all  Group‘A’ and Group ‘B’ posts in Food Safety and Standards Authority of 

India shall be undertaken centrally at Headquarters of Food Safety and Standards Authority of India. 

(d) The cadre management of  Group‘C’ posts shall be managed by Headquarters unless delegated to  Regional 

Offices and Laboratories in respect of  the posts under their respective jurisdiction.   

(e) The classification of posts and the pay scales attached thereto shall be as specified in Schedule of these 

Regulations. 

(6) Creation of Posts:  

(a) The Food Authority shall from time to time determine the number of posts of each description in the service 

of the Authority. 

(b) The authorities specified in column (a) of the following Table shall be empowered to create new or 

additional posts in the Authority of the description specified in Column (b) thereof. 
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TABLE 

Authority Category 

(a) (b) 

Central Government  All posts carrying Pay Level 10 and above  

Food Authority All posts carrying Pay Level 1 to Pay Level 9 

 

(c) Notwithstanding anything contained in these Regulations when a new post is created, the Authority creating 

such post shall specify the scale of pay (which shall not be different from the standard scales of pay adopted by 

the Authority) of the post, the mode or modes of appointment thereto and the qualifications and the age limits, if 

any, applicable thereto. Thereafter such post shall be deemed to have been included under the appropriate 

category in the Table set out in Schedule .  

7. General conditions for appointment in the Food Authority. - The general conditions specified in sub regulations (a) to 

(f) shall apply to all appointments in the Food Authority. 

(a) The Food Authority  shall lay down the procedure for appointment and promotion; 

(b) Nothing in these regulations shall affect reservations, relaxation of age limit and other concessions required to be 

provided for the Scheduled Castes, the Scheduled Tribes, other Backward Classes, Ex-Servicemen and other special 

categories of persons, in accordance with orders issued by the Central Government from time to time in this regard; 

(c) No person shall be eligible for appointment to the service of the Food Authority unless he or she has attained the age 

of eighteen years. There shall be no maximum age restriction for the departmental candidate for appointment to any post 

of the Food Authority under Direct Recruitment as specified in Schedule; 

(d) No person shall be qualified for appointment to the service of the Food Authority unless he or she is,- 

(i)    a citizen of India. 

(ii)  is covered by any other category of citizenship notified by the Central Government as eligible for 

appointment to service under the Government: 

Provided that a person shall be treated as other category of citizenship if a certificate of eligibility has been granted by 

the Government of India in such person’s favour. 

(e) No person shall be appointed to the service of the Food Authority unless he or she,- 

(i) is a person bearing a good moral character and has not been convicted in the past for any offence . 

(ii) Has been dismissed or removed or compulsorily retired from any Government or Public enterprise or 

private job or any other organisation on grounds of misconduct involving moral turpitude or otherwise. 

(f) (i) No person, - 

(i) Who, has entered into or contracted a marriage with a person having a spouse living; or 

(ii) Who, having a spouse living, has entered into or contracted a marriage with any person,  

Shall be eligible for appointment; 

(iii) Every person shall be required to furnish a marriage declaration in the prescribed format before his or her 

appointment: 

Provided that the  Competent  authority may if satisfied that such marriage is permissible under the personal law 

applicable to such person and the other party to the marriage and there are other grounds for so doing, exempt any person 

from the operation of this regulation. 

8. Relaxation in Appointment – Notwithstanding anything contained in these Regulations, the Competent Authority may 

approve appointment through deputation/ short term contract/ contract basis till officers in feeder grade become eligible 

for promotion.  

9.  Recruitment Norms- 
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(a) The method of recruitment to the posts , scale of pay, age limit, qualification and other matters connected therewith, 

shall be as specified in Schedule   

(b) The closing date for the receipt of applications from candidates in India (and the not the closing date prescribed for 

those in Assam, Meghalaya, Arunachal Pradesh, Mizoram,, Manipur, Nagaland, Tripura, Sikkim, Ladakh Division of 

J&K State, Lahaul & Spiti district and Pangi Sub Division of Chamba district of Himachal Pradesh, Andaman & Nicobar 

Islands or Lakshadweep) shall be the date for determining the upper age limit of the advertised posts.  

(c) Select list of candidates- On the recommendations of the Selection Committee, a select list of candidates  in 

order of merit alongwith a reserve list will be prepared, as accepted by the Competent Authority  which shall remain 

valid for a period of one year or for such extended period as the Competent Authority may specify.   

(d) Selection of candidates-  

(a) Offers of appointment to the candidates or the select list shall be issued in the order of merit shown in the select 

list specifying a time limit within which the candidate must join service, which may be extended at the 

discretion of the Competent Authority; 

(b) The letter of Offer of appointment shall specify the conditions to be fulfilled by  a candidate, prior to 

appointment; 

(c) The Competent Authority may cancel  the Offer of appointment if the selected candidate fails to fulfil any of the 

conditions prescribed prior to appointment or if the candidate fails to join service within the specified period; 

(d) All appointments by direct recruitment shall be subject to verification of character and antecedents; 

(e) Where an Offer of appointment is cancelled in the manner prescribed in clause (c) above, the Competent 

Authority at its discretion may issue offer of appointment to the candidate next below in the order of merit in the 

select list.  

(e) The employees appointed shall be liable to serve anywhere in India or abroad. 

(f) Every person shall take oath under Official Secrets Act, 1923 (19 of 1923) before his or her appointment. 

10.  Direct Recruitment. - 

(a)  (i) The vacancies which are to be filled up shall be widely advertised as per extant government instructions; 

(ii) Applications not received by the last date mentioned in the advertisement or which are from candidates who 

do not satisfy the conditions laid down shall be liable to be summarily rejected: 

Provided that the Competent Authority may extend the time given for receiving the applications. 

(b) The candidates possessing the educational qualifications and experience as specified in Schedule and other 

provisions under these regulations shall be eligible for direct recruitment through selection process.  The Competent 

Authority may at its discretion, where it considers desirable, also stipulate whether written examination or interview or 

both to be a part of the selection process.   

(c) The Competent Authority, at its discretion, may maintain a panel of names of suitable candidates as per 

recommendations of the Selection Committee.  Any such panel of names, if prepared and maintained, shall remain valid 

for a period not exceeding one year from the date of its approval. 

(d) If a departmental candidate is selected for appointment to any of the posts by Direct Recruitment, the post shall 

be considered to be filled by Direct Recruitment.  

(e) With the approval of Food Authority, all persons on contract in the services of the Food Authority on the date of 

notification of these Recruitment regulations may be permitted a relaxation in the upper age limit  specified for direct 

recruitment and may be given weightage in selection for being engaged in the work of Authority. 

11. Absorption.- 

(a) The candidates from other Ministries or Departments of the Central Government, State Governments, 

Universities, Public Sector Undertakings and government controlled or funded recognised research Organisations or 

Institutions may be appointed on absorption basis subject to fulfilment of the following conditions: - 
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(i) the candidate possesses minimum educational qualifications and experience as specified in Schedule; 

and 

(ii) the candidate holds a post analogous to the post applied for. 

(b) The Competent Authority may, from time to time, by appropriate order, permanently absorb any person already 

appointed on deputation in the Food Authority: 

Provided that no person shall be absorbed in the Food Authority unless, such person has,- 

 

(i) Given in writing his option to get permanently absorbed in the Food Authority, on being called to do so by the 

Food Authority, and  

(ii) Possesses minimum educational qualifications and experience as specified in Schedule to these regulations and 

has completed atleast two years on deputation in the Food Authority. 

(c) The Competent Authority may consider for absorption the persons referred to in sub-regulations (a) & (b) 

above,-  

(i)  On the recommendation of the Selection Committee and having regard to the suitability and the 

requirement of such person in the Food Authority; and 

(ii)  In consultation with the parent office of such person;  

(iii) Such person  shall be absorbed in the Authority after he has tendered resignation from his substantive 

post and accepted by his parent organisation. 

(iv) Any such possibility of absorption shall be indicated in advertisement.   

12. Deputation (including Short Term Contract).- 

(a)  All appointments made on deputation on Foreign Service Terms including short term contract in the Food 

Authority under these regulations shall be for a period not exceeding three years in the first instance, which may be 

extended as per Govt. guidelines at the discretion of the Competent Authority which shall be based on the performance 

appraisal of the candidate and in consultation with the parent department. The deputation in the Authority on the posts as 

specified in Schedule are exempted from rule of immediate absorption.    

(b) The candidates from other Ministries or Departments of the Central Government, State Governments, 

Universities, Public Sector Undertakings and government controlled or funded recognised research Organisations or 

Institutions may be taken on deputation including on short term contract in the manner as specified in these regulations 

and subject to fulfilment of the following conditions, namely:- 

(i) Possessing minimum educational qualifications and experience as specified in Schedule, and 

(ii) Holding a post analogous to the post applied for or has put in minimum number of years of service 

rendered in the lower post required for promotion to the level of deputation post or its analogous post. 

(c) The departmental candidates  who are in the direct line of promotion shall not be eligible for consideration for 

appointment on deputation except for the ex-cadre posts for which they are not the feeder grade officers. 

(d) If any employee proceeds on deputation to any Department or Organisation, the terms and conditions of service 

of such employee shall be governed under extant  Government rules.   

13. Appointment by Promotion.-  

(a) Appointment of regular employees by promotion who fulfil the eligibility criteria  as prescribed in Schedule to 

different grades will be made from the lower or feeder grades to the next higher post in direct line of promotion in the 

order of their seniority subject to availability of vacancy and on the recommendations of Departmental Promotion 

Committee. The DPC will be constituted as per the extant instructions of the government on the subject.   

(b)   Seniority.- The fixation of seniority shall be in accordance with the general instructions or principles of seniority 

laid down by the Central Government and the fixation of seniority of a transferee shall not, however, affect any regular 

promotions to the next higher grade made prior to the date of such absorption;     
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14. Contract appointment. – 

(a) The Competent Authority may appoint employees on contract basis for a specified period to meet  interim 

requirements arising out of failure to fill vacancies through normal mode of recruitment, on  entry qualificaton, 

as required for equivalent sanctioned posts and terms and conditions as  required with the approval of 

Chairperson of the Authority 

Provided that the total number of such appointemnts is within the sanctioned posts and restricted to five percent 

of the total number of sanctioned posts.   

(b) The Authority may hire services of Consultants from open market for such other disciplines related to the 

duties entrusted to the Food Authority, where special skills and competencies, not covered in the Recruitment 

Regulations, are required, on terms and conditions as may be required with the approval of Chairperson of the 

Authority. Such appointments shall be over and above the sanctioned posts, but shall not exceed  at anytime five 

percent of the overall sanctioned posts.  

(c) The consultants, under sub regulation (a) & (b) above, may be appointed on contract basis for a period not 

exceeding 3 years with no claims for subsequent permanent employment. 

(d) Procedure and norms for selection of appointment of employees appointed on contract is in sub regulation 

(a) and (b) will be broadly aligned to these regulation and decided in each case by the Chairperson of the 

Authority. 

(e)There shall be no provision for lien against the post in which officers have been appointed on contract basis. 

15. Selection. - 

(a) Appointment to the posts shall be made through Selection Committees as specified in Schedule. 

(b) The panel recommended by the Selection committee will be valid for one year.  If no selection is made from the 

panel within a period of one year, a fresh Selection committee shall be constituted to prepare a fresh panel.  Such a 

committee may also consider the names of the person in the earlier panel.    

(c) The minimum educational qualifications and experience for candidates recruited through this process shall be as 

specified in Schedule, but the minimum period of experience may be relaxed in the case of candidates possessing 

expertise in highly specialised disciplines, provided it is so recorded in writing by the Selection Committee. The 

provision of relaxation shall be incorporated in the vacancy circular or advertisement. 

16. Power of relaxation. -The power of relaxation of provison of these Recruitment regulations shall lie with the Central 

Government. 

17. Interpretation. -If any question arises relating to the interpretation of these regulations, it will be referred to the 

Central Government for examination and the decision of the Central Government shall be final. 

SCHEDULE 

 

 

                                                
1
 02 post of Executive Director against 01 sanctioned post of Chief Management Service Officer in the same Pay Level with 

change in designation only and 01 against sanctioned post of Scientist Group-IV(5) in Pay Level 13A. 

Name of 

Post 

Number of 

Post 

Classification of 

Post 

Level in Pay 

Matrix 

Whether 

Selection 

Post or Non 

Selection 

Post 

Age Limit 

for Direct 

Recruits 

Educational and 

other 

Qualifications 

required for 

Direct Recruits 

Whether age and 

educational 

qualifications 

prescribed for 

Direct Recruits 

will apply in 

case of 

promotees 

1 2 3 4 5 6 7 8 

Executive 

Director 

 

*2
1
(2017) 

 

General Central 

Service, Group-

A,Non-Ministerial 

Pay Level 14 

(Rs.1,44,200-

2,18,200) 

 

Not 

Applicable 

NA NA NA 
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2
04 posts of Advisor against the 02 sanctioned posts of Chief PAQA Officer& Chief Enforcement Officer in the same Pay 

level, 01 against sanctioned post of Chief Scientific Advisor in Pay level 15 & 01 against the sanctioned post of Scientist Group-IV(5) 

in Pay Level 13A with change in name of designation. 

Period of 

Probation 

if any? 

Method of Recruitment 

whether by Direct 

Recruitment or by 

Promotion or by 

Deputation/transfer 

and percentage of the 

vacancies to be filled 

by various methods 

In case of recruitment by promotion / 

deputation/ transfer, grades from 

which promotion/deputation/transfer 

to be made 

If a departmental Promotion 

Committee exists, what is its 

composition 

Circumstances 

in which Union 

Public Service 

Commission is 

to be consulted 

in making 

recruitment 

9 10 11 12 13 

NA Deputation  Officers of the Central 

Government/State Governments/ 

Union 

Territories/Universities/Recognized 

Research Institutions/Public Sector 

Undertakings/Semi–Government,  

Statutory or Autonomous 

Organisations:- 

 (i) Holding analogous post on regular 

basis in the parent cadre/departments ; 

or 

(ii) With five years regular service in 

the grade rendered after appointment 

thereto on a regular basis in Pay level 

13 or equivalent in the parent 

cadre/department ; and 

(iii)  Having 10 years experience of 

administration, finance or/ and 

vigilance matters. 

Search- cum- Selection Committee 

shall comprise of:-  

(i) Chairperson, FSSAI -Chairman 

(ii) Chief Executive Officer, FSSAI- 

Member 

(iii) One representative nominated by 

MoH&FW - Member 

(iv) One outside expert of 

appropriate level to be 

nominated by Chairperson - 

Member.  

NA 

1 2 3 4 5 6 7 8 

Advisor 

 

*4
2
(2017) 

 

General 

Central 

Service, 

Group-A, Non- 

Ministerial n-

Ministerial 

Pay Level 14 

(Rs.1,44,200

-2,18,200) 

 

Not 

Applicable 

NA NA NA 

9 10 11 12 13 

NA Deputation Officers of the Central Government/State 

Governments/ Union Territories/ Universities/ 

Recognized Research Institutions/Public Sector 

Undertakings/Semi–Government,  Statutory or 

Autonomous Organisations: 

(i) Holding analogous post on regular basis in the 

parent cadre/departments ; or  

(ii) With five years regular service in the grade 

rendered after appointment thereto on a regular 

basis in Pay level 13 or equivalent in the parent 

cadre/department ;  and 

(iii) Possessing Masters’ Degree or equivalent  

from a recognised university or institution  in 

Chemistry/Bio chemistry/Food Technology/ 

Edible Oil Technology/ Microbiology/ Dairy 

Technology/ Agriculture Sciences/ Veterinary 

Science/ Bio-technology/ Nutrition/ Toxicology/ 

Nano Technology/ Fruit & Vegetable technology/ 

Food Safety & Quality Assurance/ Life 

Science/Public Health/ Medicine or any other 

related disciplines with eighteen years experience 

of working in research and development in 

Search- cum- Selection Committee 

shall comprise of:-  

(i) Chairperson, FSSAI -

Chairman 

(ii) Chief Executive Officer, 

FSSAI- Member 

(iii) One representative nominated 

by MoH&FW - Member 

(iv) One outside expert of 

appropriate level to be 

nominated by Chairperson - 

Member.  

NA 
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Laboratories/ Research Institutions /Scientific 

Organisations in the field of food science/ 

standards/safety and out of the aforesaid 18years 

at least 9 years should be in a supervisory 

capacity; or Doctorate Degree in any of the 

aforesaid subjects with 15 years working   

experience in the Laboratories/ research 

institutions/ scientific organisations in the fields 

mentioned above in this para and out of 15 years 

at least  8 years should be in a supervisory 

capacity; and   

(iv) Published research work of high standards in 

related field.  

 

1 2 3 4 5 6 7 8 

Chief 

Technology 

Officer 

1 (New 

Creation) 

General 

Central 

Service, 

Group-A, 

Non-

Ministerial 

Pay Level 13 

(Rs.1,23,100-

2,15,900) 
or  

Consolidated 

remuneration in 

the range of Rs. 

(160000-

258300 ) 

depending upon 

year of 

experience  

 

  

Not 

Applicable 

50 Years (i) Bachelor’s/ Master’s 

Engineering degree in any 

stream from a reputed 

university.   

(ii) Should have a minimum of 

16 years in the IT industry with 

at least 10. years into large 

application development.  

(iii) Should have at least 5 

years of experience of working 

with the Government/ Public 

Sector 

Note 1: Qualifications are 

relaxable at the discretion of 

the Competent Authority in the 

case of candidates otherwise 

well qualified.  

Note 2: The qualification(s) 

regarding experience is 

relaxable at the discretion of 

the Competent Authority in the 

case of candidates belonging to 

Scheduled Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the opinion that 

sufficient number of candidates 

from these communities 

possessing the requisite 

experience are not likely to be 

available to fill up the vacancy 

reserved for them.   

NA 

9 10 11 12 13 

1 Year 100% Direct 

Recruitment 

NA Selection Committee shall comprise of:- 

(i) Chairperson, FSSAI -Chairman 

(ii) Chief Executive Officer, FSSAI- Member 

(iii) One representative nominated by MoH&FW - Member 

(iv) One outside expert of appropriate level to be nominated 

Chairperson - Member.  

 

NA 
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3
 16 posts of Director against the sanctioned post of 11 Directors, 01 post of Financial Advisor and 04 posts of Scientist IV(4) all 

in same Pay Level 13 with partial change in name of designation. 

1 2 3 4 5 6 7 8 

Director  

 

*16 
3
 

(2017). 

General 

Central 

Service, 

Group-A,  

Non-

Ministerial 

Pay Level 13 

(Rs.1,23,100-

2,15,900) 

 

Selection  50 

Years 

(a) (i) Bachelor’s Degree from a 

recognised University/ Institution; and  

(ii) Fifteen Years experience in 

handling administration, finance, 

human resource development or/ and 

vigilance matters depending on the 

post requirement.  

Desirable: Degree of Law or MBA 

degree or equivalent  from a 

recognised university/Institution  

 

OR 

 

(b)(i)  Masters’ Degree or equivalent  

from a recognised university or 

institution  in Chemistry/Bio 

chemistry/Food Technology/ Edible 

Oil Technology/ Microbiology/ Dairy 

Technology/ Agriculture Sciences/ 

Veterinary Science/ Bio-

technology/Nutrition/Toxicology/Nano 

Technology/ Fruit & Vegetable 

technology/ Food Safety & Quality 

Assurance/ Life Science/Public 

Health/ Medicine or any other related 

disciplines with fifteen years 

experience of working in research and 

development in Laboratory/ Research 

Institutions /Scientific Organisations in 

the field of food science/ 

standards/safety out of which at least 

five years should be as group leader or 

in a supervisory capacity and should 

have handled food science related 

programmes involving planning, 

development and coordination;  

OR 

(c) (i) Doctorate Degree in any of the 

aforesaid subjects with twelve years 

experience of working in research and 

development in Laboratories/ Research 

Institutions /Scientific Organisations in 

the field of food science/ 

standards/safety out of which at least 

five years should be as group leader or 

in a supervisory capacity and should 

have handled food science related 

programmes involving planning, 

development and coordination; and 

 (c) (ii) Should have published 

research work in related field. 

Note 1: Qualifications are relaxable at 

the discretion of the Competent 

Authority in the case of candidates 

otherwise well qualified.  

Note 2: The qualification(s) regarding 

experience is relaxable at the 

discretion of the Competent Authority 

in the case of candidates belonging to 

Scheduled Castes or Scheduled Tribes 

if at any stage of selection, the 

Competent Authority is of the opinion 

that sufficient number of candidates 

No 
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4
 18 posts of Joint Director against the sanctioned posts of 12 Joint Director and 06 posts of Scientist IV(3) in same Pay Level 

12 with partial change in name of designation. 

from these communities possessing the 

requisite experience are not likely to 

be available to fill up the vacancy 

reserved for them. 

Note 3: The educational qualification 

& experience from  the above will be 

decided  as per functional requirement 

of the post which shall be mentioned 

in the advertisement on each occasion 

9 10 11 12 13 

1 Year (i) 60% by Promotion 

failing which Deputation 

(including short-term 

contract)/ absorption 

(ii) 40% by Direct 

recruitment  

(a) For Promotion: 

Joint Director in Level 12 (Rs.78,800-2,09,200) 

with five years’ service in the grade rendered 

after appointment thereto on a regular basis. 

Note 1: Where juniors who have completed their 

qualifying/eligibility service are being 

considered for promotion, their seniors would 

also be considered provided they are not short of 

the requisite qualifying/ eligibility service by 

more than half of such qualifying/eligibility 

service, or two years, whichever is less, and have 

successfully completed their probation period for 

promotion to the next higher grade along with 

their juniors who have already completed such 

qualifying    

(b) For Deputation (ISTC)/ Absorption:  

Officers of the Central Government/State 

Governments/ Union Territories/Universities/ 

Recognized Research Institutions/Public Sector 

Undertakings/Semi–Government,  Statutory or 

Autonomous Organisations:- 

(a)(i) Holding analogous post on regular basis in 

the parent cadre/department; or 

(ii) With five years regular service in the grade 

rendered after appointment thereto on a regular 

basis in Pay Level 12 or equivalent in the parent 

cadre/department; and 

(b) Possessing the educational qualification and 

experience prescribed for Direct Recruitment 

under column 7. 

Selection Committee shall 

consist of –  

(i) Chief Executive Officer, 

FSSAI- Chairman.   

(ii) Executive Director, 

FSSAI- Member 

(iii) Advisor, FSSAI- 

Member.  

(iv) One representative 

nominated by MoH&FW - 

Member 

(iv) One representative 

nominated by MoH&FW - 

Member 

(v) One outside expert of 

appropriate level to be 

nominated Chairperson - 

Member.  

 

 

 

 

 

 

 

NA 

1 2 3 4 5 6 7 8 

Joint 

Director  

*18
4
(2017) 

22(New 

Creation) 

 

General 

Central 

Service, 

Group-A, 

Non-

Ministerial 

Pay Level 

12 

(Rs.78,800-

2,09,200) 

 

Selection 50 Years (a) (i) Bachelor’s Degree from a 

recognised University/Institution; and  

(ii) Twelve Years experience in 

handling administration, finance, 

human resource development or/ and 

vigilance matters depending on the 

post requirement.  

Desirable:  MBA degree or equivalent 

from a recognised 

university/Institution 

OR 

(b) Full time Degree of Law from a 

recognised University or institution 

with Twelve years experience of 

handling legal matters or  working 

experience as Law Officer in a reputed 

Government/Autonomous body 

/Research Institutions 

/Universities/PSUs/Law firms. 

OR 

NO 
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(c)  Masters’ Degree or equivalent  

from a recognised university or 

institution  in Chemistry/Bio 

chemistry/Food Technology/ Edible 

Oil Technology/ Microbiology/ Dairy 

Technology/ Agriculture Sciences/ 

Veterinary Science/ Bio-technology/ 

Nutrition/Toxicology/Nano 

Technology/Fruit & Vegetable 

technology/ Food Safety & Quality 

Assurance/ Life Science/Public 

Health/Medicine or any other related 

disciplines with Twelve years 

experience of working in research and 

development in Laboratory/ Research 

Institutions /Scientific Organisations in 

the field of food science/ standards/ 

safety out of which at least Five years 

should be as group leader or in a 

supervisory capacity and should have 

handled food science related 

programmes involving planning, 

development and coordination;  

OR 

(d)(i) Doctorate Degree in any of the 

aforesaid subjects with Nine Years 

experience of working in research and 

development in Laboratories/ Research 

Institutions /Scientific Organisations in 

the field of food science/ standards/ 

safety out of which at least Five years 

should be as group leader or in a 

supervisory capacity and should have 

handled food science related 

programmes involving planning, 

development and coordination; and 

(ii) Should have published research 

work in related field. 

Note 1: Qualifications are relaxable at 

the discretion of the Competent 

Authority in the case of candidates 

otherwise well qualified.  

Note 2: The qualification(s) regarding 

experience is relaxable at the 

discretion of the Competent Authority 

in the case of candidates belonging to 

Scheduled Castes or Scheduled Tribes 

if at any stage of selection, the 

Competent Authority is of the opinion 

that sufficient number of candidates 

from these communities possessing the 

requisite experience are not likely to 

be available to fill up the vacancy 

reserved for them. 

Note 3: The educational qualification 

& experience from  the above will be 

decided  as per functional requirement 

of the post which shall be mentioned 

in the advertisement on each occasion 
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5
 44 posts of Deputy Directors against 30 sanctioned posts of Deputy Director, 03 sanctioned post of Chief Technical Officer, 

05 sanctioned posts of Microbiologist and 06 posts of Scientist IV(2) all in same Pay Level 11. 

9 10 11 12 13 

1Year (i)  60% by Promotion 

failing which Deputation 

(including short-term 

contract) / absorption 

(ii) 40% by Direct 

recruitment  

(a) For Promotion: 

Deputy Director in Level 11(Rs.67,700-2,08,700) 

with five years’ service in the grade rendered 

after appointment thereto on a regular basis. 

Note 1: Where juniors who have completed their 

qualifying/eligibility service are being considered 

for promotion, their seniors would also be 

considered provided they are not short of the 

requisite qualifying/ eligibility service by more 

than half of such qualifying/eligibility service, or 

two years, whichever is less, and have 

successfully completed their probation period for 

promotion to the next higher grade along with 

their juniors who have already completed such 

qualifying/eligibility service 

(b) For Deputation (ISTC)/ Absorption:  

Officers of the Central Government/State 

Governments/ Union Territories/Universities/ 

Recognized Research Institutions/Public Sector 

Undertakings/Semi–Government,  Statutory or 

Autonomous Organisations: :- 

(a)(i) Holding analogous post on regular basis in 

the parent cadre/department; or 

(ii) With five years regular service in the grade 

rendered after appointment thereto on a regular 

basis in Pay Level 11 or equivalent in the parent 

cadre/department;  and  

(b) Possessing the educational qualification and 

experience prescribed for Direct Recruitment 

under column 7.  

Selection Committee shall 

consist of –  

(i) Chief Executive Officer, 

FSSAI- Chairman.   

(ii) Executive Director, 

FSSAI- Member 

 

(iii) Advisor, FSSAI- 

Member.  

(iv)One outside expert of 

appropriate level to be 

nominated Chairperson - 

Member.  

 

 

NA 

1 2 3 4 5 6 7 8 

Deputy 

Director 

*44
5
(2017) 

8 (New 

Creation) 

 

General 

Central 

Service, 

Group-A, 

Non-

Ministerial 

Pay Level 11 

(Rs.67,700-

2,08,700) 

 

Selection 40 

Years 

(a) Bachelor’s Degree from a recognised 

University/ Institution; and Ten Years 

experience in handling administration, 

finance, human resource development 

or/ and vigilance matters depending on 

the post requirement.  

Desirable:  MBA degree or equivalent 

from a recognised university/Institution  

OR 

(b)Full time Degree of Law from a 

recognised University or  institution with 

Six years experience of handling legal 

matters or  working experience as Law 

Officer in a reputed Government/ 

Autonomous body /Research Institutions 

/Universities/ PSUs/ Law firms. 

OR 

(c)  Masters’ Degree or equivalent  from 

a recognised university or institution in 

Chemistry/Bio chemistry/ Food 

Technology/Edible Oil Technology/ 

Microbiology/Dairy Technology/ 

Agriculture Sciences/ Veterinary 

Science/ Bio-technology/ Nutrition/ 

Toxicology/ Nano Technology/ Fruit & 

Vegetable technology/ Food Safety 

&Quality Assurance/ Life Science/ 

Public Health/ Medicine or any other 

related disciplines with Ten years 

No 
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experience of working in research and 

development in Laboratory/ Research 

Institutions /Scientific Organisations in 

the field of food science/ standards/ 

safety out of which at least Four years 

should be as group leader or in a 

supervisory capacity and should have 

handled food science related 

programmes involving planning, 

development and coordination;  

OR 

(d)(i) Doctorate Degree in any of the 

aforesaid subjects with Seven Years 

experience of working in research and 

development in Laboratories/ Research 

Institutions /Scientific Organisations in 

the field of food science/ standards/ 

safety out of which at least Four years 

should be as group leader or in a 

supervisory capacity and should have 

handled food science related 

programmes involving planning, 

development and coordination; and 

(d)(ii) Should have published research 

work in related field. 

Note 1: Qualifications are relaxable at 

the discretion of the Competent 

Authority in the case of candidates 

otherwise well qualified.  

Note 2: The qualification(s) regarding 

experience is relaxable at the discretion 

of the Competent Authority in the case 

of candidates belonging to Scheduled 

Castes or Scheduled Tribes if at any 

stage of selection, the Competent 

Authority is of the opinion that sufficient 

number of candidates from these 

communities possessing the requisite 

experience are not likely to be available 

to fill up the vacancy reserved for them. 

Note 3: The educational qualification & 

experience from  the above will be 

decided  as per functional requirement of 

the post which shall be mentioned in the 

advertisement on each occasion 

9 10 11 12 13 

2 Years  (i)60% by Promotion 

failing which 

Deputation 

(including short-term 

contract)/ absorption 

(ii)40% by Direct 

recruitment  

(a) For Promotion: 

Assistant Director/Assistant Director (Technical)/ 

Food Analyst in Level 10 (Rs.56,100-1,77,500) with 

five years’ service in the grade rendered after 

appointment thereto on a regular basis. 

Note 1: The eligibility list for promotion shall be 

prepared with reference to the date of completion by 

the officers of the prescribed qualifying service in 

their respective grade/post. 

Note 2: Where juniors who have completed their 

qualifying/eligibility service are being considered 

for promotion, their seniors would also be 

considered provided they are not short of the 

requisite qualifying/ eligibility service by more than 

half of such qualifying/eligibility service, or two 

years, whichever is less, and have successfully 

completed their probation period for promotion to 

the next higher grade along with their juniors who 

Selection Committee shall 

consist of –  

(i) Chief Executive Officer, 

FSSAI- Chairman.   

(ii) Executive Director, 

FSSAI- Member 

 

(iii) Advisor, FSSAI- 

Member.  

(iv)One outside expert of 

appropriate level to be 

nominated by Chairperson 

- Member.  

 

 

NA 
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6
 22 posts of Assistant Director against 22 sanctioned posts of Assistant Director in Pay Level 10. 

have already completed such qualifying/eligibility 

service 

(b) For Deputation (ISTC)/ Absorption:  

Officers of the Central Government/State 

Governments/ Union Territories/Universities/ 

Recognized Research Institutions/Public Sector 

Undertakings/Semi–Government,  Statutory or 

Autonomous Organisations :- 

(a)(i) Holding analogous post on regular basis in the 

parent cadre departments; or 

(ii) With five years regular service in the grade 

rendered after appointment thereto on a regular basis 

in Pay Level 10 or equivalent in the parent 

cadre/department; or  

(iii) With six years regular service in the grade 

rendered after appointment thereto on a regular basis 

in Pay Level 8 or equivalent in the parent 

cadre/department; and  

(b) Possessing the educational qualification and 

experience prescribed for Direct Recruitment under 

column 7. 

1 2 3 4 5 6 7 8 

Assistant 

Director 

 

*22
6
(2017) 

 

General 

Central 

Service, 

Group-A,  

Non-

Ministerial 

Pay Level 

10 

(Rs.56,100-

1,77,500) 

 

Selection 35 Years (a) Bachelor’s Degree from a 

recognised University/ 

Institution; and 6 years’ 

experience in handling 

administration, finance, human 

resource development or/ and 

vigilance and accounts matters 

depending on the post 

requirement.  

Desirable:  MBA degree from a 

recognised university/Institution  

OR 

(b) Degree of Law from a 

recognised University or  

institution with three years 

experience of handling legal 

matters or  working experience 

as Law Officer in a reputed 

Government/ Autonomous body 

/Research Institutions 

/Universities/ PSUs/Law firms. 

Note 1: Qualifications are 

relaxable at the discretion of the 

Competent Authority in the case 

of candidates otherwise well 

qualified.  

Note 2: The qualification(s) 

regarding experience is relaxable 

at the discretion of the 

Competent Authority in the case 

of candidates belonging to 

Scheduled Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the opinion that 

sufficient number of candidates 

from these communities 

possessing the requisite 

experience are not likely to be 

available to fill up the vacancy 

reserved for them. 

No 
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Note 3: The educational 

qualification & experience from  

the above will be decided  as per 

functional requirement of the 

post which shall be mentioned in 

the advertisement on each 

occasion 

9 10 11 12 13 

2 Years (i) 50% by Promotion 

failing which 

Deputation (including 

short-term contract)/ 

absorption  

(ii) 50% by Direct 

recruitment  

(a) For Promotion: 

Administrative Officer in Level 

8(Rs.47,600-1,51,100) with two 

years’ service in the grade rendered 

after appointment thereto on a regular 

basis. 

Note 1: Where juniors who have 

completed their qualifying/eligibility 

service are being considered for 

promotion, their seniors would also 

be considered provided they are not 

short of the requisite qualifying/ 

eligibility service by more than half 

of such qualifying/eligibility service, 

or two years, whichever is less, and 

have successfully completed their 

probation period for promotion to the 

next higher grade along with their 

juniors who have already completed 

such qualifying/eligibility service 

(b) For Deputation (ISTC)/ 

Absorption:  

Officers of the Central 

Government/State Governments/ 

Union Territories/Universities/ 

Recognized Research Institutions/ 

Public Sector Undertakings/Semi–

Government,  Statutory or 

Autonomous Organisations :- 

(a)(i) Holding analogous post on 

regular basis in the parent 

cadre/department; or 

(ii) with two  years regular service in 

the grade rendered after appointment 

thereto on a regular in pay Level 8 or 

equivalent in the parent 

cadre/department; or  

(iii) With three years regular service 

in the grade rendered after 

appointment thereto on a regular in 

Pay Level 7 or equivalent in the 

parent cadre/ department; or 

(iv) With eight years regular service 

in the grade rendered after 

appointment thereto on a regular in 

the Pay Level 6 or equivalent  in the 

parent cadre/department and 

  (b) Possessing the educational 

qualification and experience 

prescribed for Direct Recruitment 

under column 7. 

Selection Committee shall consist 

of –  

(i) Chief Executive Officer, FSSAI- 

Chairman.   

(ii) Executive Director, FSSAI- 

Member 

 

(iii) Advisor, FSSAI- Member.  

(iv) One outside expert of 

appropriate level to be nominated 

Chairperson - Member.  

 

 

NA 
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7
 11 posts of Administrative Officer against the 04 sanctioned post of Senior Finance & Accounts Officer/ Senior Accounts 

Officer (Laboratories) in Pay level 9 and 07 sanctioned posts of Finance& Accounts Officer/Admn & Accounts Officer (Zones) in pay 

Level 8. 

1 2 3 4 5 6 7 8 

Administrative 

Officer 

 

*11
7
(2017) 

18 (New 

Creation) 

 

General 

Central 

Service, 

Group-B, 

Non-

Ministerial 

Pay Level 08 

(Rs.47,600-

1,51,100) 

 

Selection 30 Years Bachelor’s Degree from a 

recognised University/ 

Institution; and 3 years’ 

experience in handling 

administration, finance, 

human resource 

development or/ and 

vigilance and accounts 

matters depending on the 

post requirement.  

Desirable:  MBA degree 

from a recognised 

university/Institution in 

personnel/human resource 

management or Finance 

Note 1: Qualifications are 

relaxable at the discretion 

of the Competent 

Authority in the case of 

candidates otherwise well 

qualified.  

Note2:The qualification(s) 

regarding experience is 

relaxable at the discretion 

of the Competent 

Authority in the case of 

candidates belonging to 

Scheduled Castes or 

Scheduled Tribes if at any 

stage of selection, the 

Competent Authority is of 

the opinion that sufficient 

number of candidates 

from these communities 

possessing the requisite 

experience are not likely 

to be available to fill up 

the vacancy reserved for 

them. 

Note 3: The educational 

qualification & experience 

from  the above will be 

decided  as per functional 

requirement of the post 

which shall be mentioned 

in the advertisement on 

each occasion 

No 

9 10 11 12 13 

2 Years (i) 90% by Promotion 

failing which Deputation 

(including short-term 

contract) / absorption 

(ii) 10% by Direct 

recruitment  

(a) For Promotion: 

Assistant in Level 6(Rs.35,400-1,12,400) with 

six years’ service in the grade rendered after 

appointment thereto on a regular basis. 

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors would 

also be considered provided they are not short 

of the requisite qualifying/ eligibility service 

by more than half of such qualifying/eligibility 

Selection Committee shall consists 

of:-  

(i) Executive Director, FSSAI- 

Chairman. 

(ii) Advisor, FSSAI- Member 

(iii)Director, FSSAI - Member  

(iv) One outside expert of 

appropriate level to be 

nominated Chief Executive 

Officer - Member.   

NA 
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8
 39 posts of Assistants against the 12 sanctioned post of Assistant in pay level 6, 01 sanctioned  post of Librarian, 03 against 

sanctioned posts of Account Assistant in Pay Level 6  and 23 posts against sanctioned post of Laboratory Assistant in Pay level 3. 

service, or two years, whichever is less, and 

have successfully completed their probation 

period for promotion to the next higher grade 

along with their juniors who have already 

completed such qualifying/eligibility service 

 

(b) For Deputation (ISTC)/ Absorption:  

Officers of the Central Government/State 

Governments/ Union Territories / Universities 

/ Recognized Research Institutions/Public 

Sector Undertakings/ Semi–Government,  

Statutory or Autonomous Organisations :- 

(a)(i) Holding analogous post on regular basis 

in the parent cadre/department; or 

(ii) with two years regular service in the grade 

rendered after appointment thereto on a 

regular basis in the pay level 7 or equivalent in 

the parent cadre/department; or 

(iii) with Six years regular service in the grade 

rendered after appointment thereto on a 

regular basis in the Pay Level 6 or equivalent 

in the parent cadre/department  and 

(b) Possessing the educational qualification 

and experience prescribed for Direct 

Recruitment under column 7. 

 

1 2 3 4 5 6 7 8 

Assistant 

 

*39
8
(2017) 

62(New 

Creation) 

 

General Central 

Service,Group-

B 

 

Non-Ministerial 

Pay Level 06 

(Rs.35,400-

1,12,400) 

 

Selection 30 

Years 

Bachelor’s Degree from a 

recognised University/ 

Institution 

Note 1: Qualifications are 

relaxable at the discretion 

of the Competent 

Authority in the case of 

candidates otherwise well 

qualified.  

Note 2: The 

qualification(s) regarding 

experience is relaxable at 

the discretion of the 

Competent Authority in 

the case of candidates 

belonging to Scheduled 

Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the opinion 

that sufficient number of 

candidates from these 

communities possessing 

the requisite experience 

are not likely to be 

available to fill up the 

vacancy reserved for 

them. 

No 
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9
 12 posts of Junior Assistant in Pay Level 4 against 12 sanctioned posts of Senior Laboratory Assistant in pay level 5. 

9 10 11 12 13 

2 Years (i) 10% by Promotion 

failing which Deputation 

(including short-term 

contract) / absorption 

(ii) 90% by Direct 

recruitment  

(a) For Promotion: 

Junior Assistant (Grade-I) in Level 

4(Rs.25,500-81,100) with ten years’ 

service in the grade rendered after 

appointment thereto on a regular basis. 

Note 1: Where juniors who have 

completed their qualifying/eligibility 

service are being considered for 

promotion, their seniors would also be 

considered provided they are not short of 

the requisite qualifying/ eligibility service 

by more than half of such 

qualifying/eligibility service, or two 

years, whichever is less, and have 

successfully completed their probation 

period for promotion to the next higher 

grade along with their juniors who have 

already completed such 

qualifying/eligibility service 

(b) For Deputation (ISTC)/ 

Absorption:  

Officers of the Central Government/State 

Governments/ Union Territories/ 

Universities/Recognized Research 

Institutions/Public Sector Undertakings/ 

Semi–Government,  Statutory or 

Autonomous Organisations :- 

(a)(i) Holding analogous post on regular 

basis in the parent cadre; or 

(ii) with Ten years regular service in the 

grade rendered after appointment thereto 

on a regular basis in the Pay Level 4 or 

equivalent in the parent cadre/department 

and 

(iii) Possessing three years’ experience in 

administration, human resource 

development, or / and vigilance matters 

depending on the post requirement. 

(b) Possessing the educational 

qualification and experience prescribed 

for Direct Recruitment under column 7. 

 

Selection Committee shall 

consists of:-  

(i) Executive Director, 

FSSAI- Chairman. 

(ii) Advisor, FSSAI- Member 

(iii) Director, FSSAI - 

Member   

(iv) One outside expert of 

appropriate level to be 

nominated by Chief 

Executive Officer - 

Member.   

NA 

1 2 3 4 5 6 7 8 

Junior 

Assistant 

(Grade-I) 

 

 

*12
9
 (2017) 

 

General 

Central 

Service, 

Group-C 

 

Non-

Ministerial 

Pay Level 04 

(Rs.25,500-

81,100) 

 

Selection 25 Years Bachelor’s Degree from a 

recognised University 

/Institution 

Note 1: Qualifications are 

relaxable at the discretion 

of the Competent 

Authority in the case of 

candidates otherwise well 

qualified.  

Note 2: The 

qualification(s) regarding 

experience is relaxable at 

the discretion of the 

Competent Authority in 

the case of candidates 

belonging to Scheduled 

Castes or Scheduled Tribes 

No 
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if at any stage of selection, 

the Competent Authority is 

of the opinion that 

sufficient number of 

candidates from these 

communities possessing 

the requisite experience 

are not likely to be 

available to fill up the 

vacancy reserved for them. 

9 10 11 12 13 

2 Years (i) 10% by Promotion  

failing which Deputation 

(including short-term 

contract) / absorption 

(ii) 90% by Direct 

recruitment  

For Promotion: 

 Junior Assistant Grade-II in Level 2 

(Rs.19900-63200) with eight years’ service 

in the grade rendered after appointment 

thereto on a regular basis.  

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors 

would also be considered provided they are 

not short of the requisite qualifying/ 

eligibility service by more than half of such 

qualifying/eligibility service, or two years, 

whichever is less, and have successfully 

completed their probation period for 

promotion to the next higher grade along 

with their juniors who have already 

completed such qualifying/eligibility service 

 

Selection Committee shall 

consists of:   

(i)Director, FSSAI- Chairman. 

(ii)Joint Director  FSSAI - 

Member  

(iii) Deputy Director- Member  

(iv)One outside expert of 

appropriate level to be 

nominated Chief Executive 

Officer - Member.    

NA 

1 2 3 4 5 6 7 8 

Junior 

Assistant 

(Grade-II) 

 

*13 

(2017) 

13 (New 

Creation) 

General 

Central 

Service,Group-

C 

 

Non-

Ministerial 

Pay Level 

02 

(Rs.19900-

63200) 

 

Non-

Selection 

NA Bachelor’s Degree from a 

recognised University /Institution 

Note 1: Qualifications are relaxable 

at the discretion of the Competent 

Authority in the case of candidates 

otherwise well qualified.  

Note 2: The qualification(s) 

regarding experience is relaxable at 

the discretion of the Competent 

Authority in the case of candidates 

belonging to Scheduled Castes or 

Scheduled Tribes if at any stage of 

selection, the Competent Authority 

is of the opinion that sufficient 

number of candidates from these 

communities possessing the 

requisite experience are not likely to 

be available to fill up the vacancy 

reserved for them. 

No 

9 10 11 12 13 

2 Years (i) 100% Promotion  

failing which 

Deputation (including 

short-term contract) / 

absorption 

  

  

For Promotion: 

MTS in Level 1 (Rs.18,000-56,900) with 

three years’ service in the grade rendered 

after appointment thereto on a regular basis.  

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors 

would also be considered provided they are 

not short of the requisite qualifying/ 

eligibility service by more than half of such 

qualifying/eligibility service, or two years, 

whichever is less, and have successfully 

Selection Committee shall 

consists of:   

(i)Director, FSSAI- 

Chairman. 

(ii)Joint Director  FSSAI - 

Member  

(iii) Deputy Director- 

Member  

(iv)One outside expert of 

appropriate level to be 

NA 
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completed their probation period for 

promotion to the next higher grade along 

with their juniors who have already 

completed such qualifying/eligibility service 

 

nominated Chief Executive 

Officer - Member.    

1 2 3 4 5 6 7 8 

Assistant 

Director (OL) 

1 (New 

Creation) 

General 

Central 

Service, 

Group-A 

Non-

Ministerial 

Pay Level 

10 

(Rs.56,100-

1,77,500) 

 

Selection NA NA NO 

9 10 11 12 13 

2 Years  100% by promotion 

failing which 

deputation 

(including short-

term contract) / 

absorption 

(a) For Promotion: 

Hindi Translator in Level 6(Rs.35,400-1,12,400) 

with eight years’ service in the grade rendered 

after appointment thereto on a regular basis. 

Note 1: Where juniors who have completed their 

qualifying/eligibility service are being considered 

for promotion, their seniors would also be 

considered provided they are not short of the 

requisite qualifying/ eligibility service by more 

than half of such qualifying/eligibility service, or 

two years, whichever is less, and have successfully 

completed their probation period for promotion to 

the next higher grade along with their juniors who 

have already completed such qualifying/eligibility 

service 

(b) For Deputation (ISTC)/ Absorption: 

Officers of the Central Government/State 

Governments/ Union Territories/Universities/ 

Recognized Research Institutions/Public Sector 

Undertakings/Semi–Government,  Statutory or 

Autonomous Organisations : 

(a)(i) Holding analogous post on regular basis in 

the parent cadre/department; or 

(i) with 2 years regular service in the grade 

rendered after appointment thereto on a regular 

basis in the pay Level 8 or equivalent in the parent 

cadre/department; or  

(i) With three years regular service in the grade 

rendered after appointment thereto on a regular 

basis in the Pay Level 7  or equivalent in the 

parent cadre/department; or 

(i) With eight years regular service in the grade 

rendered after appointment thereto on a regular 

basis in the  Pay Level 6 or equivalent in the 

parent cadre/department  and 

(b) Possessing the following educational 

qualification and experience :- 

Masters degree of a recognized University in 

Hindi with English as a compulsory or elective 

subject or as the medium of examination at the 

degree level;  

OR 

Master’s degree of a recognized University in 

English with Hindi as a compulsory or elective 

subject or as the medium of examination at the 

degree level;  

OR 

Master’s degree of a recognized University in any 

subject other than Hindi or English, with Hindi 

medium and English as a compulsory or elective 

subject or as the medium of examination at the 

degree level; 

Selection Committee shall 

consist of –  

(i) Chief Executive Officer, 

FSSAI- Chairman.   

(ii) Executive Director, 

FSSAI         - Member 

 

(iii) Advisor, FSSAI- 

Member.  

(iv)One outside expert of 

appropriate level to be 

nominated Chairperson  

              - Member.  

NA 



¹Hkkx IIIµ[k.M 4º Hkkjr dk jkti=k % vlk/kj.k 75 

 

 
 

OR 

Master’s degree of a recognized University in any 

subject other than Hindi or English, with English 

medium and Hindi as a compulsory or elective 

subject or as the medium of examination at the 

degree level; 

OR 

Master’s Degree of a recognized University in any 

subject other than Hindi or English, with Hindi 

and English as compulsory or elective subjects or 

either of the two as a medium of examination and 

the other as a compulsory or elective subject at 

degree level; and  

(ii) Three years’s experience of using/applying 

terminology (terminological work) in Hindi and 

translation work from English to Hindi or vice-

versa, preferably of technical or scientific 

literature under Central/State Government/ 

Autonomous Body/Statutory Organization/ 

PSU/Universities or educational institutaions 

OR 

Three years experience of teaching in Hindi and 

English or research in Hindi or English under 

Central/State Governments/ Autonomous Body/ 

Statutory Organization/ PSUs/ Universities or 

recognized research or educational institutions  

1 2 3 4 5 6 7 8 

Hindi 

Translator 

5 (New 

creation) 

Group-‘B’ 

Non-

Ministerial 

Pay Level 

06 

(Rs.35,400-

1,12,400) 

 

Not 

Applicable 

30 Years Masters degree of a recognized 

University in Hindi with 

English as a compulsory or 

elective subject or as the 

medium of examination at the 

degree level;  

OR 

Master’s degree of a 

recognized University in 

English with Hindi as a 

compulsory or elective subject 

or as the medium of 

examination at the degree level;  

OR 

Master’s degree of a 

recognized University in any 

subject other than Hindi or 

English, with Hindi medium 

and English as a compulsory or 

elective subject or as the 

medium of examination at the 

degree level; 

OR 

Master’s degree of a 

recognized University in any 

subject other than Hindi or 

English, with English medium 

and Hindi as a compulsory or 

elective subject or as the 

medium of examination at the 

degree level; 

OR 

Master’s Degree of a 

recognized University in any 

subject other than Hindi or 

English, with Hindi and 

English as compulsory or 

elective subjects or either of the 

two as a medium of 
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 03 posts of Senior Private Secretary against 03 sanctioned post of  Senior Private Secretary in Pay Level 8. 

examination and the other as a 

compulsory or elective subject 

at degree level; 

AND 

Recognized Diploma or 

Certificate course in translation 

from Hindi to English & vice 

versa or two years’ experience 

of translation work from Hindi 

to English and vice versa in 

Central or State Government 

office, including Government 

of India Undertaking.  

Note 1: Qualifications are 

relaxable at the discretion of 

the Competent Authority in the 

case of candidates otherwise 

well qualified.  

Note 2: The qualification(s) 

regarding experience is 

relaxable at the discretion of 

the Competent Authority in the 

case of candidates belonging to 

Scheduled Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the opinion that 

sufficient number of candidates 

from these communities 

possessing the requisite 

experience are not likely to be 

available to fill up the vacancy 

reserved for them.   

 

9 10 11 12 13 

2 Years 100% by direct 

recruitment  

NA Selection Committee shall consist of:   

(i) Executive Director, FSSAI- Chairman. 

(ii) Director, FSSAI - Member  

(iii) Joint Director, FSSAI- Member   

(iv) One outside expert of appropriate level to be nominated by 

Chief Executive Officer - Member    

NA 

1 2 3 4 5 6 7 8 

Senior Private 

Secretary 

*3
10

(2017) 

6(New 

Creation) 

General 

Central 

Service, 

Group-B 

Non-

Ministerial 

Pay Level 

08 

(Rs.47,600-

1,51,100) 

 

Selection NA NA NO 

9 10 11 12 13 

NA 100% by promotion 

failing which 

deputation (including 

short-term contract) / 

absorption   

(a) For Promotion: 

Personal Secretary in Level 7(Rs.44,900-

1,42,400) with two years’ service in the grade 

rendered after appointment thereto on a regular 

basis. 

Note 1: The eligibility list for promotion shall be 

prepared with reference to the date of completion 

by the officers of the prescribed qualifying 

service in their respective grade/post. 

Note 2: Where juniors who have completed their 

Selection Committee shall 

consists of:-  

(i) Executive Director, FSSAI- 

Chairman. 

(ii) Advisor, FSSAI- Member 

(iii) Director, FSSAI- Member 

(iv) One outside expert of 

appropriate level to be 

nominated by Chief 

Executive Officer - Member  

NA 
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qualifying/eligibility service are being considered 

for promotion, their seniors would also be 

considered provided they are not short of the 

requisite qualifying/ eligibility service by more 

than half of such qualifying/eligibility service, or 

two years, whichever is less, and have 

successfully completed their probation period for 

promotion to the next higher grade along with 

their juniors who have already completed such 

qualifying/eligibility service 

(b) For Deputation (ISTC)/ Absorption: 

Officers of the Central Government/State 

Governments/ Union 

Territories/Universities/Recognized Research 

Institutions/Public Sector Undertakings/Semi–

Government,  Statutory or Autonomous 

Organisations :- 

(i) Holding analogous post on regular basis in the 

parent cadre/department; or 

(i) with two years regular service in the grade 

rendered after appointment thereto on a regular 

basis in Pay Level 6 or equivalent in the parent 

cadre/department.  

1 2 3 4 5 6 7 8 

Personal 

Secretary 

17 (New 

Creation) 

Group-B 

Non-

Ministerial 

Pay Level 07 (Rs.44,900-

1,42,400) 

 

Selection NA NA NO 

9 10 11 12 13 

NA 100% by promotion 

failing which 

deputation (including 

short-term contract) / 

absorption 

(c) For Promotion: 

Personal Assistant in Level 6(Rs. 35,400-

1,12,400) with five years’ service in the grade 

rendered after appointment thereto on a regular 

basis. 

Note 1: The eligibility list for promotion shall 

be prepared with reference to the date of 

completion by the officers of the prescribed 

qualifying service in their respective 

grade/post. 

 

Note 2: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors would 

also be considered provided they are not short 

of the requisite qualifying/ eligibility service 

by more than half of such qualifying/eligibility 

service, or two years, whichever is less, and 

have successfully completed their probation 

period for promotion to the next higher grade 

along with their juniors who have already 

completed such qualifying/eligibility service 

(d) For Deputation 

Officers of the Central Government/State 

Governments/ Union 

Territories/Universities/Recognized Research 

Institutions/Public Sector Undertakings/Semi–

Government,  Statutory or Autonomous 

Organisations :- 

(i) Holding analogous post on regular basis in 

the parent cadre/department; or 

(ii) with five years regular service in the grade 

rendered after appointment thereto on a regular 

basis in the Pay Level 6 or equivalent in the 

parent cadre/department.  

 

Selection Committee shall 

consists of:-  

(i) Executive Director, 

FSSAI- Chairman.  

(ii) Advisor, FSSAI 

          - Member 

(iii) Director, FSSAI 

           - Member 

(iv) One outside expert of 

appropriate level to be 

nominated by Chief 

Executive Officer  

          - Member  

NA 
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 33 posts of Personal Assistant against 15 sanctioned post of Personal Assistant in Pay Level 6 and 18 sanctioned post of 

Private Secretary in Pay Level 6. 

1 2 3 4 5 6 7 8 

Personal 

Assistant 

 

*33
11

(2017) 

19 (New 

Creation) 

 

General 

Central 

Service,Group-

B 

Non-

Ministerial 

Pay Level 

06 

(Rs.35,400-

1,12,400) 

 

Not 

Applicable 

30 

Years 

(i) Bachelor’s Degree from 

a recognised University/ 

institution with proficiency 

in shorthand (80 WPM) 

and typing (40 WPM - 

English) and/ or (35 WPM- 

Hindi)      

(ii) Should be computer 

literate and proficient in 

using MS Office and 

internet etc. 

Desirable:  

Diploma or certificate in 

office management and 

secretarial procedure or 

equivalent from a 

recognised or reputed 

institution. 

Note 1: Qualifications are 

relaxable at the discretion 

of the Competent Authority 

in the case of candidates 

otherwise well qualified.  

Note 2: The 

qualification(s) regarding 

experience is relaxable at 

the discretion of the 

Competent Authority in the 

case of candidates 

belonging to Scheduled 

Castes or Scheduled Tribes 

if at any stage of selection, 

the Competent Authority is 

of the opinion that 

sufficient number of 

candidates from these 

communities possessing 

the requisite experience are 

not likely to be available to 

fill up the vacancy reserved 

for them. 

 

NA 

9 10 11 12 13 

2 Years 100% by direct 

recruitment 

NA Selection Committee shall consist of:- 

(i) Executive Director, FSSAI- Chairman.  

(ii) Advisor, FSSAI- Member 

(iii)Director, FSSAI- Member 

(iv) One outside expert of appropriate level to be 

nominated by Chief Executive Officer - Member   

NA 
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 07 posts of Staff Car Driver (Ordinary Grade) 01 sanctioned post of Driver in Pay Level 02 and 06 sanctioned post of 

LDC/Store Keeper/Hindi Typist/Store Clerk in Pay Level 2. 

 

13
 50 posts of Multi Tasking Staff (MTS) against 26 sanctioned posts of Peons in pay Level 1 and against 24 sanctioned 

posts of Laboratory Attendant/Peon/Durwan/Watchman/Sweeper in Pay Level 1.   

1 2 3 4 5 6 7 8 

Staff Car 

Driver 

(Ordinary 

Grade) 

 

 

*7
12

(2017) 

2 (New 

Creation) 

 

General 

Central 

Service, 

Group-C 

 

Non-

Ministerial 

Pay Level 

02 

(Rs.19,900-

63,200) 

 

Not Applicable 25 

Years 

(i) Possession of a valid driving 

license for motor cars; 

(ii) Knowledge of motor 

mechanism (The candidate 

should be able to remove 

minor defects in vehicle) 

(iii) Experience of driving a motor 

car for atleast 3 years; and 

(iv) Pass in 10
th

 Standard 

Note 1: Qualifications are 

relaxable at the discretion of the 

Competent Authority in the case 

of candidates otherwise well 

qualified.  

Note 2: The qualification(s) 

regarding experience is relaxable 

at the discretion of the 

Competent Authority in the case 

of candidates belonging to 

Scheduled Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the opinion that 

sufficient number of candidates 

from these communities 

possessing the requisite 

experience are not likely to be 

available to fill up the vacancy 

reserved for them. 

NA 

9 10 11 12 13 

2 Years Deputation/ 

Absorption failing 

which by Direct 

Recruitment. 

For armed forces 

Personnel: 

Deputation/ Re-

employment. 

Deputation/ Absorption: 

From amongst the regular Staff Car Driver in 

Pay Level -1 in any Government 

Organization and who fulfill the necessary 

qualification as mentioned in column 7 

Selection Committee consists 

of:-  

(i) Director, FSSAI- Chairman. 

(ii) Joint Director  FSSAI – 

Member 

(iii) Deputy Director- Member 

(iv) One outside expert of 

appropriate level to be 

nominated by Chief 

Executive Officer - 

Member 

NA 

1 2 3 4 5 6 7 8 

Multi Tasking 

Staff (MTS) 

*50
13

(2017) 

5 (New 

Creation) 

 

General 

Central 

Service, 

Group-C 

 

Non-

Ministerial 

Pay Level 

01 

(Rs.18,000-

56,900) 

 

Not Applicable 25 

Years 

Matriculation or equivalent 

from recognised board 

Note 1: Qualifications are 

relaxable at the discretion of 

the Competent Authority in 

the case of candidates 

otherwise well qualified.  
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 31 posts of Assistant Director (Technical) against 07 sanctioned posts of Assistant Director in pay Level 10, against 12 

sanctioned post of Senior Analyst in Pay Level 10 and against 12 sanctioned posts of Scientist Group IV (1) in Pay Level 10 with 

change in name of designation.   

Note 2: The qualification(s) 

regarding experience is 

relaxable at the discretion of 

the Competent Authority in 

the case of candidates 

belonging to Scheduled Castes 

or Scheduled Tribes if at any 

stage of selection, the 

Competent Authority is of the 

opinion that sufficient number 

of candidates from these 

communities possessing the 

requisite experience are not 

likely to be available to fill up 

the vacancy reserved for them. 

 

9 10 11 12 13 

2 Years 100% by direct 

recruitment  

NA Selection Committee consists of: -  

(i) Director, FSSAI- Chairman. 

(ii) Joint Director  FSSAI - Member  

(iii) Deputy Director, FSSAI- Member  

(iv) One outside expert of appropriate level to be  

nominated by Chief Executive Officer – Member 

NA 

 

 

 

 

 

1 2 3 4 5 6 7 8 

Assistant 

Director 

(Technical) 

  

*31
14

(2017) 

37(New 

Creation) 

 

General 

Central 

Service, 

Group-A 

Non-

Ministerial 

Pay Level 

10 

(Rs.56,100-

1,77,500) 

 

Selection 35 

Years 

Masters’ Degree or equivalent from a 

recognised university or institution in 

field of Chemistry/Bio 

chemistry/Food Technology/ Edible 

Oil Technology/ Microbiology/ Dairy 

Technology/ Agriculture Sciences/ 

Veterinary Science/ Bio-technology/ 

Nutrition/Toxicology/Nano 

Technology/Fruit & Vegetable 

technology/ Food Safety & Quality 

Assurance/ Life 

Science/Medicine/Public Health or 

any other related disciplines. 

Desirable qualification:- 

Doctorate Degree in any of the 

aforesaid subjects 

Note 1: Qualifications are relaxable at 

the discretion of the Competent 

Authority in the case of candidates 

otherwise well qualified.  

Note 2: The qualification(s) regarding 

experience is relaxable at the 

discretion of the Competent Authority 

in the case of candidates belonging to 

Scheduled Castes or Scheduled Tribes 

if at any stage of selection, the 

Competent Authority is of the opinion 

that sufficient number of candidates 

from these communities possessing 

the requisite experience are not likely 

to be available to fill up the vacancy 

reserved for them. 

NO 
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9 10 11 12 13 

2 Years (i) 60% by Promotion 

failing which Deputation 

(including short-term 

contract)/ absorption 

(ii) 40% by Direct 

recruitment   

For Promotion: 

80% from Technical Officer in Level 

7(Rs.44,900-1,42,400) with three years’ service 

in the grade rendered after appointment thereto 

on a regular basis and 

20% from CFSO in Level 7 (Rs.44,900-

1,42,400) with three years’ service in the grade 

rendered after appointment thereto on a regular 

basis. 

Note 1: The eligibility list for promotion shall be 

prepared with reference to the date of completion 

by the officers of the prescribed qualifying 

service in their respective grade/post. 

Note 2: Where juniors who have completed their 

qualifying/eligibility service are being 

considered for promotion, their seniors would 

also be considered provided they are not short of 

the requisite qualifying/ eligibility service by 

more than half of such qualifying/eligibility 

service, or two years, whichever is less, and have 

successfully completed their probation period for 

promotion to the next higher grade along with 

their juniors who have already completed such 

qualifying/eligibility service 

For Deputation (ISTC)/ Absorption:  

Officers of the Central Government/State 

Governments/ Union 

Territories/Universities/Recognized Research 

Institutions/Public Sector Undertakings/Semi–

Government,  Statutory or Autonomous 

Organisations : 

(a)(i) Holding analogous post on regular basis in 

the parent cadre/department; or 

(ii) with two years regular service in the grade 

rendered after appointment thereto on a regular 

basis in the Pay Level 8 or equivalent in the 

parent cadre/department; or 

(ii) With three years regular service in  the grade 

rendered after appointment thereto on a regular 

basis in the  Pay Level 7  or equivalent  in the 

parent cadre/department; or 

(iii)With eight years regular service in  the grade 

rendered after appointment thereto on a regular 

basis in the  Pay Level 6 or equivalent  in the 

parent cadre/department  and 

(b) Possessing the educational qualification and 

experience prescribed for Direct Recruitment 

under column 7. 

Selection Committee shall 

consist of –  

(i) Chief Executive Officer, 

FSSAI- Chairman.   

(ii) Executive Director, 

FSSAI- Member 

(iii) Advisor, FSSAI- Member.  

(iv)One expert of appropriate 

level to be nominated 

Chairperson - Member.  

 

 

NA 

1 2 3 4 5 6 7 8 

Food Analyst   10 (New 

Creation) 

General 

Central 

Service, 

Group-A  

Non-

Ministerial 

Pay Level 10 

(Rs.56,100-

1,77,500) 

 

Not 

Applicable 

35 

Years 

(i) Master’s degree in Chemistry 

or Biochemistry or microbiology 

or Dairy Chemistry or Food 

Technology, Food and Nutrition 

or Bachelor of Technology in 

Dairy/Oil or degree in Veterinary 

Sciences from a university 

established in India by law or is 

an associate of the Institution of 

Chemists (India) by examination 

in the section of Food Analysts 

conducted by the Institution of 

Chemists (India) or any other 

equivalent qualification 

recognized and notified by the 

No 
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 62 posts of Technical Officers against 20 sanctioned posts of Technical Officer and against 42 sanctioned posts of 

Technical Officer/ Lecturer, Junior Analyst,  Junior Analyst (Microbiologist) with change in name of designation. 

Central government for such 

purposes and has not less than 

three years experience in the 

analysis of food; and 

(ii) Has been declared qualified 

for appointment as a Food 

Analyst by a board appointed and 

notified by the Authority 

Note 1: Qualifications are 

relaxable at the discretion of the 

Competent Authority in the case 

of candidates otherwise well 

qualified.  

Note 2: The qualification(s) 

regarding experience is relaxable 

at the discretion of the 

Competent Authority in the case 

of candidates belonging to 

Scheduled Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the opinion that 

sufficient number of candidates 

from these communities 

possessing the requisite 

experience are not likely to be 

available to fill up the vacancy 

reserved for them. 

9 10 11 12 13 

2 Years 100% by direct 

recruitment  

NA Selection Committee consists of :-  

(i) Chief Executive Officer, FSSAI- Chairman. 

(ii) Advisor, FSSAI- Member 

(iii) Executive Director, FSSAI- Member.  

(iv) One outside expert of appropriate level to be nominated 

by Chairperson – Member   

NA 

1 2 3 4 5 6 7 8 

Technical Officer  *62
15

(2017) 

219(New 

Creation) 

 

General 

Central 

Service, 

Group-B 

 

Non-

Ministerial 

Pay Level 

07 

(Rs.44,900-

1,42,400) 

 

The 

Technical 

Officer on 

completion 

of 3
rd

 Year 

and 6
th
 

Year may 

be granted 

non-

functional 

upgradation 

in pay 

Level 8 and 

9 

respectively  

subject to 

their 

vigilance 

clearance.  

Not Applicable 30 

Years 

Masters’ Degree from a 

recognised university or 

institution in Chemistry/Bio 

chemistry/Food Technology/ 

Edible Oil Technology/ 

Microbiology/ Dairy 

Technology/ Agriculture 

Engineering/ Veterinary 

Science/ Bio-teochnlogy/ 

Nutrition/Toxicology/ Public 

Health/ Fruit & Vegetable 

technology/ Food Safety & 

Quality Assurance/ Life 

Science/Medicine or any other 

related disciplines 

OR 

BE/B.Tech in Food 

Technology or Dairy 

Technology or Biotechnology 

or Oil Technology or 

Agricultural Science or 

Veterinary Sciences or Bio-

Chemistry or Microbiology 

Note 1: Qualifications are 

No 
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*Subject to variation dependent on workload. 

Note- FSSAI will continue to operate against 356 sanctioned posts till creation of new posts. 
 

relaxable at the discretion of 

the Competent Authority in 

the case of candidates 

otherwise well qualified.  

Note 2: The qualification(s) 

regarding experience is 

relaxable at the discretion of 

the Competent Authority in 

the case of candidates 

belonging to Scheduled Castes 

or Scheduled Tribes if at any 

stage of selection, the 

Competent Authority is of the 

opinion that sufficient number 

of candidates from these 

communities possessing the 

requisite experience are not 

likely to be available to fill up 

the vacancy reserved for them. 

9 10 11 12 13 

 100% by direct 

recruitment  

NA Selection Committee shall consists of:   

(i) Executive Director, FSSAI – Chairman 

(ii) Advisor, FSSAI- Member   

(iii) Director, FSSAI- Member 

(iv) One outside expert of appropriate level to be nominated 

by Chief Executive Officer - Member   

NA 

1 2 3 4 5 6 7 8 

Central Food 

Safety Officer  

74 (New 

Creation) 

General 

Central 

Service, 

Group-B 

Non-

Ministerial 

Pay Level 07 

(Rs.44,900-

1,42,400) 

 The Central 

Food Safety 

Officer on 

completion of 

3
rd

 Year and 

6
th

 Year of 

may be 

granted non-

functional pay 

Level 8 and 9 

respectively  

subject to their 

vigilance 

clearance.  

Not 

Applicable 

30 

Years 

(i) Degree in Food Technology 

or Dairy Technology or 

Biotechnology or Oil 

Technology or Agricultural 

Science or Veterinary Sciences 

or Bio-Chemistry or 

Microbiology or Masters Degree 

in Chemistry or degree in 

medicine from a recognized 

University, or  

(ii)any other equivalent/ 

recognized qualification notified 

by the Central Government. 

Note 1: Qualifications are 

relaxable at the discretion of the 

Competent Authority in the case 

of candidates otherwise well 

qualified.  

Note 2: The qualification(s) 

regarding experience is relaxable 

at the discretion of the 

Competent Authority in the case 

of candidates belonging to 

Scheduled Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the opinion that 

sufficient number of candidates 

from these communities 

possessing the requisite 

experience are not likely to be 

available to fill up the vacancy 

reserved for them. 

 

No 
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Information Technology & Specialized Cadre  

Name of 

Post 

Number 

of Post 

Classification 

of Post 

Level in Pay 

Matrix 

Whether 

Selection Post 

or Non 

Selection Post 

Age 

Limit for 

Direct 

Recruits 

Educational and other 

Qualifications 

required for Direct 

Recruits 

Whether age 

and 

educational 

qualifications 

prescribed for 

Direct Recruits 

will apply in 

case of 

promotees 

1 2 3 4 5 6 7 8 

Senior 

Manager 

(IT) 

4 (New 

Creation) 

General 

Central 

Service, 

Group-A, 

Non-

Ministerial 

Pay Level 12 

(Rs.78,800-

2,09,200) 

 or  Consolidated 

remuneration in 

the range of 

Rs.110000-

Rs.275000 

depending upon 

years of 

experience  

 

  

Selection 50 Years (i)              B. Tech/ 

M. Tech in Computer 

Science or any other 

Engineering 

Discipline/ 

MCA/Bachelors 

Degree in Relevant 

field.  

(ii) 10 to 29 years of 

total  experience  

(iii) minimum 5 

years’ experience in 

relevant field. 

Note 1: 

Qualifications are 

relaxable at the 

discretion of the 

Competent Authority 

in the case of 

candidates otherwise 

well qualified.  

Note 2: The 

qualification(s) 

regarding experience 

is relaxable at the 

discretion of the 

Competent Authority 

in the case of 

candidates belonging 

to Scheduled Castes 

or Scheduled Tribes 

if at any stage of 

selection, the 

Competent Authority 

is of the opinion that 

sufficient number of 

candidates from these 

communities 

possessing the 

requisite experience 

are not likely to be 

available to fill up the 

vacancy reserved for 

them. 

Note 3: The 

aforesaid educational 

qualification & 

NA 

9 10 11 12 13 

2 Years 

(During the period of probation 

Direct Recruits shall have to 

successfully complete training as 

specified by the Food Authority 

in a recognized institute or 

Institution approved for the 

purpose for confirmation) 

100% by 

direct 

recruitment  

NA Selection Committee shall consists of:  

(i) Executive Director, FSSAI – Chairman 

(ii) Advisor, FSSAI- Member   

(iii) Director, FSSAI- Member 

(iv) One outside expert of appropriate level to be nominated 

by Chief Executive Officer - Member   

NA 
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experience is the 

basic eligibility 

criteria. Additional 

requirements on 

functional basis, if 

any, shall be 

mentioned in the 

advertisement on 

each occasion. 

 
Period of 

Probation if 

any? 

Method of Recruitment 

whether by Direct 

Recruitment or by 

Promotion or by 

Deputation/ transfer and 

percentage of the 

vacancies to be filled by 

various methods 

In case of recruitment by promotion / 

deputation/ transfer, grades from which 

promotion/deputation/transfer to be made 

If a departmental 

Promotion 

Committee exists, 

what is its 

composition 

Circumstances 

in which Union 

Public Service 

Commission is 

to be consulted 

in making 

recruitment 

9 10 11 12 13 

1 Year (i) 25% by promotion 

failing which deputation 

(including short term 

contract)/ absorption. 

(ii) 75% by direct 

Recruitment   

For Promotion: 

Manager (IT) in Level 11(Rs. 67700-

208700) with five years’ service in the 

grade rendered after appointment thereto on 

a regular basis. 

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors 

would also be considered provided they are 

not short of the requisite qualifying/ 

eligibility service by more than half of such 

qualifying/eligibility service, or two years, 

whichever is less, and have successfully 

completed their probation period for 

promotion to the next higher grade along 

with their juniors who have already 

completed such qualifying/eligibility 

service 

For Deputation (ISTC)/ Absorption: 

Officers of the Central Government/State 

Governments/ Union 

Territories/Universities/Recognized 

Research Institutions/Public Sector 

Undertakings/Semi–Government,  

Statutory or Autonomous Organisations:-  

(a)(i) Holding analogous post on regular 

basis in the parent cadre/department; or 

(ii) With five years regular service in the 

grade rendered after appointment thereto on 

a regular basis in the Pay Level 11 or 

equivalent;  and 

(b) Possessing the educational qualification 

and experience prescribed for Direct 

Recruitment under column 7. 

Selection 

Committee for 

shall consists of:  

(i) Chief 

Executive 

Officer, 

FSSAI- 

Chairman.  

(iii) Executive 

Director, FSSAI- 

Member   

(iii) CTO, FSSAI- 

Member.   

(iv) One outside 

expert of 

appropriate level 

to be nominated 

by Chairperson - 

Member   

 

NA 

 
1 2 3 4 5 6 7 8 

Manager 

(IT) 

4(New 

Creation) 

General 

Central 

Service, 

Group-A, 

Non-

Ministerial 

Pay Level 11 

(Rs.67,700-

2,08,700) 

 or  

Consolidated 

remuneration in 

the range of 

Rs.95000-

Rs.270000 

depending upon 

years of 

experience   

Selection 40 Years NA NA 
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9 10 11 12 13 

2 Years By 100% promotion 

failing which 

deputation(including short 

term contract) / absorption 

/ Direct Recruitment on 

contract basis  

For Promotion: 

 Deputy Manager (IT) in Level 10(Rs. 

56,100-1,77,500) with five  years’ service 

in the grade rendered after appointment 

thereto on a regular basis. 

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors 

would also be considered provided they are 

not short of the requisite qualifying/ 

eligibility service by more than half of such 

qualifying/eligibility service, or two years, 

whichever is less, and have successfully 

completed their probation period for 

promotion to the next higher grade along 

with their juniors who have already 

completed such qualifying/eligibility 

service 

For Deputation (ISTC)/ Absorption: 

Officers of the Central Government/State 

Governments/ Union 

Territories/Universities/Recognized 

Research Institutions/Public Sector 

Undertakings/Semi–Government,  

Statutory or Autonomous Organisations:- 

(i) Holding analogous post on regular basis 

in the parent cadre/ department; or 

(i) With three years regular service in the 

grade rendered after appointment thereto on 

a regular basis in the  Pay Level 7 or 

equivalent;  and 

(b) Possessing the following educational 

qualification and experience :- 

(i) B. Tech/ M. Tech in Computer Science 

or any other Engineering Discipline/ 

MCA/Bachelors Degree in Revelant field 

(ii) 7 Years of total  experience 

(iii) minimum 5 years’ experience in 

relevant field. 

Note:- The aforesaid educational 

qualification & experience is the basic 

eligibility criteria. Additional requirements 

on functional basis, if any, shall be 

mentioned in the advertisement on each 

occasion. 

Selection 

Committee for 

shall consists of:  

(i) Chief 

Executive 

Officer, FSSAI- 

Chairman.  

(ii) Executive 

Director, FSSAI- 

Member   

(iii)CTO, FSSAI- 

Member.  

(iv) One outside 

expert of 

appropriate level 

to be nominated 

by Chairperson - 

Member   

 

NA 
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1 2 3 4 5 6 7 8 

Deputy 

Manager 

(IT) 

9(New 

Creation) 

General 

Central 

Service, 

Group-A,  

Non-

Ministerial 

Pay Level 10 

(Rs.56,100-

1,77,500) 

 or  

Consolidated 

remuneration in 

the range of 

Rs.80000-

Rs.234000 

depending upon 

years of 

experience  

 

  

Selection 35 Years  

NA 

NA 

 
 

9 10 11 12 13 

2 Years By 100% promotion 

failing which deputation 

(including short term 

contract) / absorption / 

Direct Recruitment on 

contract basis  

For Promotion: 

Assistant Manager (IT) in Level 7(Rs. 

44,900-1,42,400) with three years’ service 

in the grade rendered after appointment 

thereto on a regular basis. 

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors 

would also be considered provided they are 

not short of the requisite qualifying/ 

eligibility service by more than half of such 

qualifying/eligibility service, or two years, 

whichever is less, and have successfully 

completed their probation period for 

promotion to the next higher grade along 

with their juniors who have already 

completed such qualifying/eligibility 

service 

For Deputation (ISTC)/ Absorption: 

Officers of the Central Government/State 

Governments/ Union 

Territories/Universities/Recognized 

Research Institutions/Public Sector 

Undertakings/Semi–Government,  

Statutory or Autonomous Organisations:- 

(i) Holding analogous post on regular basis 

in the parent cadre/ department; or 

(i) With three years regular service in the 

grade rendered after appointment thereto on 

a regular basis in the  Pay Level 7 or 

equivalent;  and 

(b) Possessing the following educational 

qualification and experience :- 

(i) B. Tech/ M. Tech in Computer Science 

or any other Engineering Discipline/ 

MCA/Bachelors Degree in Revelant field 

(ii) 7 Years of total  experience 

(iii) minimum 5 years’ experience in 

relevant field. 

Note:- The aforesaid educational 

qualification & experience is the basic 

eligibility criteria. Additional requirements 

on functional basis, if any, shall be 

mentioned in the advertisement on each 

occasion. 

Selection Committee 

for shall consists of:  

(ii) Chief Executive 

Officer, FSSAI- 

Chairman.  

(ii) Executive Director, 

FSSAI- Member   

(iii)CTO, FSSAI- 

Member.  

(iv) One outside expert 

of appropriate level to 

be nominated by 

Chairperson - Member   

 

NA 
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1 2 3 4 5 6 7 8 

Assistant 

Manager 

(IT) 

25(New 

Creation) 

General 

Central 

Service, 

Group-B 

 

Non-

Ministerial 

Pay Level 07 

(Rs.44,900-

1,42,400) 

 or  

Consolidated 

remuneration in 

the range of 

Rs.60000-

Rs.186000 

depending upon 

years of 

experience  

 

  

Selection 30 Years (i) B. Tech/ M. 

Tech in Computer 

Science or any 

other Engineering 

Discipline/ 

MCA/Bachelors 

Degree in Relevant 

field.  

(ii) 5 Years of total  

experience 

(iii) minimum 3 

years’ experience 

in relevant field 

Note 1: 

Qualifications are 

relaxable at the 

discretion of the 

Competent 

Authority in the 

case of candidates 

otherwise well 

qualified.  

Note 2: The 

qualification(s) 

regarding 

experience is 

relaxable at the 

discretion of the 

Competent 

Authority in the 

case of candidates 

belonging to 

Scheduled Castes 

or Scheduled 

Tribes if at any 

stage of selection, 

the Competent 

Authority is of the 

opinion that 

sufficient number 

of candidates from 

these communities 

possessing the 

requisite 

experience are not 

likely to be 

available to fill up 

the vacancy 

reserved for them. 

 

Note 3: The 

aforesaid 

educational 

qualification & 

experience is the 

basic eligibility 

criteria. Additional 

requirements on 

functional basis, if 

any, shall be 

mentioned in the 

advertisement on 

each occasion. 

NA 
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9 10 11 12 13 

2 Years 95%- Direct Recruitment 

5%- Promotion failing 

which 

deputation(including short 

term contract) / absorption 

For Promotion: 

IT Assistant  in Level 6(Rs. 35400-

112400) with five years’ service in the 

grade rendered after appointment thereto on 

a regular basis. 

 

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors 

would also be considered provided they are 

not short of the requisite qualifying/ 

eligibility service by more than half of such 

qualifying/eligibility service, or two years, 

whichever is less, and have successfully 

completed their probation period for 

promotion to the next higher grade along 

with their juniors who have already 

completed such qualifying/eligibility 

service 

For Deputation (ISTC)/ Absorption: 

Officers of the Central Government/State 

Governments/ Union 

Territories/Universities/Recognized 

Research Institutions/Public Sector 

Undertakings/Semi–Government,  

Statutory or Autonomous Organisations:- 

(a)(i) Holding analogous post on regular 

basis in the parent cadre/department; or 

(ii) With five years regular service in the 

grade rendered after appointment thereto on 

a regular basisin the  Pay Level 6 or 

equivalent in the parent cadre/department;  

and 

(b) Possessing the educational qualification 

and experience prescribed for Direct 

Recruitment under column 7. 

 

Selection 

Committee shall 

consists of:  

(i) Executive 

Director, FSSAI – 

Chairman 

(ii) CTO, FSSAI- 

Member   

(iii) Director, 

FSSAI- Member 

(iv)One outside 

expert of 

appropriate level 

to be nominated 

by Chief 

Executive Officer 

- Member   

NA 

 
 

1 2 3 4 5 6 7 8 

IT Assistant  6(New 

Creation) 

General 

Central 

Service, 

Group-C 

Non-

Ministerial 

Pay Level 06 

(Rs.35400-

112400) 

or  Consolidated 

remuneration in 

the range of Rs. 

50000-150000 

depending upon 

years of 

experience  

 

  

Not 

Applicable 

30 Years (i) Bachelor’s Degree. 

(ii) 2 Years of  experience 

in relevant area. 

Note:- The aforesaid 

educational qualification 

& experience is the basic 

eligibility criteria. 

Additional requirements 

on functional basis, if any, 

shall be mentioned in the 

advertisement on each 

occasion. 

 

 
 

9 10 11 12 13 

2 Years 100%-Direct Recruitment NA Selection Committee shall consists of:   

(i)Director, FSSAI- Chairman. 

(ii) CTO,  FSSAI - Member  

(iii)Deputy Director- Member 

(iv)One outside expert of appropriate level to be 

nominated by Chief Executive Officer - Member     

NA 
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1 2 3 4 5 6 7 8 

Principal 

Manager  

1(New 

Creation) 

General 

Central 

Service, 

Group-A, 

Non-

Ministerial 

Pay Level 13 

(Rs.1,23,100-

2,15,900) 

 or  

Consolidated 

remuneration in 

the range of 

Rs.165000-

Rs.280000 

depending upon 

year of 

experience  

 

  

Not 

Applicable 

50 Years Post Graduate 

Degree/Diploma (Full 

Time courses) in 

journalism/ Mass 

communication/ Public 

Relation or MBA with 

specialization in 

Marketing from a 

recognized university or 

Institute  

OR 

Post Graduate 

Degree/Diploma  in 

Social 

Work/psychology/Labour 

and Social Welfare from 

a recognized university 

or Institute. 

Note 1: Qualifications 

are relaxable at the 

discretion of the 

Competent Authority in 

the case of candidates 

otherwise well qualified.  

Note 2: The 

qualification(s) regarding 

experience is relaxable at 

the discretion of the 

Competent Authority in 

the case of candidates 

belonging to Scheduled 

Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the 

opinion that sufficient 

number of candidates 

from these communities 

possessing the requisite 

experience are not likely 

to be available to fill up 

the vacancy reserved for 

them. 

Note 3: The aforesaid 

educational qualification 

& experience is 

indicative and may 

undergo change as per 

functional requirement 

which shall be mentioned 

in the advertisement on 

each occasion.  

 

 
 

9 10 11 12 13 

1 Year 100% Direct Recruitment  NA Selection Committee for shall consists of:  

(i) Chief Executive Officer, FSSAI- Chairman.  

(ii) Executive Director, FSSAI- Member   

(iii)Advisor, FSSAI- Member.   

(iv) Representative of Ministry of Health and 

Family Welfare  

(iv)One outside expert of appropriate level to be 

nominated by Chairperson - Member   

 

NA 
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1 2 3 4 5 6 7 8 

Senior 

Manager 

3(New 

Creation) 

General 

Central 

Service, 

Group-A 

 

Non-

Ministerial 

Pay Level 12 

(Rs.78,800-

2,09,200) 

 or  

Consolidated 

remuneration in 

the range of 

Rs.110000-

Rs.275000 

depending upon 

years of 

experience  

 

  

Selection 50 Years Post Graduate 

Degree/Diploma (Full 

Time courses) in 

journalism/ Mass 

communication/ Public 

Relation or MBA with 

specialization in 

Marketing from a 

recognized university or 

Institute  

OR 

Post Graduate Degree/ 

Diploma  in Social 

Work/psychology/Labour 

and Social Welfare from 

a recognized university 

or Institute. 

Note 1: Qualifications 

are relaxable at the 

discretion of the 

Competent Authority in 

the case of candidates 

otherwise well qualified.  

Note 2: The 

qualification(s) regarding 

experience is relaxable at 

the discretion of the 

Competent Authority in 

the case of candidates 

belonging to Scheduled 

Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the 

opinion that sufficient 

number of candidates 

from these communities 

possessing the requisite 

experience are not likely 

to be available to fill up 

the vacancy reserved for 

them. 

Note 3: The aforesaid 

educational qualification 

& experience is 

indicative and may 

undergo change as per 

functional requirement 

which shall be mentioned 

in the advertisement on 

each occasion.  

 

 
 

9 10 11 12 13 

1 Year (i) 75% Direct Recruitment 

(ii) 25% Promotion failing 

which by deputation 

(including short term 

contract) / absorption. 

For Promotion: 

Manager in Level 11 (Rs. 67,700-2,08,700) 

with five years’ service in the grade 

rendered after appointment thereto on a 

regular basis. 

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors 

would also be considered provided they are 

not short of the requisite qualifying/ 

eligibility service by more than half of such 

qualifying/eligibility service, or two years, 

whichever is less, and have successfully 

Selection Committee 

for shall consists of:  

(i) Chief Executive 

Officer, FSSAI- 

Chairman.  

(ii) Executive 

Director, FSSAI- 

Member   

(iii)Advisor, FSSAI- 

NA 
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completed their probation period for 

promotion to the next higher grade along 

with their juniors who have already 

completed such qualifying/eligibility 

service 

For Deputation (ISTC)/ Absorption: 

Officers of the Central Government/State 

Governments/ Union Territories/ 

Universities/Recognized Research 

Institutions/Public Sector 

Undertakings/Semi–Government,  

Statutory or Autonomous Organisations:- 

(a)(i) Holding analogous post on regular 

basis in the parent cadre/department; or 

(i) With five years regular service in the 

grade rendered after appointment thereto on 

a regular basis in the Pay Level 11 or 

equivalent in the parent cadre/department;  

and 

(b) Possessing the educational qualification 

and experience prescribed for Direct 

Recruitment under column 7. 

Member.   

(iv) One outside 

expert of appropriate 

level to be nominated 

by Chairperson - 

Member   

 

 
 

1 2 3 4 5 6 7 8 

Manager  8(New 

Creation) 

General 

Central 

Service, 

Group-A 

 

Non-

Ministerial 

Pay Level 11 

(Rs.67,700-

2,08,700) 

 or  

Consolidated 

remuneration in 

the range of 

Rs.95000-

Rs.270000 

depending upon 

years of 

experience  

 

  

Selection 40 Years Post Graduate 

Degree/Diploma (Full 

Time courses) in 

journalism/ Mass 

communication/ Public 

Relation or MBA with 

specialization in 

Marketing from a 

recognized university or 

Institute  

OR 

Post Graduate 

Degree/Diploma  in 

Social 

Work/psychology/Labour 

and Social Welfare from 

a recognized university 

or Institute  

(c)(i)Master’s degree in 

Library Sciences or 

Library and Information 

Science of a recognized 

University or Institute 

(ii) Five  years 

professional experience 

in a Library under 

Central/State 

Govt./Autonomous or 

Statutory Organisation/ 

PSU/ University. 

Note 1: Qualifications 

are relaxable at the 

discretion of the 

Competent Authority in 

the case of candidates 

otherwise well qualified.  

Note 2: The 

qualification(s) regarding 

experience is relaxable at 

the discretion of the 

Competent Authority in 

the case of candidates 

belonging to Scheduled 

NA 
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Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the 

opinion that sufficient 

number of candidates 

from these communities 

possessing the requisite 

experience are not likely 

to be available to fill up 

the vacancy reserved for 

them. 

Note 3: The aforesaid 

educational qualification 

& experience is 

indicative and may 

undergo change as per 

functional requirement 

which shall be mentioned 

in the advertisement on 

each occasion. 

 
9 10 11 12 13 

2 Years (i) 75% Direct Recruitment 

(ii) 25% Promotion failing 

which by 

deputation(including short 

term contract) / absorption 

For Promotion: 

Deputy Manager in Level 10 (Rs. 56,100-

1,77,500) with five years’ service in the 

grade rendered after appointment thereto on 

a regular basis. 

Note 1: Where juniors who have completed 

their qualifying/eligibility service are being 

considered for promotion, their seniors 

would also be considered provided they are 

not short of the requisite qualifying/ 

eligibility service by more than half of such 

qualifying/eligibility service, or two years, 

whichever is less, and have successfully 

completed their probation period for 

promotion to the next higher grade along 

with their juniors who have already 

completed such qualifying/eligibility 

service 

For Deputation (ISTC)/ Absorption: 

Officers of the Central Government/State 

Governments/ Union 

Territories/Universities/Recognized 

Research Institutions/Public Sector 

Undertakings/Semi–Government,  

Statutory or Autonomous Organisations:- 

(a)(i) Holding analogous post on regular 

basis in the parent cadre/department; or 

(i) With five years regular service in the 

grade rendered after appointment thereto on 

a regular basis in the Pay Level 10 or 

equivalent in the parent cadre/department;  

and 

(b) Possessing the educational qualification 

and experience prescribed for Direct 

Recruitment under column 7. 

Selection 

Committee for 

shall consists of:  

(i) Chief 

Executive 

Officer, FSSAI- 

Chairman.  

(ii) Executive 

Director, FSSAI- 

Member   

(iii)Advisor, 

FSSAI- Member.   

(iv)One outside 

expert of 

appropriate level 

to be nominated 

by Chairperson - 

Member   

 

NA 

 
 

1 2 3 4 5 6 7 8 

Deputy 

Manager   

17(New 

Creation) 

General 

Central 

Service, 

Group-A 

Non-

Ministerial 

Pay Level 10 

(Rs.56,100-

1,77,500) 

 or  

Consolidated 

remuneration 

in the range of 

Not 

Applicable 

35 Years (a)Post Graduate 

Degree/Diploma (Full 

Time courses) in 

journalism/ Mass 

communication/ Public 

Relation or MBA with 

specialization in 

NA 
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Rs.80000-

Rs.234000 

depending 

upon years of 

experience  

 

  

Marketing from a 

recognized university or 

Institute  

OR 

(b)Post Graduate 

Degree/Diploma  in 

Social 

Work/psychology/Labour 

and Social Welfare from 

a recognized university 

or Institute  

OR 

(c)(i)Master’s degree in 

Library Sciences or 

Library and Information 

Science of a recognized 

University or Institute 

(ii)three  years 

professional experience 

in a Library under 

Central/State 

Govt./Autonomous or 

Statutory Organisation/ 

PSU/ University. 

Note 1: Qualifications 

are relaxable at the 

discretion of the 

Competent Authority in 

the case of candidates 

otherwise well qualified.  

Note 2: The 

qualification(s) regarding 

experience is relaxable at 

the discretion of the 

Competent Authority in 

the case of candidates 

belonging to Scheduled 

Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the 

opinion that sufficient 

number of candidates 

from these communities 

possessing the requisite 

experience are not likely 

to be available to fill up 

the vacancy reserved for 

them. 

Note 3: The aforesaid 

educational qualification 

& experience is 

indicative and may 

undergo change as per 

functional requirement 

which shall be mentioned 

in the advertisement on 

each occasion. 

 
 

9 10 11 12 13 

2 Years 100 % Direct Recruitment  NA Selection Committee for shall consists of:  

(i) Chief Executive Officer, FSSAI- Chairman.  

(ii) Executive Director, FSSAI- Member   

(iii)Advisor, FSSAI- Member.   

(iv)One outside expert of appropriate level to be 

nominated by Chairperson - Member   

 

NA 
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1 2 3 4 5 6 7 8 

Assistant 

Manager  

8(New 

Creation) 

General 

Central 

Service, 

Group-B 

Non-

Ministerial 

Pay Level 07 

(Rs.44,900-

1,42,400) 
 or  

Consolidated 

remuneration in 

the range of 

Rs.60000-

Rs.186000 

depending upon 

years of 

experience  

 

  

Not 

Applicable 

30 Years A.(i)Post Graduate 

Degree/Diploma (Full 

Time courses) in 

journalism/ Mass 

communication/ Public 

Relation or MBA with 

specialization in 

Marketing from a 

recognized university or 

Institute  

OR 

(ii)Post Graduate 

Degree/Diploma  in 

Social 

Work/psychology/Labour 

and Social Welfare from 

a recognized university 

or Institute  

OR 

B.(i)Bachelor’s degree in 

Library Sciences or 

Library and Information 

Science of a recognized 

University or Institute 

(ii)Two years 

professional experience 

in a Library under 

Central/State 

Govt./Autonomous or 

Statutory Organisation/ 

PSU/ University.  

Note 1: Qualifications 

are relaxable at the 

discretion of the 

Competent Authority in 

the case of candidates 

otherwise well qualified.  

Note 2: The 

qualification(s) regarding 

experience is relaxable at 

the discretion of the 

Competent Authority in 

the case of candidates 

belonging to Scheduled 

Castes or Scheduled 

Tribes if at any stage of 

selection, the Competent 

Authority is of the 

opinion that sufficient 

number of candidates 

from these communities 

possessing the requisite 

experience are not likely 

to be available to fill up 

the vacancy reserved for 

them. 

Note 3: The aforesaid 

educational qualification 

& experience is 

indicative and may 

undergo change as per 

functional requirement 

which shall be mentioned 

in the advertisement on 

each occasion. 

NA 
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9 10 11 12 13 

2 Years 100% direct recruitment NA Selection Committee shall consists of:  

(i) Executive Director, FSSAI – Chairman 

(ii) Director, FSSAI- Member 

(iii) One outside expert of appropriate level to be 

nominated by Chief Executive Officer- Member   

NA 

 
ISTC – Including Short Term Contract 

   PAWAN AGARWAL, Chief Executive Officer 

[ADVT.-III/4/Exty./425/17] 
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